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Mmutes of the 1% General' Council Meeting of Ravmdra Bhavan, Fatorda
) Margao held on 20/07/2023.

(( The 1* meeting of the Geheral'Councll of thmdra Bhavan, Fatorda, Margao was
held on 20/07/2023 at 11.30"a.m. in the Black Box of Ravindra Bhavan; Margao.

'Ih@’tne'eﬁﬁgf was presided over by Shri. Rajendra "T'atak., Hon’ble Chai irm an,

_ The Attendance of the followmg membcrs were present for the 1 Gcneral Council
\ meeting held on 20/07/2023 at 11.30 am., in' the Black Box hall of Ravindra

Bhagan, Margao e < _
1 Shﬁ Ra_]end:ra Talak, Chan'man, Ravmdra Bhavan Margao o
2. Shri. Manohar Borkar, Vice Chairman, Ravindra Bhavan Margao
. 3. Shri. Agn,elo A. Fernandes, Member Secretary, Ravindra Bhavan Margao
" 4. The Director Art & Culture, Sanskruti Bhavan, Patto, Panaji — Goa
“ (Attended by Representative — Shri. Raju Gaonkar, (A.A.O. DAC).
5. The Chief Officer, Margao Municipal Council, Margao— Goa,
(Attended by Representative by Mr. Rane — Asst. Taxanon Ofﬁcer (ATO)
6. Shri. Umesh Bandodkar, Fatorda, Margao.
7. Shri. Mahesh Konekar, Konen, Mardol — Goa,
. -8. Shri. Paresh Naik, Davorlim, Navelim, Salcete — Goa.
y Smt. Milagrin Gomes, Agali, Fatorda, Margao - Goa.
smt. Shweta Lotlikar, Fatorda, Margao — Goa. '
,Shri. Anil Pai, Aquem, Margao — Goa.
ri. Nitin Pmbhudﬂsm, Sayoredm, Margao — Goa. _
Savio Mascdrenhas, Dattagiri Apt, V.V. Road Margao — -Goa.
_.MalNa:ik, Comba, Margao — Goa. _
Dhanar 'ay Mayekar Malbhat, Margao - Goa. e dap




The fo\lowmg members were.absent for the meeting.
nun(.,iftl AdViSOh Sccrctar iat, Porvorim -

1. Fmancc Secretary, Gowt, of Goa, Fi
2. The Collcuor South Goa, Margao | |
3. The Dy. Director of Education, South Zone, Mhrgnb Goa |

‘\
.

Lcave of absence was granted to: i
* Finance Secretary, Govt of Goa, I “inancial Aqwsr)f-,«sc,ér etariat,
the members
At the outset, the Member Secretary ‘“”""m ““3}2:}]%”“ Afier
present and mqucslcd all the members 10 briefly introduce e iing were
ascertaining the requisite quorum wa&prc&cnl the procculmbs Of the 1 &
commenced by the Chairman, e

: To conhrm the minutes, of the last meeting

wélcomed the’ Ch

held on A

1) Agenda item No.l.
20/11/2021 and Executive mtct ghcld on 05/01/2022 (o N b, c

It was dccndcd by the Chairmanthat, as the Gencral Councﬂ and Executive Councﬂ
is not fully formed, the confi rmation of last General Council Meeting held on
20/11/2021 and Executive mcetmg held on 05/01/2022 to be taken up m next

4 7

General meeting.
g S = 1

2) Agenda item No. 2:Appointment of members as per provision of clause 9
and sub-clause (IX & X) of the constitution from 9 persons. To finalize the
names of the Institutions in the f’ eld of dance, mus:c htcrature, f ne arts etc o

The following names of the 9 Inst1tut1ons f‘or General Councﬂ wcre proposed by

Shri. Gopal Naik." .
Samraat Club of Margao U et R, ¢ | -

Daivadnya Samaj, Margao IR = A
Together for Margao .~ " ' e &)
Siddhant Gadekar Dance & Flmess Academy g |
Fatorda Yuva Club, Fatorda, |

NavyuvakHaushi Mandal, Margao

Shri. DambabaleGhode, GogoL .

Kala Rang T

Ashwamedh | ' e fl
mabovcmstxtlmOnmmeswmsecondedbyShnAnﬂPm S e B
: __‘

|

i

| mbers as pei- provlslon of clause 9 and sub—
tion 9 person to be appointed working in the




feld of dance, music literature, fine arts et¢.t Cd

/ The following names of the 9 Individualsfor Genera
Srat. Milargrin Gomes:
¥ 1. Smt. Samira Shaikh
Smt. Pratima Bandekar
Smt. Shivani Pagi .
Shri. Abhishek Kakodkar
Smt. Sheela Kakodkar
Shri. Agnel Furtado
Shri. Laxman Parab
Shri. Mahesh Pai Kane
9. Shri. John D'Silva

R RN ar

The above 9 individual names wé’?e seconded by Smt. Shweta Lotlikar.

«

4) Agenda item No. 4: To elect 5 members for Executive Council as per clause

14 (VII& VI1II) of the constitution:
Names of 5 Individual members on the Executive Board among the above 18 )

m%mbers were proposed by the General Council member Shri. Nitin
Pfabhudesaland it was placed before the council: £

1. Samraat Club of Margao
ant Gadekar Dance & Fitness Academy = . &

§ an Parab

finalize the Canteen and issue of fresh tender:
before the General Council, since this issue was
le were facing great difficulties whenever they
R.B.M. Proposed herewith to decide about the
The tender document was placed before the

4 on 20/11/2021, it was resolved to decrease
f the last rent collected i.e. Rs. 50,500/- +
nce to Self Help Group only.
ing the rent amount by 10%.



| st by 10% of the las
In this meeting it wag resolved-to reduce further by

" P ’ |~- l (’l.
w04 GST, for a perioc |
tendered amount, amounting to Rs,40,905/+ 18/5' ST | |
one year, i i

ol ich includes
i ittee which inc :
It was also decided to form a lhrcc-mcmlu:'. "?,]f?:]m éhri. Shrikant Vchp‘
Member Secretary Shri. Agnelo Fernandes, 4%()'” é'ﬁfhg and finalization of
and Vice Chairman Shri, Manohar Borker for ‘-’_f; iplratred the formalities
Canteen Contract on 03/08/2023 and to C(.)rnplc_te lfld. juir
and 1o issue the work orders.

Loy lp Group and
It was decided by the committee that onl:y reg??téfC(} ?(‘;‘:LIE [r;rugs »Ivithin
with a condition to obtain License from Directorate o B e suggestion
one month of signing the contract. Also suggested to insta

i ity, ¢ iness
box. Committee to be in order to check the = quantity, quality, cleanl e
and hygiene of the canteon area, '

¢
It was resolved that the period of the canteen contract to be extended for a
period of one year instead of six months.

It was also resolved to furnjsh the canteen area b
and wall décor with murals by some artist
quotations. The estimat

Y upgrading the seating area .
s after obtaining the required

ed cost for refurbishing the Canteen with Chairs and

(Rupees Two Lakh Fj fty thousand only).

Proposed by: Shri. Gopal Néik
Seconded by: Shri. Savio Mascarenhas

wall muralsijs Rs.2,50,000/-

G

by: Shri.Nitin_ Pmbhudeﬁgj i
by: 'Shri.Dhananjay Maﬁél{ar

LI




b

I| I

b; List of AMC’s : ; | ive to o 1
, : respective

To prepare the list of all the items which net"i;‘is ?MC with resp ‘:l

manufacturers and distributors and decide accor ngly. roval as

The list of AMC was placed before the oeneral council for the app

per the enclosed -Annexure- A

: : b : and
It was decided that all the AMC to be given to respective manufacturers

dealers. -

c. Display of Digital screens at foyer area and at the en{rance gate of
RBM -For publicity of programmes and the estimated cost of
Rs.5.00.000/- (Rupees Five Lakh only) was approved.

It was decidedby the council that Ravindra Bhavan , Margao (RBM) will
give the free of cost publicity on social media and at Ravindra Bhavan for
all the Tiatrist/ Konkani and Marathi Drama and other upcoming

programmes on the following conditions:
I. Thepublicity matter should be received by this office 8 days in

advance.

2. Tiatrist and others —can give one minute trailer and names of
prominent Singer, Actor,. Director, Music and any other
information related to the programme. 0

3. The Chairman suggested to make an addition on the booking
application to put the condition for the announcement ‘of appeal

before the show and during the recess time by the respective

s. The appeal to be read will be provided by R.B.M. in

, Konkani and Marathi. (The appeal is to take care of the

y of Ravindra Bhavan which includes toilet, canteen,

d the venue).

a Narayan Maha Pooja by the staff of RBM on

the committee about the celebration of the Satya
ation by the staff of RBM on 15"August



LY

h. Meeting of Tiaty F

; ty was helq
Ch-a:rman of RBM, 18 .Die. on 18/
Meeting,

Annexure %

The Genera) ¢
office of Chaj

i
1l Council. As the 3
atement was placed before the Gentir:leﬁ s o
fates of DNA was lowest, it was decided to Lhi?ii E e
Ethernet Express to DNA (Digital Network Associc

The Comparative s

maintenance and purchases, The details as :;)Ck:vtwr pump along with
1) Approval for procurement of ey 10} . to overhead tank at an
required accessories to pump water from Sump- 2 due procedure.
Est. €ost of Rs. 59,000/~ excl. GST after R.)l lowm;,‘ i fc i
Approval for renewal of annual Pest Control ‘661"; o
Bhavan Margao, for the year 2023-24 after fo”OWlng u f’ £ ooy
3) Approval for carrying out repairs and mamtenancg Offslé;gwm i
equipment’s at an Est. cost of Rs. 1,°50,000/- after follo g
procedure, , . : c :
4).Approval  for renewal for  Annual Maintenance Service

(Comprehensive) of 02 nos. of UPS of 90KVA and 20KVA each for
an est, cost of Rs. | ,65,000/- and Rs.80,000/-
after following due procedure,

5) Approval for procurement of foot lights to be installed
RBM at an estimated ¢q

st of Rs. 25,000/-
Procedure,

2)

approx. respectively

at back stage at
after following due

per the Office Memoradum from
the dept. of Finance No. 7/1 rfzmz-Fm(DMU) dated 11/12/2917. -
Following are the staffs entitled for the office of Chairman:
o ,- e
2 u!u-laskmg Attendant 6( "
3. Personal Assistant
4. Persona| Secretary :

* g g n

raterpj




It was informed to the Director’s/Producers t'hat. RBM WI“TPIIEV?;HZ?;
Social Mediaﬂngta'gnam publicity of their upcoming shows. g ctaff 8
material of the show/program to be submitted to the concerne

days in advance along with one minute trailer.

The estimated costhr the above is Rs. 4,50,00

0/~ approved by the
General Council, ;

i. Ex-Post facto approval of ,Prog‘ramr’nele’orkshOPSI Technical
Section: _ RN A _ '

1. Programmes -List of annual programmes as per -Annexure -C
enclosed. The total estimate of Rs.1,1 0,65,000/- approximately

was approved.

9 3 2. Dethils'_of ex-post facto approval for the following'progréms}
‘workshops organized from January 2022 till date by
Ravindra Bhavan, Margao.

i. Organization of Swami Vivekanand Yuva Sanmelan 2022 on

i 12" January 2022. Estimated Expenditure was Rs.4,38,000/- ]
Actual expenditure till date Rs. 1,49,140.60/- e
S ii. Orga-nizatioﬁ of Death Anniversary of Pai Tiartist Juao

E R B 700 2

nd October 2022 from 2.30 pm. Estimated Expenditure
--Actua_l expenditure till date Rs.37,604/-

2022, Estimated Expenditure was Rs.53,000/-
diture till date Rs.46,361/- : .

‘of Carol Singing Workshop 14, 15,17, 18 & 19

9022, Estimated Expenditure was Rs.41,772/-
till date Rs. 9613/-

ture Rs.4729/-

ynii on 19" February 2023. Actual

Agostinho Fernandes 29™ August 2022. Actual expenditure

zation Akash Kandil Workshop from 18™ October 2022

of Star Making Workshop 09" December to 12

aﬂ-wagsaanj Festival 2023, 20" to 99md.




% | e for: the programmes |
(freneral' Council approved the above f-‘XPend-'t”rg-. fo s |
pérformed by this office.

i, EXCFOLESI0 Spprove’ of Tec,m'c?lths":"l:i‘;? Ee'iow was approved
The following ex-post facto expenditures as b vy
the General Council: T e 3} Mls.
Ey Repairs of auditdrium Chairs Iamountlng__ R53490/' (FEB-2023)
fiya At interiors Zuarinagar. i T e .
il:m::al Maintenance and Spares & Lubrican_ts for D.G. Set 32120;;1{11’18
Rs.29,575/- & Rs.28734/- respectively incl.'GST.‘qu the }if:ar 2022-23. t
* Replacement of spare part “Auto Voltage Regulator” for DG set.
Rs.86,008/- - el
* Annual Maintenance of Sound System amountlngR§95QQQ_,/- Excl, GST. <‘
for. the year 2022-23 : | | il 0 | :
e Annual Maintenance of Sound System amounting Rs.95000/- Excl. GST
for the year 2023-24 : B o - 1 Ay "g
* Servicing of 11KV. Transformer’ for' the year 2022-23 amounting
Rs.90,120/- excl. GST.
* Servicing of 11KV Transformer for the year 2023 -24 amoungﬁg_
Rs.45,200/- excl. GST. | | ' _
* Procurement of 02 nos. of 4KW Power Packs in auditorium amg')untiﬁ'g
Rs.99,500/- Excl. GST. : - &
* Servicing of ACB panel for the year 2022.23 amounting Rs.40,955.44/.
incl. GST. ; _ 1

* Servicing of ACB panel for the year 2023.24 amounting Rs.41,701.20/. e
incl. GST, ' T

~

GST. For the year 2022 - 23,
* Expenditure incurred towards. de-scalling of Chillers with chemical
circulation & Mechanical brushing f;

rchase of Spares/Lubricants and R34
Of Rs.62.807.86 and Rs.8, 000/- exgl,

e

amounting Rs. 84,000/~ Fxcl,




omrt,. Shn.;*

rof Dtrecmrate g
o ASSt ACC@UMS Ofﬁce per lhe CllCLllal‘

by 2024 all Government Depdnmems as
electrical vehicle.

. i+ or.’"fhe
| to send the letter forinew” pfOIJUSﬂ- ey
I+ was also decided by the Council o i a" facts: i

Purchase of new vehicle to Ditectorate of /\.rt & K ulturcnu.ntlonm

n. To invite Institutions for joint Programmcs with R.B. M

The Chairman suggested new plans in order to prowde opportumtles to all the -
Institutions and* Schools to organize varjous activities. jointly with Ravmdra

Bhavan Margao.

In order to provide support and smooth; plannmg ofactmues it was decxded to form
a committee with' two mt.mbers ﬁom Gen' ,]:f:- Counml and one member ﬁ-om

admini stratlon

2% n__zéeti_ng was concluded i?)_"?-‘-\f"mle' Of't_h:?nks to all __'T.._H_e.:-'{,;}gneral' Council members.

S (Agnel A Fernandes)

”'er Secretary




k of replacement of Zt}ﬂmm D’t slwce/ga.te’va.l ve near sump
nounting Rs. 68, Oﬁﬁ 00 exeL as'r@is% '

Ex-post fact&*approval fonpmgra:hmes (free of cost)”

The (hmrnmn platcd lur the post iacm dpptma!
programmesorganized - as et tHe list of Concessional and Free. of Cost
pmg,rams Of“'dﬂlz{.d from .ldn,?.l)ﬁ.‘l.ull June 2023, List as per Annexure D.

of the

'k. IFF! 2023
Chairman also informed the Gemra] Council thathe has written a letter to the

- Hon’ble Chief Minister to get 30 fi Tms: du:-mg IFFI 2023 for screening at Ravindra
o "'.'_Bha&aa. Margao and: also to sendthe technical team for the inspection of Ravindra
>/ Bhavan. so as to pi ovide: the reqmred mfrastructure as per IFFI norms o screen the

=& :‘:f'i'm

= He alm mformr.d that thc Hon bh.. MLA Shn Dloambar Kamat has. ensured that he
~will co-ordinate for getting the 1FFL infrastruc "“upiz""ded for- screenmg of films
ior IFFI ”0"3 and aiso mcludc Raundra Bha\L

?:he._ armuai fees pa!dtlll datefor the Chartered

.mfga;,; .efg-deep Kakoaa_r & Associates

'I:m the estimated Amount isi.
proposed for the condemnation
purchase of new vehicle. The
_a pu{eage of 1,75, 000




Annexure A

18% GST monthly, So the actual amount will be

hone line 2726980 most of the time non-
e R v

: List of AMCs
Sr. No. | Equipment Name of Agency 2019-20 2020-21 2021-22 JI [ 2022-23 RN
1. Elevator/Lift M/s TX. Elevator Pvi. Ltd, Rs. 75,820/ - [ S L6028
(AMC) Margao. * 13%'691! =y = - | +18%GST = ;
q\v ;
_ (repair & Spare)
2 Transformer N M/s Sreeja Electricals Verna 2. 98,800/ # | | Z.90,120/ Z. 45,200/-
(onc time servicing) +18% GST /- = - ' | +18% GST +18% GST
3. Garden Maintenance | M/s Goa Forest D i =
(AMO) R preze feioN 2.15,60,361/- 21539842~  |R1527,744-  |%.1529,798/- | Z.15,84,568/-
4. ACB. Panels M/s Ramnata Sinai Care Margao | Rs.36,660/- Rs.33,738/- 2.33,780/+18% | . 34,708/- 235,380/
(one time servicing) +18% GST +18% GST GST +18% GST +18% GST <
5. Pest Control M/s. Vijaya Pest Control Merces | Rs.66,000/- 2.63,720/- (incl.| | Z. 63,720/ =
(AMC) +18%GST i GST) { | (incl. GST)
6. Sound System M/s. ACE TECH Panaji Rs.85,000/- Rs.85,000/- 2.85000/- . 2.95,000/- £.95,000/-
N (AMC) + 18%GST + 18%GST +18% GST | | +18% GST +18% GST
< I-)f. UPS~ M/s. Aplab Limited Rs.1,55,600/- Rs.1,55,600/- 2.1,55,600/- Z.1,55,600/- )
e (Compr. AMC) +18% GST +18% GST - +18% GST +18% GST 3
) 3. UPS M/s Fuji Electric India Pvt. Ltd. Rs.66,248/- R
! ; 5.58,740/- 2.64,792/- 271,270/
- (Compr. AMC) (Eastwhile Consul Neowatt) +18% GST +18% GST +18% GST +18% GST i
9. D. G. Set M/s. Universal Engineers Verna 2. 25730/- AMC T. 27385/- AMC 229,575/- AMC
(AMC) 2. 17308/- Spares | . 17771/ Spares | - ¥28734/-Spares | --
+18% GST - | +18% GST +18% GST
10. C:ﬂa' M/s. Kirloskar Pvt. Lid. Pune 21,60000- | | 2.1,60,000/ 3.84,000-
Jes == £ +18% GST (GST +18%) +(18% GST)
(2 chillers) (02 chillers) (01 chiller) [
- = [other one under warranty] | ;
. A C. Equipments M/s. Crystal Engineering Ponda. 2.1.78,600/.
(AMC) f = i | | (GST +18%) =
(Tender Process) .
|
3 .[
¢ .

.1. :



No.:RB/Wifi/112/2023-24/

THE COMPARISON CHART O

|t
l“"

Fatorda, Margaa - Goa

Tol (OBRZ) o7 26080 Fax (UR3Z 200023, ¢

AT R L

i g g

" Dated: 28/06/2023

s - (b1 dac god@Aic in

F WIF1 CONNECTION AT RAVINDRA BHAVAN

MARGAO
Rates as on 19/06/2020 Extra Charges of
Router
Sr.No. EthernetXpress DNA BSNL Rate (Exclusive
Rate (GST Rate (GST of GST) Speed 50
included)Speed 150Mbps | included) Speed Mbps /300 GB per
/1 3TB data/FUP 10 Mbps | 100Mbps /1.2TB month data/FUP 2
for 6months data/FUP 5 Mbps Mbps Unlimited
for 6months Plan/Broadband 12
. months
6 Months Rs. 5900/- Rs. 8408/- Rs. 8988/-
‘ Rates as on 23/06/2023
| EthernetXpress DNA- Speed BSNL High FUP Plans | BSNL -
2. Rate (GST 100 Mbps . — with one voice Cost of dual
inciuéed)Speed 150Mbps | Data—3.5TB connection " | Router extra
/1.8TB data/FUP 10 Mbps | Post FUP — Upto Fibre TB Plan .RS. 7500/-
~100 Mbps. 100 Mbps till 1500 GB |
DNA - Can use
Rs. 777 + 18% the existing
. Rs. 983/per month Rs.633/ per month | = Rs.916/- per month router of
: 5 for 6months For 6 months Ethernet Xpress
6 months | Rs.5898/- Rs.3799/- Rs.5501.16

Note:

2726980 can be link to

the bill of appr. 288/-
Rs.5501.16 — 288 = Rs.5213/-

Also informed BSNL Bharat Fiber will provide one voice. Our existing telephone line.
this plan and can be cancelled from the existing BSNL line. Will save
inclusive of 18% GST monthly. So the actual amount will be

connectivity and we pay monthly bill amount for non-service to BSNL.

e B S
¥ AT

MﬁA 5

e v o

AVINIR f-’a_ 3t AVAN

5t
¥

. The existing telephone line 2726980 most of the time non- ¢



Tentative programmes to be organized by Ravindra Bh
from July 23 to March 2024:

Annexure C

avan, Margao- Goa

Sl\l; Date Program me/Worksh m
0.
1 |4™ July 2023 Death Anniversary of Swami 0.05 |
| Vivekananda ]
2 | 29" August “Death Anniversary of Pai Tiatrist 0.05
2023 IR e
3 | August2023 . | Ghumat V Vadan Work%l{op 1.50
14 October 2023 2 days Drama festival 6.00
5 | October 2023 Dandiya Workshop 1.50
6 | October 2023 Navratri Festival 3.00 |
7 | October/Novem | Akash Kandil Workshop/Competition 1.00
ber 2023
S | November 2023 | Workshops for Women's during 2.00
Vacation
9 | November 2023 | Workshops for Children during vacation 2.00
| 10 | 30" November | Birth Anniversary of Bakibab Borkar 1.00
2023
11 | December 2023 | Carol Singing Workshop/Competitions 1.00
12 | December 2023 | Pai tiatrist Birth Anniversary 0.05
13 | December 2023 | Star Making Workshop!Competm@ns » 1.00
14 | January 2024 Birth Anniversary of Manohar Rai. 1.00
Sardesai
15 | January 2024 Celebration of Swami Vivekananda 5.00
(Birth Anniversary) ) &
16 | March 2023 to | Any other Programmes 10.00
April 2024 /Workshops/Events
17 | March /April Purumeth Fest 15.00
2024
18 Different Competitions 10.00
19 | Monthly Sangarsh Sanman 12.00
Programme
20 | Monthly Kavi Sammelan 6.00
Programme ;
21 Workshop on Music, lyrics ete. 1.50
. composition _
22 Sutrasahchalan workshops 1.00
23 | Drama festwal of prize winners in 9.00
Vi; '. Dramas & Tiatr
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- Regarding Tiatr Fraternity Directors/Producers - Annexure - 6h

Following Points were discussed and the actions initiated by the Chairman:
s« 1. Toilets issues
a. Action by end of July 2023.
Canteen by 10" August 2023 '
Back Gate entry exit specially for the tiatrist buses in out. One of the Directors bus
was damaged as there is no locking latch.
a. Action— immediately proposed and approved
4. lIssuing of Identity Card to the Directors/Producers group, so as to avoid
5. entry of other public through back gate. Parking area back side to be illuminated.
a. Action — immediately
6. Artist room toilets and lights at the back stage as ladies specially finds difficult for
the entry at green room when the shows are on and to provide foot lights.
a. Action - immediately’
7. Suggestion of CCTV as lots of robbery takes place when the shows are on and this
has been reported to the Directors and producers.
a. Action — by one month
8. Monitor *s at the stage and green room are not functioning.
a. Action — by one month _
9. Street lights at parking area to be illuminated till the back gates.
a. Action - Immediately
10. Auditorium - Side of the stage there holes to be taken care and repaired on
priority.,
a. Action — To start the process |
11.0n — off when the light goes off it takes time to get on. Generator setting to be
checked. T.M mentioned it takes 56 seconds. but still the Tiatrist says it takes more
than a minute. '
a. Action — To check - Immediately
$ b. Chairman asked T.M. to ask the G. Operator to maintain the chart —
Immediately. =3
12. During Public holida

Ganesh Charuthi.
a. Only on public holidays the Auditorium will remain closed and

b. Ganesh Chaturthi only 2 days and Diwali one day
13. Some of the Curtains are not functioning
a. Suggestion from the house to change the existing curtains as they are
become very old.
b. Battens are not functioning
¢ Action — immediately. C B : . -
" 14. RBM will give the Social Media publicity will upload the Tiatr/Natakon their
website/Facebook/Instragram. For this purpose gll the Tiatr _ ratgmity to provide
the details of the tiatr name. schedule date. artists names. ingers and also small
video of 1 mir the purpose of publicity. :

"
= “-

w9

ys the Auditorium remains closed specially during Diwali and

-‘,.@

AR
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ANNEXURE - D

-_ .

Post F :
List of Concessional w cto Approval for Programmes _______—
Sr.N gEmt e nams from Jan. 2023 ciil date June 2023 Concessional
= Date & 3 ncession
’ enue Programme Name of the Institution Rate /Fees
o : Charged
1 03-01-2022 —
: PTIAFA Training on Model Code of Conduct Mamiatdar in Collectorate (South Goa) Free of Cost
05-01-20
3 wm\ouk.NQNNNNN oo i 32th Annual Day Z Goa Association of the DEM Free of Cost
a 21012022 Loycrares Blood Donation Camp i . Caring Souls Vasco Free of Cost
—~ PTIAFA Disability Awarness Pogramme Collectorate of South Goa Free of Cost
5 25.01-2022 PTIAFA National Dy Programme Aisha Vaingankar Free of Cost
6 29-01-2022 PTJAFA Training for Poll Personnel Mamlatdar in Collectorate (South Goa) Free of Cost
5 31-01-2022 to PTJAFA, Conference Hall, Black Box, Training of Staff, Training for poll , ;
04-02-2022 Foyerarea parties & Election Training Mamlatdar in Collectorate (South Goa) Free of Cost
PTJAFA, Conference Hall, Black Box,
8 omb. 2-2022 S Cycling Xaxti Riders Free of Cost
06-02-2022 to PTIAFA, Conference Hall, Black Box,
S Dy. Coll
a9 08-02-2022 Foyerarea Training for Poll Personnel y. Collectorate & S5PO & R.O. For Margao Assembly Free of Cost
: PTIAFA, Conference Hall, Black Box, . = : g
10 12-02-2022 Eewerared Briefing for Goa Police Staff & Officers Superitendent of Palice (South) Margao, Goa. Free of Cost
jeetendra V. Bugde, Mamledar in collect
A : ; orate south
11 |= 03-03-2022 PTJAFA, Conference Hall Election Training district margao uth goa Ersa Rt
¥ shree sharadha g -
5| o e T T
e e L L}
13 08-03-2022 PTIAFA : L oY Free of Cost
PTIAFA Tiatr Competition | —dAcademy
14 09-03-2022 S Earhnetition Kala Acadern Free of Cost
15 11-03-2022 PTIAFA ~iatr Competition Kala Aca am3< Free of Cost
16 12-03-2022 M..__M“” Tiatr Competition Illillllllg Eree of Cost
17 13-03-2022 STIAFA Tiatr Competition Illlulnlllll@.w»:wmmu:u. Free of Cost
18 14-03-2022 PTIAFA Tiatr Competition __Mmmm ?n.mam._ﬁ,\ Mwmm gt et
19 15-03-2022 TA Tiatr Competition \u\\\u\ig ree of Cost
= 17032022 PTJA Free of Cost
2 .




e

Tiatr Competition

' Kala Academy

Free of Cost

21 18-03-2022 PTIAFA Kala Academ
22 19-03-2022 PTIAFA L c°mpet:::°: : als head em: Free of Cost
23 20-03-2022 PTIAFA Tiatr Competitio - Xito Aoy Free of Cost
24 21-03-2022 PTIAFA Tiatr Competition = Sy Free of Cost
25 22032022 PTIAFA Tiatr Competition | Kala Academy Free of Cost
26 23-03-2022 PTIAFA Tiatr Cofnpetition ! Kala Academy Free of Cost
27 ', 24-03-2022 PTIAEA Tiatr Competition ]. Kala Academy Free of Cost
28 25-03-2022 PTIAFA Tiatr Competition Kala Academy Free of Cost
29 2‘5_03_2022 PTIAFA Tiatr Competition \ Kala Academy Free of Cost
30 27-03-2022 PTIAFA Tiatr Competition > ! Kala Academy Free of Cost |
31 28-03-2022 PTIAFA Tiatr Competition = Kala Academy Free of Cost
32 29-03-2022 PTIAFA Tiatr Competition Kala Academy Free of Cost
23 31-03-2022 PTIAFA Dance Event siddhant Gadekar Dance Academy Margao Free of Cost
34 31-03-2022 Conference Hall Azadi ka Amrut Mahostav Office of Collector South Goa Free of Cost
35 05-06-2022 Foyer Area Tika Utsav Urban Health Centre Margao Free of Cost
36 09-06-2022 . Conference Hall Tribal Programe United Tribal Association Free of Cost
37 10-06-2022 Foyer Area cycling training « Xaxti Rider, Margao Free of Cost
38 13-06-2022 Foyer Area cycling training Xaxti Rider, Margao Free of Cost
39 16-06-2022 Foyer Area cycling = Xaxti Rider, Margao Free of Cost
District Legal Services Authority South Goa Margao/Sant
40 210372022 Foyer Area Yoga Day Celebration l\lir:.ankar,!oi‘ﬁué_I of the Superitendent of Police South Goa Free of Cost
: . Margao
41 27-06-2022 Conference Hall Conference Richard Noronha Free of Cost |
42 28-06-2022 Foyer Area Blood Donation Camp ' Shailendra S, Velingkar Free of Cost
43 31-06-2022 Foyer Area Tika Utsav Health Officer, UHC Margao Freeof Cost |
44 01-08-2022 PTIAFA Dance Event Directorate of Art & Culture Freeof Cost |
45 02-08-2022 PTIAFA Dance Event Directorate of Art & Culture Freeof Cost
46 09-09-2022 Foyer Area Goa Girls Go |_Xaxti Rider, Margao Free ofiCost |
47 02-10-2022 Foyer Area Cycling |_Xaxti Rider, Margao _FreeofCost
43 04-10-2022 PTIAFA Tiatr competition "B"Group Kala Academy Free of Cost
49 05-10-2022 PTIAFA 8th Tiatr 'B'Group Competition Kﬁl_a__.&_@m Free of Cost
50 06-10-2022 PTIAFA Kalarang Festival 2022 Kalangan Free of Cost
51 07-10-2022 PTIAFA Kalarang Fesfival 2022 Kalangan Free of Cost
52 08-10-2022 PTIAFA Kalarang Festival 2022 M ___f[?f.f-f-c—cls—t""




-

Free of Cost

51 05 10-2022 PTIAFA Kalarang Festival 2022 |\_ﬂ_m_.rn.l\hﬂ|ﬂlﬂ\‘l il A2
o5 -10-2022 Foyer Area Cycling Yaxti Rider, V13 Free of Cost
10-10-2022 PTIAFA Kalarang Festival 2022 % Free of Cost
6 12-10-2022 T B Tt : Kala Acade f Co
55 i30S JAFA Tiatr 'B'Group Competition ' o Free of Cost
= PTIAFA Tiatr 'B'Group.Competition : I\x&uy!."hlnﬁu_.ﬂa\‘ Free of Cost
~ - 22-10-2022 Conference Hall Felictation Bt % . e
33 . anch ree of Co
59 .mm.r..po-mouu PTIAFA, Conference Hall, Foyerarea Kala Srujanostav mm.qrq_ Karmachari sanskrutik M
PTIAF, { Free of Cost
2 30-10-2022 A no:..M Tence tall. Sigo ok, Kala Srujanostav Sarkari Karmachari sanskrutik Manch
= = oyerarea e ‘bal Farm Free of Cost
5-11-2022 Conference Hall Felicitation salcete Tri = e
62 06-11-2022 Foyer Area Enterance Ride Xaxti Riders = o* =
63 15-11-2022 Conference Hall Book Release .~ | Manguesh R. S. Borkar : qum o nom.n
64 17-11-2022 PTIAFA Seminar/Conference P.E.S. College of Arts & Science Farma gudi 50% no:nmmmdon
65 18-11-2022 PTIAFA Seminar/Conference P.E.S. College of Arts & Science Farmagudi 50% Concession
66 24-11-2022 - it noz_Mm_._nm M_m__‘ Py Dok Goa Book Fair Tribal Welfare Department Free of Cost
Lo - Foyerarea ¥
67 26-11-2022 Conference Hall Nakshatra 22 Rotary Club Margao
68 27-11-2022 PTIAFA, Black Box, Foyerarea Nakshatra 22 ; Rotary Club Margao Free of Cost
69 01-12-2022 PTIAFA Tiatr Fund raising event Haly Spirit Institute, Margao 50% Concession
5 BN Celebration of Birth Anniversary of )
70 e 1 B o . Tiatr Academy Goa free of Cost
71 & Conference Hall Book release Anant Agani 50% Concession
15-12-2022 to 15-12- | :
2 3% 2022 Black Box Workshop Govt. no__mmm_o* Arts, Science & Commerce Quepem free of Cost
20-12-2022 to 22-12- i
73 i el I Workshop Govt. no:mmm__a Arts, Science & Commerce Quepem free of Cost
) . College of Arts,
74 24-12-2022 PTIAFA Workshop Got. Col s ﬂm Sdence & Commerce Quepem free of Cost
75 27-12-2022 Black Box Book Release - moﬁloqglllm,o.mm 50% Coficession
76 26-01-2023 Black Box Anniversary Day moangz Free of Cost
77 08-02-2023 open ground book exibition Publishing Next Free of Cost
78 09-02-2023 open ground book exthition © b shing Next Free of Cost
|I'l|l-'llllln||
2023 open ground Book Fair Publishing Nexe
79 10-02-20. e Publishing Free of Cost
80 11-02-2023 open ground oo J...llz.wn.m.ll| Free of Cost




81 : R R
o e
83 14-02-2023 creno boak L : publishing VX Free of Cost
ma 15-02-2023 open pround Book Farr ﬂ publishing TeX Free of Cost
5 | 16-02-2023 s Book Fair ll%r Free of Cost
[86 ] e PTJAFA Tiatr Competition "A"Group % = 7
&7 T=3702.202 PTIAFA Tiatr Competition "A"Group melmwamﬁ@lll : ree of Cost
— = Black Box Conference msa%% Free of Cost
| 88 | “27:02-2023 PTIAFA Tiatr Competition "A"Group Kala Academy Free of Cost
[ 8 | 28-02-2023 PTJAFA Tiatr Competition "A"Group Kala Academy . Free of Cost
* o | 01-03-2023 PTIAFA Tiatr Competition "A"Group - Kala Academy Free of Cost
_ 02-03-2023 PTIAFA Tiatr Competition "A"Group = Kala Academy Free of Cost
~ 03-03-2023 PTIAFA Tiatr Competition "A"Group Kala Academy Free of Cost
_ 06-03-2023 PTIAFA Tiatr Competition "A"Group Kala Academy Free of Cost
_ 09-03-2023 PTIAFA Tiatr Competition "A"Group Kala Academy Free of Cost
— 10-03-2023 PTIAFA Tiatr Competition "A"Group Kala Academy Free of Cost
6 | 13-03-2023- PTIAFA Tiatr Competition "A"Group Kala Academy Free of Cost
7 | . 14-03-2023 . PTJIAFA Tiatr Competition "A"Group . Kala Academy Free of Cost
mm -15-03-2023 PTJAFA Tiatr Competition "A"Group Kala Academy free of Cost
99 20-03-2023 PTIAFA Tiatr Competition "A"Group Kala Academy Free of Cost
100 21-03-2023 PTIAFA Tiatr Competition "A"Group Kala Academy Free of Cost
24-03-2023 10 26-03-| PTIAFA, Conference Hall, Black Box, Cetave irectorate of Art & Culture B Ot
ug % 2023 Canteen, Foyer Area | S
?N \ 27-03-2023 ‘ e Qﬂ‘”ﬁwﬁ_”“m_r i FLSBR of Art & Culture Free of Cost
55032023 to 30-03-| PTIAFA, ngaaawwm:m; Gaiteen, Octave Directorate of Art & Culture Free of Cost
er Area Il||.l|.|u|||.|||ll|llJI.||l..I|
: 20 .uﬂ‘dbmb |_uImeWmI4M_H||I|I|.|. tlllllllmm%,mhwmﬂmmxmn 2ance Academy Free of Cost
104 oubm.nbnu K Box \%\LLE“ Free of Cost _
15-07-2023 BlackBox ,

105

N b Bt e
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\ ' 'I : Fatorda, Margao - Goa - 403602
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Ref No:RBM/Meeting/GC//148-11/2023-2024/493 Date:09/1 0/2023

RAVINDRA BHAVAN,
FATORDA, MARGAO - GOA

Minutes of the 2"°General Council Meeting of Ravindra Bhav&ll,Mﬂ'gﬂ(’_!'_El—‘-l-

on 14/09/2023 in the Conference Hall.

The following members were present:

LI B e

Shri. Rajendra Talak, Chairman, Ravindra Bhavan Margao

Shri. Manohar Borkar, Vice Chairman, Ravindra Bhavan Margao

Shri. Agnelo A. Fernandes, Member Secretary, Ravindra Bhavan Margao

The Director Art & Culture, Sanskruti Bhavan, Patto, Panaji — Goa (Attended

by Representative — Dy. Director Art & Culture)

.';

The Collector South Goa, Margao - (Attended by Representative — Smt.

Sharmila U. Gaonkar Dy. Collector (LA)

6.
i
8.
9.

_10.
11.
12
13.
14,
15.
16.
17.
18,
19.
20.
21.
22,
23.

Shri, Umesh Bandodkar, Fatorda Margao.

Shri. Mahesh Konekar, Konekar, Margao — Goa.

Smt. Milagrin Gomes, Agali, Fatorda Margao - Goa.
Smt. Shweta Lotlikar, FatordaMargao — Goa.

Shri. Anil Pai, Aquem, Margao — Goa.

Shri. Nitin Prabhudesai, Savoredm, Margao — Goa.
Shri. Gopal Naik, Comba, Margao — Goa.

Shri. Dhananjay Mayekar, Malbhat, Margao — Goa.
Shri. Rohit B. Vernekar, (Daivadnya Samaj, Margao).
Shri. Vishwanath Borkar, (Together for Margao).
Shri. Gregorio Dias, (Fatorda Youth Club).

Smt. Savita Talekar, (Shree Dambabale Ghode)

Smt. Samira Shaikh, Margao Goa.

Smt. Pratima Bandekar, Navelim Margao Goa.

Smt. Shivani Pagi, Aquem, Margao-Goa.

Shri. Abhishek Kakodkar, Aquem Baixo, Rawanfond Margao Goa
Smt. Sheela Kakodker, Calconda, Margao Goa
Shri. Agnelo Furtado, Fatorda Margao- Goa.




. Qalcete Goa. 1
24, Shri. Laxman Parab, Navelim Sf;::c i ) v
25.  Shri. Mahesh Pai Kane, Aquem m;g cite R |
26.  Shri. John D’Silva , St. Jose Areal, Ha | |
‘hri. Raj Jak, Hon’ble Chairman.
The meeting was presided over by Shri. Rajendra Ta
lcomed the Chairman and all the membe;

briefly introduce themselves. Afi
the meeting were commence

At the outset, the Member Secretary We
present and requested all the members to 4
ascertaining the requisite quorum, the proceedings O
by the Chairman.

Chairman briefed the General Council members with his new e Itj‘]vojve aj.]_ ,th'
Institutes, Schools, Clubs from Margao with Ravinda Bha.valls_ Margao gftor'gamzmg
programmes in association with Ravindra Bhavan by giving them auditorium an
premises free of cost or 50 % charges depending on the proposal.

1) Agenda item No.1. : To confirm the minutes of the 1* General Council meetin;
"~ held on 20/07/2023. The minutes circulated to the members were read and confirmec
with following corrections. )
The name of the Institutions for General Council - Item No. 5 to be corrected a:
Fatorda Youth Club, Fatorda instead of Fatorda Yuva Club, Fatorda. Suggested by
the Member Shweta Lotlikar.

2) Agenda Item No. 2. To confirm the minutes of the 1% Executive meeting held or
18/08/2023.

The minutes of the 1" Executive meeting held on 18/08/2023 were circulated to the
members present, were read and confirmed. :

The General Council members suggested to email/post the Agenda of the upcoming
meeting and minutes of the last meeting held, 8 days prior to the meeting.

3) Agenda Item No. 3. Revival of rental charges for ‘activities at Ravindra Bhavar’
Margao — Goa. b
a. Proposal for revival of rental charges

i. The existing rates for booking of vari
Cultural/Academic as well as coxgmerciala:cot-“? ;

venues for

referred at Annexure * A’ :
Chairman informed the General Council that rental
drama/tiatr, registered institutions, social and
not in consideration for hike,

.

charges for local artist,
educational Institutions are




o

(o

The charges for the booking of venue for commercial activities Were

comparatively low, hence all members agreed for the increase in rent

except Hiring Charges for Open Ground for Cultural Programmes (Non
. ticketed) to reduce from Rs. 30,000/~ to Rs. 20,000,

Proposal was approved.

4) Agenda Item No. 4: Online payments as per the Circular received from Finance and
Directorate of Art& Culture Note approved No.DAC/ADC/Gen.Cor/2022-23/5692
dated 13/01/2023

a. Regarding the proposal for providing payment gateway service (CC, DC, NB,
Wallet, QR code, UPA POS Machine, Sound Box) for accepting the digital
payments by using the above Apps.

Chairman informed the General Council mcmberg'once we receive the approval from
Directorate of Art & Culture, this office will start the process of online payments as per
the above-mentioned Circular in Agenda Item No. 4.

5) Agenda Ttem No. 5: Expenditure of expenses incurred from 03/07/2023 to
10/08/2023
a. Technical, AMC, Routine and Non- routine expenditure as per Annexure -
"B’ was approved. .
Chairman informed the house every month 2 days are kept for the maintenance of all
venues and for checking of lights, A/c, Chiller and other maintenance

Further informed the General Council members that 2 days monthly maintenance
record, chart to be maintained giving the details of each technical staff who has
carried out the job on these two days of each month. This should be maintained by
the Technical Manager and the record file hereafier.

6) Agenda Item No. 6: Expenditure Cultural/Workshops/Programmes
i. The expenditure for the Cultural/Workshops/Programmes and other
activities for the year 2023-24 as per Annexure —C were approved
ii. Expenses incurred from 3rd July 2023 to 10th September 2023 as per
Annexure - D was approved by the General Council Member.

a) Dy. Director Art & Culture mentioned grants issued by Directorate of Art & Culture
for the maintenance should be utilized for the purpose mentioned and utilization
certificate to be submitted every year and also after utilization of S0 % of funds.

b) Chairman also briefed the activities to be held in the month of October and
November 2023 as per the provision in the annual programme as per Annexure C.

(i) In the month of October 2023 - Multilingual Poetic Meet will be organized with
the help of local existing group of poets from Margao. Tha prominent Poet Shri.
Kishore Kadam and Music Director Shri. Ashok Patki to be invited to inaugurate the

r 2023 World Elders Day’ to be celebrated in association with All Goa
A _Goa. Venue and refreshments for 250 students to be




(1)

(1)

7)

! : bt ith Samrat Cly
&;ggl{ain Bhu Mi Din to be celebrated on 5/10/23 i a:s:grlzllstﬁr;r ‘g;o T
P ,FODOSai_Cha]rma" asked the representative of Samra . ‘

etition in collaboration
and premises Will be
by a committee of 3

th
Wi{h29- QQ.‘ ober 2023: To organize Dandiya/Garbha C'Omsp
Gujarat Samaj, Aquem, Margao. Jury, Prize

; : ed
Memberg o "dra Bhavan and the event will be manahgc“ and 2 members from
N IS from Shri Gujarati Samaj, 2 members from Cou

section of RBM.

i ‘ is event.
Ray 'ndra Bhavan will also organize Dandiya workshop for 3 days prior to th
'€ estimate of Rs, 59,000/ for the said event was approved.

Chairman algo briefed the General Council about the programmes held till date

13/08/2023: In association with Mathagramasth Saraswat Samaj Mafg?f; A

talk was organized for Senior Citizens on the topic ‘Ageing Gracefully’ by

Dr. Ajay Vaidya. o
_ . : t

19/08/2023: *Bal Krishi Ustav’ in association with Mahila Mandal, Comba

& 'S schools from Margao. The resource person explained the basic

requirements for plantation, such as: size of pots to be used and other
aspects.

Agenda Item No. 7.: Accounts
1. Revenue from July 2023 to 10/08/2023 - Annexure ‘E’ was placed
before the General Council. '

, 1. Appointment of New Chartered Account
General Council approved to extend the tenure of the Chartered Accountant — M/s.
Pradeep Kakodkar & Associates by one more year i.e. from 2023 to 2024.

Chairman also informed the Account department to send the Utilization certificate of
RBM to the Directorate Art & Culture for the release of balance maintenance grant. ~

The issue of Goa Human Resource ‘Development Corporation, Porvorim - Goa(
regarding the security charges are pending due to GST. The Dy. Director Art &
Culture asked our accountant to co-ordinate with the Central Library’s accounts and
to sort out the issue

iii. Annual Accounts for the Financial year 2022-2023 were approved as
submitted by CA

1v. Expenses as per Annexure 'F’ were approved by the General council
member.

. It was also approved that the funds which are in Punjab National Bank
¢ aamug Account No.2531000107076213 may be transftm'ed to State Bank of
India for Fixed deposit. Also the funds in HDFC saving Bank Account
No.00371450000174 to be transfer to HDFC for Fixed Degost




8) Agenda Item No. 8 - Stores - Expenditure incurred from 10/08/2023 till 10/09/2023
as per Annexure ‘G’ were approved,

Chairman informed the house that the lighting of the Ravindra Bhavan Road to be also
done on the National State hood day 30th May in addition to previous decisions.

Chainnan informed that the new multicolour lights have been purchased for th?
1'olllowmg festivals which will be installed on the festival days such as Ganesh Chaturthi,
Diwali, Christmas, Eid. The estimated cost of the lights is Rs. 1,02,000/- was approved.

Stores: Regarding two Sitar provided to Ravindra Bhavan Curchorem. The time period
to be extended for one more year was approved by the Council.

9) Agenda Item No. 9 Proposal for purchase of 8 Tables (8ftx3ft), 64 chairs and
electrical work near the canteen area for the purpose of Ravindra Bhavan Club was
agreed and the estimated cost of Rs.4,92,000/- was approved.

General Council members asked the status of Ravindra Bhavan Canteen. Chairman
informed the house that the Lights, Chairs and electrical work is completed and the
kitchen work is not yet ready due to tendering process by PWD. Another 8 days will be
required to start the work of the kitchen.

Chairman also informed that the contract for the canteen .will start from 15th October
2023 for a period of 1 year.

10)Agenda Item No. 10: Formation of Ravindra Bhavan Cultural Club and Ravindra
Bhavan film Club:

a. Formation of Ravindra Bhavan Cultural Club as per Annexure "H’
Chairman explained the General Council all the terms and condition for the
formation of Ravindra Bhavan Film Club and the use of premises near canteen area
for the purpose of meetings of Cultural, Educational and Institutional groups and
religious or political meetings will be not allowed. Incase if anyone is found
violating the above rule their membership will be cancelled and they will not be
allowed to hold or attend any meetings in this area in future,

Mr. Mahesh Kane suggested that no one should be allowed to smoke or consume
alcohol in this area. The suggestion was accepted and Annexure *H’ was approved
with addition and suggestion.

b. Formation of Ravindra Bhavan Film Club as per Annexure *1° was approved.
Resolution: It has been resolved that the Ravindra Bhavan Margao will form a Film

Club under the title “Ravindra Bhavan Film Club, Margao’ to carry out various film
ated activities including Film Screenings. The above resolution was passed in the




: Film Club is in the Proces«

¢ Chairman informed that the Ravmd'ra Ef::z:lanwi" commence shortly 3
registration and membership rgglsmi:( 1000/~ annually and to begin With
membership for the Film club will be Sh The said membership fees Weré'
Will have screening for 2 days 10 @ mont.
approved,

: - [ Bhavan
e s ; , Jestival at Ravindra :
. Chairman further informed the International Children Fest

: h 4
Margan is scheduled from 9™ January- 13™ January, 202

cheduled from 21 * November to

International Film Festival of India (IFFI) is also Sbe blocked for the purpose of

1! . i
30™ November 2023 and the entire venue will
Preparation and repairs during this period

11) Agenda Item No. 10 : Any other items:

: as per
a. List of concessional / Free of Cost programmes for post facto approval as pe
Annexure 'J’. T579 )
General Council members unanimously approved the Annexure "J°. )
b. Annexure * K’ - regarding the existing fountain in front of the Admin block
and adjacent to the Reception Counter of Ravindra Bhavan is in deteriorated

conditions and to be made functional immediately. Details as per under
Annexure K ° was approved.

¢. The area between Canteen and Open ground area is unsecured because there
" 1s no fencing and this creates lots of inconvenience to the people sitting in the

canteen area and in the lobby as many streets dogs enter this area during the F
~ + day and night time.

Hence it was proposed to carry out metal fencing around this area after
following the due procedure and the estimated cost is Rs.4,75,000/- was
approved by the General Council Members.

d. Fountain area has been recently made functional after cleaning and I'Cpain'ngﬁ
work. g

It was decided by the General Council members to do the painting :
walls around the fountain area with the help of the Fine ar;;"s!tn ang a?;tht: i
décor with some plants after following the codal formalities. The estimated '
cost of Rs.4,00,000/- was approved.

e. Annexed Bldg. It was decided to redraft the plan with the help of our THebe
architect Smt. Aditi Korgaonkar and to submit it to PWD for ¥

e e ot
of the said building mpletion

f. Studio at RBM ~ It was decided to send the letter to Vigilance department ¢o
update the status of the pending case.

n informed the house that in case of any suggestions in future the

ea.nmbﬂ‘llt it to the office one week prior to the upcoming Meeting.
f s i o




h. Chairman also informed the Council that the work of displ

shows at the entrance and at the foyer will commence shortly as per the : “,“

ay board

approval given by the council.

As per the discussion with DAC it was decided to block th
without any charges from 12" October to 16™ October f
Kalarang festival organized by DAC, Ravindra Bhavan Margas
Margao as it is an yearly event since 2001.

Procurement of 12 nos. L.ED. flood lights luminaries to '
parking area, in view of multiple incidents of theft from th
reported by the audience who park their vehicles in parking
Council has unanimously approved the same.

The meeting was concluded by vote of thanks to all the Ger
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RAVINDRA BHAVAN, FATORDA, MARGAO - GOA

— AUDITORIUM

HIRING CHARGES FOR PAI TIATRIST JOAQ AUGUSTINHO
w.e.f. 01/07/2017

Sr. No. Particulars

Exisw

Fxcl. GST @

Drama/Tiatr arranged by the locals amateur &
registered Institutions, annual Socials of education
Institution etc.

¥ 11,000.00

[ =]

Professional drama/Tintr/ Western Music Concert,
Lectures, Orchestra, Cultural Programmes.

2 13,000,00

FERNAND

e}

proposed Rent Excl. Gt

e BT S
»’_//
e

3 Beat .-:hu_ws_,’ Il..‘ance concert/ Fashion show/Magle 2 13,000.00

ahow, organized by local groups/amateures,
__________._,_——l-_'-_‘

l?cm -‘s.!‘lm-\r,./tl:nu'c concert/ Fashion show/ Magic % 25,000.00 7 30,000.00
Shows organized by the professional, ——
Conferences & Seminars for CorporateS, 2 25,000.00 2 30,000.00
Rehearsal (amateurs) without sound, light & A.C. 2 2,000.00

” Rellearsal (professionals) without §€iund, light & 2 2,500.00
AC —
Grand Rehearsal (amateurs) with sound, lights & %3,500.00 % 6,000.00
D.G. .
Grand Rehearsal (professional) with sound, light % 4,000.00 ¥ 8,000.00

& D.G.

HIRING CHARGES FOR FILM PROJECTORS w.e.f. 01/07/2017

Particulars Existing Rent Proposed Rent
For Local Producers 13,000 ¥ 15,000.00
EZ: ;’rivate Contractors and arrangers on week 20,000
For Private Contractors and arrangers on Sat, Sun. 25,000 ]
& Holiday .
First 05 Shows (Excl. Premier Show) of Goan 7,500
FilmMakers -
HIRING CHARGES FOR CONFERENCE HALL w.e.f. 01/07/2017
Particulars Rent Proposed Rent
id;:gii(;ml & Registered Institutions per session 5,000
Commercial establishment per session (4 hours) 8,000 T 10,000.00
HIRING CHARGES FOR BLACK BOX w.e.f. 01/07/2017
Particulars Existing Rent Proposed Rent
Per Session 4,000 £ s,qoo.ao e
Full Day - Exhibition 8,000 ¥ 10,000.00
HIRING CHARGES FOR FOYER AREA GROUND FLOOR /15t FLOOR w.e.f. 01/07/2017
Sr. No. Particulars Existing Rent Proposed Rent
Conferences, display of Stall / Exhibitions 4 hours 5,000 27,000.00
Conferences, display of Stall / Exhibitions per Day 10,000 215,000.00
25,000 230,000.00




0|

£, 01/07/2017
: HIRING CHARGES FOR FOYER OUTSIDE CANTEEN w.e f. 01/07/.
-g__——— Rent Propose dm
r. No. Particulars il |
1 PE]' SESSEOH 3"000 4 6,000.00

—

Sr. No.

017
HIRING CHARGES FOR OPEN GROUND w.e.f. 01/07/2

—

Particulars

Existing Rent

Proposed Rent

—_—

Exhibition organised by Government/ Local

1 20,000
Registered Institutions (per day)
>  |Exhibition organised by pvt. Institutions for '40,000.00
commercial Activities (per day)
3 |Cultural Programmes (Ticketed) Per Day 20,000 % 40,000.00
4 |Cultural Programmes (Non Ticketed) per Day 10,000 % 30,000.00
HIRING CHARGES FOR MINI OPEN AUDITORIUM w.e.f. 01/07/2017
Sr. No. Particulars . Existing Rent Proposed Rent
1 Per Session 1/2 Day . 1,500 < 2,000.00
HIRING CHARGES FOR OPEN STAGE w.e.f. 01/07/2017
Sr. No. Particulars Existing Rent Proposed Rent
1 |Per Day ; 1,500 2,000.00
HIRING CHARGES FOR GUEST ROOM w.e.f. 01/07/2017
Sr. Ne. Particulars Existing Rent Proposed Rent
1  |Per Day 500




ANNEXURE ‘B’

Particular Cheque Amt, Date Name of Party btk
S & installati s e
o iy Pack (;t“::c)w Rs. 1,19,410/ | 04/07/2023 | M/s, Navdurga Associates o
S . v '...
e ty of A.C Bquiptments spere Rs. 93,668/~ | 04/07/2023 | M/s. Bharat Refrigeration |
Smi 1 i 1 < ‘g~ :
maintonot i TACBs along with | g 40,995/ | 04/07/2023 | Mls. Ramnata Sinai Caro & Co- |
Servicing of Sub station Transformer |  Rs. 52,432/ | 04/07/2023 | M/s. Sreeja Electricals
Maintenance of Garden at R.B.M Rs. 3,96,142/- | 26/07/2023 | Dy, Cons. Forest, Social
E:chaseoffoothghtand 1.5mm? Rs. 8,854/ | 02/08/2023 :
Pest Control (Quarter bill) Rs. 15,930/~ | 07/08/2023
g::r of AHU motor of central A.C Rs. 15,540/~ | 07/08/2023
Supply & installation 200mm Dia 1
Shore v ST Rs. 78,880/~ | 07/08/2023
AMC quarterly charges for =
10. | 10KVA/360VDC UPS system(III Rs. 20,669/~ | 08/08/2023
Quarter.) .
AMC charges (ITIrd Quarter)3x30  224/- | 09/08/2023 |
11 | KvA UPS system Rs. 42,224 09/08) .-
12. Supply & installation of 10 HP pump Rs. 68,538/~ | 10/08/2023 | M
with accessories : -
3 AMC charges (1ind Quarter) for AC Rs. 51,794/~
e i =
TOTAL

10,05,076/- |




-

= Tentative programmes to be organized by Ravindra Bhavan,
from July 23 to March 2024:

[ 8r.
No.

Datc

1

4" July’23 |

13" Aug23

19"Aug'23

Progra r&;cf_\i’:iﬁshnps

Death Anniversary of Swami Vivekananda
on 4™ July 2023 / Celebration of Swami
Vivekananda (Birth Anniversary on

12" January2024)
RBM is organizing talk for the Senior
citizen of the society on topic "Ageing
gracefully” in association with
Mathagramasth Saraswat Samaj, Margao =
Goa i AR WAL ot
RBM is organizing “Bal Krishi Utsav” in
association with Mahila Mandal Comba
Margao-Goa

I

25"Aug’23

RBM is organizing State level Patriotic
Group Singing Competition for the High
School on the occasion of celebration of
76th year of Independent day and 61st years
of Liberation in association with
Gomantak Rastrabhasha Vidhyapith,
Margao-Goa

Margao- Gon

1 Lakhs

_? 1100!000'00

= R
77.100.00

T e
Z 15,000.00

ST
Z 1,00,000.00

29%Aug’23

Death Anniversary of Pai Tiatrist on 29"
Atigast 2023 /

Birth Anniversary Pai tiatrist on
14"December 2023

%10,000.00

Aug’23

Ghumat Vadan Workshop

3 1.25,500.00

Aug’23

Idol Making Workshop

341,00000

Sept’23

Janamastami

% 2,00,000.00

1% Oct'23

RBM is organizing World International Day
ie. "World Elders Day" in association with
all Goa Citizens' Fedration, Margao -Goa

10

Oct’23

RBM 2 days drama festival along with
Kalarang fectival gorganized by Directerate
of Art and Culture and Kalangan(Y early
event)

% 6,00,000.00

11

Navratri Celebration/Dandiya Workshop

3 4,00,000.00 |

12

Multilingual Poetic Meet
(Konkani,Marathi, Hindi) including the
Birth Anniversary of Bakibab Borkar on
30" November23/ Birth Anniversary of

26,00,000.00 |




R
N F—////T.;r‘- In Lakhs
Nr. Date Programnll!/"v"rks
16 |Dec23 | Star Making a8
Workshop/Competitions :
i - 1% 4,00,000.00
17 | Dec'23 Film club
SN W i 7 12,00,000.00
I8 | March 202310 | Any other Programmes
April 2024 /Workshops/Events/Lectures
19 March /April Purumeth Fest Z 15,00,000
2024 l
20 Throughout the | Different Competitions _ 1'-5-500"00
year ————— .
21 Yearly Sangarsh Sanman % 8,00,000.00
22 | Throughout the | Workshop on Music, lyrics etc. Z3,50,000.00
b vear _compasition ke
23 Sutrasahchalan workshops % 1,00,000.00
24 Drama festival of prize winners in | % 9,00,000.00
Konkani, Marathi, Dramas & Tiatr |
25 Celebration of Independence day | X 20,00,000.00
| ,Goa Libration Day , Republic day,
{ Ganesh Chathurti, Diwali,
Mohram/Eid, Christmas
Celebrations including décor &
[llumination
: Total




s

th

. RBM is organizing Bal Krishi Ustay’ in association with M

- Organization of Death Anniversary of Swami Vivekananda was held on

th
47 July 2023, Actual expenditure was NIL

- RBM is organizing of talk for the Senior citizen of the society on topic

"Ageing graccfully” in assoclation with Mathagramasth Saraswat Samaj,
Margao ~Goa was held on 13" August 2023, Estimated Expenditure
Rs.7,100/-.Actual expenditure Rs. 6,800/~ . :

Mandal, Comba , Margao —Goa was held on 19" August
Estimated Expenditure Rs.15,000/-.Actual expenditure Rs. 12

RRBM ic organizing ‘Ganech Idel Making Workshop” was held fr

CAratasan Abetsa

August 2023 to 23"’ August 2023. Estimated Expenditure Rs.43,000,
.Actual expenditure Rs.37,620/-.

RBM ig erganizing State level Patriotic Group Singing Competition
the High School on the occasion of celebration of 76th year of Inde

day and 6lst years of Liberation in association with
Rastrabhasha Vidhyapith, Margao—Gua was held on 25" A

F"‘m Enyu;xd:uum A% aaae INOL

August 2023 to 7" Septemtm- 2
Rs. ;,2\;,509; = ﬁct‘aﬂ """pcn t‘m’ﬁR&§ 16

Organization of Death Anni
August 2023. Estimated Expe
Rs. 8,275/-.

2023 Estimated  Ex




Receipts from 01.04.2023 to 31.08.2023

Anpexvye 1 E 7

PTJAFA Hall | Conference . Programme
Month Tiatr (Others) Hall Black Box | Others Venue Total Cancelled | Net Receipts Remark
Apr-23 6,50,000 90,000 38,000 25,000 15,500 8,18,500 18,200 8,00,300
May-23 2,10,500 84,000 52,000 20,000 2,04,400 9,70,900] @ e 5,70,900 %
Jun-23 1,69,500] 1,45,000 31,000 52,000 2,85,000 6,82,500 26,000 6,79,900
) Jul-23| * 4,47.000 88,000| 2,36,000 45,000 TS T 8.17.775 14,400 8,03,375
Aug-23 2,34,000{ 1,14,000 79,000 24,000 1,04,325 2,900,325 18,200 5,37,125|
17,11,000| 5,21,000/ 4,36,000 1,66,000 6,11,000| 34,45,000 76,800| 33,91,600




>

Total Expenses upto August - 3.56,29,517/-

to
i Expenses of Ravindra Bhavan Margao from .PEWM.@I\NN@M.JMMWW{ EE Mar-24
_ Month Apr-23 May-23 | Jun23 |  Jul-23 Aug-23 | Sep-23 | Oct-23 | NOV-== 1]1.!!1_1111!
'|Electricity Charges 3,14,932|  3,08,158] 3,03,049 3,34,116] 3,45,336 S |
Contract Basis Staff ) i ===
Payment 1,59,114|  1.55,118] 1,19,219 1,32,143| 137,457 Lemes o R R B
Housekeeping charges 3.04.538 3,94,538|  1,97,269 S = S
Garden Mintenance 38,96,142 e e | -
AMC 3.60.,662 86,332 1,30,617 —
~'Telephone Charges 1,442 778 776 1,442 776 L WO ST
~|Water Charges 15,878 20,265 18,607 17,287 18,576 ——
Generator Diesel 35,912 35,912
Petrol Charges 10,693 10,304 11,083 e
Diesel Charges 4041 8,529 23,344
Spares & Repairs 468 2,665 9,486 1,89,713 19,176
Office Expense 21,951 2,242 25,284 23,336 1,33,957
A.C. spares 2,066
Printing & stationery a970 1,201 2,700 960 1,985
Transportation 300 300 , A
Postage 3 142
Labour charg: 200 1,550 2,150
computer repair 2,092
Sitting fees . 16,500 15,000
Newspaper 1,258 1,225 2,480 1,287
Veh. Expense 700 350 8,260 700
Electrical spares 1,05,437 7,080 27,508 8,854 R
Apprecntice salaries
[social media/website 22,620| 22,620 45,240 22,620 i
Purchases 1,17,410 2,53,089 o
Security Charges e
Misc. 30 ”
17 6,786
Total 9,83,312| 10,17,306| 5,56,7 17,72,039| 13,00,074 -

P.T.O.
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Annexure ‘G’

List of Expenses done from stores section

Sr.

No. Particulars Estimated Cost Amount
1| Tricolor lights - | Rs.1,00,200/- | Rs.99,120/-
2 | Repair & Scrapping of wooden tables - Rs.72,000/- Rs.72,000/-
__ 3 | Purchase of new metal chairs Rs.54,000/- Rs.54,000/-

Fixing & lamination with side bidding putty ]

4 | on top surface of wooden tables Rs.22,500/- Rs.22,500/-
Supply & installation of electrlcal fitting

S | from canteen area Rs.2,00,000/- | Rs.1,96,310/-
Hanger stands in green room in main

6 | auditorium Rs.7,600/- Rs.6,800/-

7 | DVD player with CD drive & USB port Rs.4,800/- Rs.4,000/-

8 | Identity cards for members Rs.7,750/- Rs.7,750/-

9 | Honour board in VC cabin Rs.29,980/- Rs.29,980/-
10 | Vertical blinds in chairman cabin Rs.9,026/- Rs.9,026/-
11 | Electrical items in canteen Rs.3,636/- Rs.3,636/-

12 | VC 10mm clear glass Rs.9,000/- Rs.8,050/-

13 | Projector screen & 6x8 tripod stand Rs.7,500/- | Rs.6,490/-

14 | Keyboard & adopter of laptop Rs.3,500/- Rs.3,500/-

15 | Hydraulic cylinders,cushion,wheels Rs.3,550/- Rs.3,550/-
TOTAL | Rs.5,35,042/- R&S.ES,M
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PHOTOGRAPH

" ‘RAVINDRA BHAVAN MARGAO
CULTURAL CLUB

Terms and Conditions:
=== and Conditions:

1. Annual non refundable Membership fee of Rs.100/- to be paid.
2. Only Cultural Institutions, Educational Institutions and Persons from
Cultural Field are eligible for the membership of Ravindra Bhavan
Cultural Club,
3. Minimum age required.to be & Member of Ravindra Bhavan Cultural
s Club is 18 years. Copy of Aadhaar Card as Age proof to be provided.
4. Membership Card will be provided by Ravindra Bhavan Margao.
S. Two Passport size photographs to be provided by the applicant.
6. The Membership card to be produced to the Security personnel and
Officials of Ravindra Bhavan Margao as and when required while
visiting Ravindra Bhavan Margao.
7. Ravindra Bhavan Margao shall provide Table and 8 Chairs in the area
adjoining the Can'tetn for the Members. i
8. The discussions in the meeting shall be Cultural and no Political or
Religious discussions will be allowed.
. 9. If any Member is found holding the meeting with Political or Religious
— discussions, the Meeting will be stopped by the Security of Ravindra
Bhavan Margao and the Membership of the Member will be terminated
on the spot. No refund will be provided. ;
10. The Member booking the space will have to be present for the

discussion/meeting during the slot booked by the member and should
produce his membership card to the Security personnel.
| 11. The Member cannot book the space on his behalf for meetings of

other groups. « TRt
12, The in the s will have to be made 3 days in

Page 1 of 2



. The space provided wil] com
ol -

RO— 1 S S e ’ :i‘ 5
shlc o)
13, The Member shall be able to book the space for

Maximum 3 ﬁ;
hours duration,

14,
15.

The Space will be available from 9:30 a.m. to 8: 30 p.m.

prise of maximum 8 people and ro

€Xtra person is allowed, . APEE Y
Member as per the ava

-
-4

16, The space will be allotted to the

on First come First serve basis.

L7+ It is the responsibility of the Member to e

disturbance (o other Members in the vrcmi
Only Eatables from the Canteen of
allowed. No outside eatables are allowed,

18,

19. Ravindra Bhavagn Margao reserves th

the Booking without assigning any reason |

Signature of Member
Name:

Address:

Contact Number:

E-mail address:







s : Annexune
— ANNEXURE SR
St List of Concessional / Free of Cost Programs for post facto approval =
.ff Date Venue Programme Name of the Institution mlm

: 04,06-2023 SHARS Dance Evant SidhantAGc:::::; DaLnoa Free of Cost 2]
15-07-2023|  Black Box Drama Babaji Theatres Free of Cost

- 20-07-2023| Conference Hall Felicitation Fastov Da Costa Free of Cost

? |2107-2023| conference Hal Meeting Shivs D"’“:;‘::a’“ Ghodem| ¢4 ncessional Rate

> |08-08-2023| Conference Hall | _Patriotic Singing Competition Bal Bhavan Goa Free of Cost

5 |0s-08-2023 PTIAFA World Tribal Day Goa Commission for SC/ST Free of Cost

7 |i00s2023|  PTIAFA World Tribal Day Goa Commission for SC/ST Free of Cost

( |13-082023| Black Box Dkl velent prog i Mamﬂz::; S i

3 Dil Goa Karaoke Singing
13-08-2023| Conference Hall Competition Goem Garjana concessional Rate

10 | 15.08-2023| Conference Hall |  Patriotic Singing Competition Free of Cost

11 119.08-2023|  Black Box Bal Krishi Utsav

12 All Goa Karaoke Singing

20-08-2023| Conference Hall Competition

13 |58.08-2023 PTIAFA Inter School Tiatr Competition

14 | 59.08-2023 PTIAFA Inter School Tiatr Competmon

15 |30.082023]  PTIAFA inter School Tistr Competition |

16 |31.08-2023 PTIAFA Inter School Tiatr Competition . ,"

17 | ns.cnns e Inter School Tiatr Competition |

8 | 01-09-2023| Conference Hall Seminar
R FHAPA Inter School Tiatr Competition-
06-09-2023| Conference Hall bl

20 (g7.00-2023]  PTIAFA Initor Schicct REERE

21 |og.002023]  FTIAFA Inter Schonl S

22 |41.00-2023] PTAFA Inter Sclie S

23 | 12.09-2023 PTIAFA

24 |14.00-203) PTAFA

15-09-2023] T

1o9\”

T/

PV UL L R L L L ) L B




The existing fountain infront of the Admin Block and adjacent to

the Reception Counter of Ravindra Bhavan is in deteriorated
« condition,

Over the past few years, the said fountain has fallen into
disrepair and due to neglect and lack of maintenance, it has become s
an eyesore and a safety hazard, this not only diminish the aesthetic -
ook/value of this Ravindra Bhavan building but also deprives the -

visitors the soothing sound and visual delight that a functioning .
fountain provides, 2

With minor electrical repair works, it may be brought into the =
( working condition, which will inturn provide a beautiful and tranquil
Spot for the artists, audience and visitors.

In view of above, necessary electrical repair works fo
fountain may be initiated, through an agency engag
by inviting quotations as the said work requires ex

The details of work to be carried out and tt
has been worked out and are as under:-

v

1. Single phase submersible 2 HP pump

Starter for the pump with torque
capacitor/Ammeter.

3. Pump discharge and matching flar

( - bolts/washer/gasket. | :

4.  Restoration of power supply to

. finding/minor modification in

5. Installation of new starter 1

pump end termination and

plumbing work wit

to connect new
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FATORDA MARGAO - GOA prlob
Minutes of the 1% Executive Board Meeting of Ravin ra_ ”_‘“

Margao held on 18/08/2023 m" the Blaék Box at _4.90 I,

The fo]lomg members were present for the 1" ;
Ravmdra Bhavan, Margao < e

Shn Rajendra Talak, Chmrman, Ravmdra ;
Shn Manohar Borkar, Vice Chauman,ﬁa
Shri. Agnelo A. Femandes, Member Secretar
The Director Art & Culture, Sanskruti. Bhavan,
: (Representcd by — Shri. Sarvottam Satardekar, Dy. ]
. The Cellector South Goa, Margao Goa,
(chrcscnted by — Mrs. Shamnla Gaunkar Dy
Goa o i :
Shn) Paresh Naik, Davorlim, Navehm, Saleete —
Smt. Milagrin Gomes, Agali, Fatorda, Margw -
Smt. Shweta Lotlikar, Fatorda, Margao — Goa,, ..
Shri. Gopal Naik, Comba, Margao Goa. :
10.Shri. Dhananjay Mayekar, Malbhat, Margao —
11. Shn Slddharth Yaji, Margao - Goa.

il N

Bl

.ﬁ
0 %0 N o

.‘.:e..

13. Shn Laxman Parab, Membcr o
14 Shn Mahesh Ifmf(q_ne Margao Goq* '

Leave ofabsencc was granted to: + y _
- 1. Secretary Art & Culture, Secretariat. -
2. Shri. JohnD’Sil:ra

The meeting was pr. qs]dedom



.At the Outs :
Present, 4 ¢t th

r L
© Member Secretary welcomed the Chairman and all the members
L After
N

ascertaining the requisite quorum was present, the proceedings of the
Commenced by the Chairman.

D : nda item No.1. :To confirm the minutes of the last meeting held on

The minyteg f
05/01/2022 yyecn 208

the mem

A

Executive Board meeting of the last meeting held on
22 Wert? circulated to the members present, No objections were raised by
bers. Minutes of the last Executive Board were treated as confirmed.

2) 'Ageglda_ Item No. 2.: To Finalise tl;é'Cantceﬁ contract: - e ] S
. natt informed" the house that total ‘10’ nos, of terider documents were
15sued out of which 5-nos, tendered were subniitted. 1 tender was disqualified 8
- due to non-submission of requisite documents.” Intent letter was sent to the -
highest bidder for monthly rent of Rs.95,000/- to Shree Vakratund Self Help
Group and the same has been withdrawn due t
Committee sent the Intent letter to 1

on 14/08/2023 in the chamber of Member Secretary.  As' pe
Ashtavinayak Self Help Group in'view of above has agreed to
Contract for rent Rs.79,000/- inclusive of GST 18% per montt
tender document. This was uﬁam‘xﬁéusly"’hﬁﬁwmd y the -
Committee and approval was given to the Second bidder
Self Help Group to sign the contract for running the
22*September 2023 to 21° September 2024.©

a. It was also suggested by the members to install
Catcher and to take necessary action wi
near canteen area. R

. 3) Agenda No. 2. Canteen kitchen renovation ex

and the estimated amount ‘is R3.4,5_(_]},QOQI:
VIII to execute the work at the earliest. Dy
that the tender process has to be followed
to the Directorate of Art & Culture for
In addition to this: ;

a. Wall mural -Rs.1,25,000/-,
b. Chairs and table (repairs an¢
c. Light fittings and wiring v




LR T 7 ST SR DR T P e ST A e e YR B sty
The ,ﬁbe.Ye-‘ 3 items expenditure was unanimously approved by the Executive Boar ik
Committee, ' g e Wit |

1 . 4). Agenda No, 4: llumination of Ravindra Bhavan Margao (RBM) Road on

- National days and Christmas, Diwali and Eid.: ' ata AT

Chairman informed the committee that RBM has purchased tri-colour lights

from M/s. Ndvdurga Associates LLP, Mumbai after following the due
procedures and being lowest ‘quote for tri-colour beltg for R5.99,120/- (Rupees
Ninety — Nine Thousand One Hundred & Twenty only). With the help of

Electricity department crane, RBM has fixed the lights on 26 poles and

additional expense of Rs. 15,000/~ were spent towards fixing and removing of

(L lights f_rom the poles. RBM ‘has also applied for temporary electricity
connection by paying Rs. 13,267/-.All ‘the 26 'polés on RBM ro4d were
illuminated on the Independence day from 15/08/2023 to 20/08/2023. ’ '

Above mentioned expenditure’ was ‘approved by the 'Exe
Committee. It was suggested to purchase the additional multi

costing about Rs. 1,25,000/- after due procedures,: whic
other festivals. The Executive Board Committee approv
Rs. 1,25,000/- for the purchase. ;

-~

5) Agenda-No. 5: August 2023 programme approvals— fo)
August 2023 programmes actual expenses ineurred of
following programmes m_’ganizc_d:

i

a. Organized Death Anniversary of Swami Vive
i) % Actual expenditure was Rs.80/-. =

b. RBM organized a talk for the Senior citize
"Ageing gracefully” in association with
Margao —Goa on 13th August 2023. Est
Actual expenditure Rs. 6,800/-. & )

Both the above activities and its expenditure
Committee. o

6) Agenda No. 6 - Yeirl




l42le

L)

Tentyy . 1
23;;?:1 Ve Programmies 1 g organized by Ravindra Bhavan, Ma;gaoggl;:;zﬁw 1
2 10 Marc 2024’as'mentioned in Annexure A was placed before ke

Board Compyjy

ot "."‘*—'-:-.“ o - 3 — o [ S ﬁonWﬂh

S’;‘“ﬂnﬂn thfofthed. that' RBM ' will organize programmes ‘i1l ass‘frltinity ina
ay Ol'gamz-mion, institutions, They will be given one time opp

YE4r o organize the programmes in association with REM.

e ; . a . Ak . y
ms of Institution and one member either from General council or Execu

This was unanimously approved by ti;e Exécutiv'é C'ommit-tee_, =

7) Agenda No. 7:

Formation of Ravindra Bhavan Film Club i O
It was proposed to have RBM Film club after registration with the Federation of
- Film Societies, of India after completing the required formalities. To begin with
_ there will be screening of 2 films every month and the membership per person
10 be charged Rs.1000/year. = ° T SENER IR i
This Wwas approved by Executive C‘ommi,ttg;e. e AN ey e

Chairman informed the Executive Committee that the
for the proposal of RBM to be the IFFI venue. In this
‘to Hon’ble Chief Mini ster L R

Chairman also informed about the Inte.matl
at RBM. In this regard the letter has been
« andthis canbethe'cm'tmhraisex'fOrIFFIat;

8) Agenda No. 8 :Ravindra Bhavan Cultu 2
Formation of Ravindra Bhavan Cultural Cj
Committee with following conditions for

a. Ravindra Bhavan Cultural Club for the
paying yearly membership of Rs, 1 !
c. Providing them some reserve space

-

area : |
d. Meeting, discussion and Group of not
¢. The meeting, will be strictly for
event connected with Ai’l
group discussion will be alloy




<

I

. -.--It.was* una‘nimousiy approved by the Executive Committee. -

9) A" & C“““"e Prayog Sanj - Monthly one show of Prayog Sanj to be |

¢ performed at RBM in collaboration with Art & Culture,

It was decided to request Art & Culture Director to have then‘ monthly
programme Prayog Sanj at Ravindra Bhavan, Margao.

'I‘lns was approved by the Executwe Commnttee

Commlttee ded‘ ded to reserve. 1“ Saturday and 2"‘1 Saturday 9 30 pm session Of
every month for the Marathi drama;, The booking has to be received 15 days in
advance or else the dales can be allotted to other shows.

HEG T et R S SRS

: It was unammously dec1ded by the Executwc Board committee. - RS,

o " '-" [ 15 . .'_. ‘.“_'_ - e s 'fi i‘ 3 .r“.

10) Any other 1tem wnth the permission of the chalr i S kRS
a. Accounts Section: Sywpaads Tek:

~Extension of Housckeeping Contract up to March 2024 munt of

“Rs: 2 04 19ll~ mcIuswe 'of GS’I' v G

b. T echmca! Sectlon-Anprovals. 24} e
1) Purchase of 04 nos. of Wallimmmied-F A
g - Amp. For mstallmgatGreeﬂRbon}s%t
for approx cost ofRs 50 000/- 2 "_I

: Conls P
2) Purchase of‘ 10 oS of L’ED ’ﬂé&d
RavmdrthavanMargaofgr : TOX. 8

3) Procurement of portable proje
“Rs.45,000/- for'power point



Lhe aboye items

; e - itive
tt ¥2, 3, 4 were unan imously approved by the Executive
ce. |

1
‘. L]

& Revision of Diol & Tasha hiring charges and security deposit 1o
be increased by 50 05, 1 - '

The Thermocg Vithal
out, pi =

Statue is made for the RBM celebration and not to_b‘e f e?ted
This wag approved by

the Executive Committee. P

discussed.

provide free Social Media/Ir

upcoming shows, The publicity materia

show/program to be submitted to the con

in advance along with one minute
. b.-Announcementin the r

v made during the beginn

taking care of the RBM property.
These conditions will be added in
Tiatrist or the organiser of the r
in charge if there are any compl.

Ao

requirements as per A
g Sound System to be,
Consultant in this regard,

’I‘he cstimated' cost fijr the ébo ?
General Council. €

It was unanimously approved by‘
given for the abové items. .«

r ' e
<R RA
1
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Item No. 12 under AOB: Agpolntment of personal staff to Chairman office -
as _under:

a. Personal Staff for the Chmrman as per the Office Memoradum from
the dept. of Finance No. 7/11/2012-KFIN(DMU) dated 11/12/2017:
Followin g are the staffs entitled for the office of Chairman:

1. Driver | - 1 No.
2. Multi-Tasking Attendant, - 1 No.
3. Personal Assistants - 2 Nos.

The same was approved in the General Council meeting held on 20_/7&:
It was unanimously approved by the Executive Committee.

Item No. 13 under AOB: Executive Member Shri Mahesh
suggested for organization of the programme of special child dre
and Foot):

It was decided to organize this show for the spemal schools aﬁ
programme. Chairman asked to submit the proposal to RBM.

Item No. 14 under AOB: Executive Member Shri |
suggested for organization of Classical Music programme:
Chairman informed that this programme is.already listed in the
programme of RBM as per Annexure "A’.

Item No. 15 under AOB: Permlssmn to conduct E
once in 3 months:

Chairman informed the Dy. Director of Accounts of
‘ Executive Council meeting will be held every 3 :

months.

It was unanimously approved by the Exec

The mcetmg was concluded by
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Tentative Programmes to be or

sazamawran s = Goa
ganized by Ravindra Bhavan, Margao- ®

\Rfr_‘mi-]lll 23 to March 2024: S o e
“\ Sr. S e A Pl
= No. e Pl‘ﬂgramme;’Wnrkshops in Lakhs
A T doms sl o ————————— B e el
1 s I)lel; Anniversary of Swami Vivekananda , [Z 1, 0,000.00
ol 4" July 2023 / Celebration of Swami 7/
Vlt\:‘ckmmndu (Birth Anniversary on vV
SO RS W 5 it/ 127 January 2024) o TRESE:
‘ 2 13"Aug %’3 R.B_M is organizing talk for the Senior Z27,100.00
' citizen of the society on topic "Ageing L/
gracefully" in association with 3 /
! ‘ Mathagramasth Saraswal Samaj, Margao -
I | (3(]:] s G
‘ 3 | 19%Aug’23 | RBM is organizing “Bal Krishi Utsav” in | 2 15,000.00 t
| ‘ association with Mahila Mandal Comba ;
’ oot Margao-Goa 1
. 257Aug’23 | RBM is organizing State level Patriotic Z 1,00,000.00 |
‘ Group Singing Competition for the High
School on the occasion of celebration of
- ‘ 76th year of Independent day and 61st years
o | of Liberation in association with
| ' Gomantak Rastrabhasha Vidhyapith,
| Margao-Goa
|5 29%Aug’23 | Death Anniversary of Pai Tiatrist on 29" Z 10,000.00
August 2023 /
Birth Anniversary Pai tiatrist on
14"December 2023 E :
| 6 | Aug’23 Ghumat'Vadan Workshop ¥ 1,25,500.00
7 |Aug23  |Idol Making Workshop %41,000.00
8 Sept’23 Janamastami | Z2,00,000.00
| " Oct’23 | RBM is organizing World International Day | X 20,000.00
'\' ie. "World Elders Day" in association with
all Goa Citizens' Fedration, Margao -Goa |
10 Oct’23 2 days Drama festival % 6,00,000.00
11 | Oct’23 Navratri Celebration/Dandiya Workshop % 4,00,000.00
12 |Oct’23 Multilingual Poetic Meet 36,00,000.00
(Month (Konkani,Marathi, Hindi) including the '
wise) Birth Anniversary of }Bakl'bab_Borkar on
30" November23/ Birth Anni_versaxy of o
Manohar Rai Sardesai on 18" January 24,
Shankar Bhandari o & Others : YT
5 [Ocr23/ | Akash Kandil Workshop/Competition ¥ 1,00,000.00
Nov 23 = e e 29 00.000.0:
15 |Dec'23 Carol Singing Workshop/C 21,00,000.00
. e . etiti % 1,00,000.00
6 [Decz3 | Star Making Workshop/Competitions
- ; 2 4,00,000.00

N
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Sr. b
No Ate Programme/Workshops

TR s
March 2023 101

Any other Programmes

In Lakhs

7 12,00,000.00

April 2024 /Workshops/Events/Lectures

March /Aprl | Purtimets Fest ' 2 15,00,000.00
_'_‘"2‘?)—-——_'_2"(‘)—2—4—-—-__________-

Throughout the | Bifferent Competitions ¥ 5,00,000.00
B T T A

Yearly Sangarsh Sanman ¥ 8,00,000.00

e, ol
22 ’ Throughout the Workshop on Music, lyrics ete. 23,50,000.00

————1Ye&r | compositio
55 | composition

Sutrasahchalan workshops Iz 1,00,000.00

1 - o e

24 Dréma festival of prize winners in | % 9.00.. 00.00

Konkani, Marathi, Dramas & Tiatr &
ar AR e

25 Celebration of Indepen: 12
,Goa Libration Day , |

Ganesh Chathurti, Diwa -

»| Mohram/Eid, Christ )
Celebrations includir <
Ulumination
Total i 3

Smt. Pqﬁalk& Shri. Nar m%nq&_
L1 LI

A. C.0O. co




ANNEXURE

\ '63

Ravindra Bhavan Margao
Annual Maintenance Contract

Equipment

Name of Agency

2022-23 (PAID) 2023-24 -
Elevator/Lift M/s T.K. Elevator Pvt. Ltd. 2.1,67,028/- 2.94,750/-
(AMC) Margao. +18% GST +18% GST (To bﬁ paid)
(repair & Spare)

Transf : :
(Lan!;st?nr::er IWlfs Srongs Hlectricals Vel ¥ o8 T h 2. 45,200/-
servicing) +18% GST +18% GST (Paid)

3. Garden M/s Goa Forest Dept. Social '
Maintenance Forestry, Quepem 2. 15,29,798/-
(AMO) i .. 3

4. ?C? Panels :&US Ramnata Sinai Caro %.34.708/- T -I = hArer

it RE +18%GST _

servicing) ok

5. Pest Control M/s. Vijaya Pest Control
(AMC) Merces

:90 Sound System M/s. ACE TECH Panaji

(AMC) 2

7. UPS M/s. Aplab Limited z, 1 ,55,@@!. 7
(Compr. AMC) +13%’€i$‘:1?’

ﬁ UPS M/s Fuji Electric India Pvt.
(Compr. AMC) Ltd. (Eastwhile Consul
Neowatt)

9. D. G. Set M/s. Universal Engineers '
(AMC) Vema X

10. Chiller Ms. Kirloskar Pvt. Ltd. -
(AMC) Pune

gy
11. A C.Equipments | M/s. Crystal E“&iﬂmﬁi
, (AMC) Ponda. ]
% 1 (Tender Procéss) —
- & —
vk I
=

S

L

- ——p
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RAVINDRA BHAVAN

Fatorda, Margao - Goa - 403602
Tol (0852) 2726080, Fax: (0832) 270002, e-mal : thrvdas goa@nic in

Ref. No:RBM/Meeting/EC/147-11/2023-2024/7-bb Dated: 18/12/23
o2foi 2024
: RAVINDRA BHAVAN,
FATORDA, MARGAO - GOA
Minutes of the 2nd Executive Board Meeting of Ravindra Bhavan, Fatorda

Margao held on 15/12/2023 in the Black Box at 4.00 p.m

The following members were present for the 2™ Executive Board Mee
C Ravindra Bhavan, Margao.

l. Shri. Rajendra Talak, Chairman

2. Shri. Manohar Borkar, Vice Chairman
3. Shri. Agnelo A. Fernandes, Member Secret
4. Shri. Milind Mate, Asst. Director of Art &
5. Shri. Shrikant Velip, Accountant, Rav

6. Smt. Milagrin Gomes, Member

7. Shri. Siddharth Yaji - Member

8. Shsi Laxman Parab, Member

9. Shri. Mahesh Pai Kane, Member
10. Shri. Joao Francisco Silva, Member

Leave of absence was granted to:

. 1. Dy. Collector, L.A, South, Margao
y 2. Smt. Shweta Lotlikar, Member

The meeting was presided over by S
At the outset, the Memben S ar

present. After ascertaining
meeting were commenced




= | 151

5 Clultural Section: _

2) Agenda _No, 2: Expenditure 1 for the programmes organised from
01/04/2023 to 30/1 1/2023 as per - Annexure A was approved.

3) Agenda No. _3: Activi
December 2023 till M

L]

ties with revised expenditure to be held from
arch 2024 as per - Annexure B was approved

Chairman explained the programmes scheduled from December 23 to March

2024. Further informed the house that remunerations/expenditure towards the
programme can be enhanced depending on the quality of the programme

Chairman also proposed for the purchase of the new sound and light
for Ravindra Bhavan programmes at Khula Manch. Since for :
RBM has to spend Rs.20,000/-for the sound and light an

is approximately Rs. 8 lakhs hence Executive Me;
and light to be purchased by RBM can be
commercial activities.

following the due procedure and funds can be ¢
necessary.

4) Agenda’No. 4: To repair the pe:

Chairman also informed thgtj_.. the
lighting will be taken up during
9th April 2024. -

S5) Agenda No. 5
© 30/11/2023




P—

d. Appointment of New Chartered Accountant for the year 2024-2025. Since
Chartered Accountant has to be changed after every three years, and as the new
committee has recently taken the charge it was decided to appoint a new

. Chartered Accountant after following the procedure for the year 2024-2025. The
financial budget for the year 2024-2025 was approved.

e. It was decided to refer the matter to DAC and concerned department for
the approval as per Annexure F regarding enhancement of wages of
housekeeping Staff (Ecoclean systems and Solutions, Panaji) as per Goa
Gazette and supporting documents from the agencies.

f. Payment of Bills to GHRDC from April 2023.
The Chairman informed the Executive board m
GHRDC is de-activated. It was also decidzs
months and also send them reminder re

RBM account department was asked to follow
the correspondence sent to them. <

g. Chairman informed the members that
- Vigilance is closed. :
The letter was also sent to the Crime
vigilahce case or any complaint pendir
It was also decided to do the revis
submit to PWD to carry out necessa

6) Agenda No. 6: Condemnation of |
DAC

. Technical Section:
.~ 7) Agenda No. 7: List c
Annexure ‘G’ e

a. The
Sam




'Admlnlttration Section:
0. 8:Approval for additional staffs:

. It was decided to propose to DAC to appoint immediately 1 Sound
operator & 1 A.C. operator since all the 3 sessions scheduled at
all 4 venues i.e Auditorium, Black Box, Conf. Hall and Foyer Area
are going full as per Annexure H

9) Agenda No. 9:Proposal to be sent to DAC in order to enhance the

salayies of contract staff deployed by Goa Recruitment Employm?n,t
Society, Panjim at RBM as per the details mentioned in the annexure

10) ~ Agenda No. 10: Existing landline to be converted to fibre line as per
the proposal received from BSNL.

a. The enclosed proposal received from BSNL that due to ageing and

¢ extensive /multiple damages to underground copper cable network
in our area, the underground cable cannot be repaired and hence
- it is not possible to ensure desired and sustained quality of service

to the two landlines of Ravindra Bhavan installed.

b. The said lines are always non-functioning and t
bills for more than 2 years. o

c. Prbposal copy enclosed. o
- Members approved the same. - =

L

11) A.O.B
‘ a. As per the attached estimates and
' section — Annexure lwas approved

b. Cultural programme as mentio:
2 and extension of website
extended till the month of

) @ 12thDecember 2023 as Js

I . was also decided to ask fc

' March 2025 for the purp

and domain of the websi

c. It was decided to ve
HAWK Security N
meeting for app



¥ and complete the fencing upto a length of 40 metres by inviﬁg
: quotations and later if the problem still persists then to compie

the balance area. Expenditure to be done from Ravindra Bhavan
Revenue.

e. Conference Hall up-gradation is required with respect to projector,
screen and sound. Most of the work will be taken by the
Government on the occasion of Children Film Festival 2024 and
the organisers have agreed to spend Rs.10lakhs for the above
work. The additional burden about Rs. 7 lakhs of the sed
estimate of Rs. 17 lakhs will be borne by Ravindra Bhas "
the Conference Hall will be upgraded in all
decided to send the representation to Hon
this additional work and expenditure ¢
through ESG in anticipation of ho:

3 venue in 2024,

The meeting was concluded by the Chairm
L’ -
board members present .
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Annexure"A"

Expenses of Programme/Workshop organized by Ravindra Bhavan Margao-

Sr.
No

Date

Goa from July 2023 to November 2023
Programmes/Workshops Estimated

Expenditure
Incurred

In Lakhs

4" July 2023

Cost

Death Anniversary of Swami
Vivekananda on 4th July 2023 /
Celebration of Swami Vivekananda

(Birth Anniversary on 12th January
2024)

100000 0.00 0.00

Total

13-Aug-23

RBM is organisng talk for the Senior
citizen of the society on topic "Ageing
gracefully” in association with
Mathagramasth Saraswat Samayj,
Margao -Goa

19th August2023

RBM is organisng "Bal Krishi Ustav ia]
association with Mahila 14
Mandal,Comba Margao -Goa

25th August 2023

L, Sl

RBM is organising State level Patriotic
Group Singing Competition for the
High School on the occasionof |
celebration of 76th year of Indepence |
day and 61st years of Liberation in
Rastrabhasha Vidhyapith, Mar

29" August 2023

29th August 2023 / i
14thDecember 2023 5

21 August 2023 &
23rd August 2023

Idol Ganesh Making W

28th August 2023
and 7th Sptember
2023

- 3rd September
2023




i

Sr. '

No. Date

ngfammes/Workshops In Lakhs

Estimated
Cost

Expenditurg
Incurred

1| Ist October 2023

14-O¢t

| Fedration, Mﬂao ~Goa

RBM ig Organising World International
Day ie. "World Elders Day" in

20000
Association with 4l Goa Citizens'

8000

7800

RBM s organizing  Felicitation] 14700
ceremony  of Goan Students  in
association with International Human
Rights Association (IHRA) was held

on 14" October 2023

14700

5920

Wi

Oct-23

festival along with “Kalarang Festival”
in association with Directorate of Art
and Culture and Kalangan was held
from 12 October to 16" October
2023,

600000

4 Oct-23

Navratri Celebra!ion/Dand:'ya/Garba
Workshop from 10/10/23 to
13/10/2023

400000

5 [29th october 2023

RBM is organisng Dandiya
Competetion followed by Raas Garba
In association with Shree Gujrati
Samaj, Pajifond Margao -Goa

Total AN

1 Nov-23,

Lippan Art MirrorWorkshop T
(17/11/2023 to 1 9/1 1/2023) ._r'..—=...'

2 Nov-23

RBM is organizing Rangbhoomi ¢ in
in association with Samrat uby ! e
Margao Center was held on - ith( 1
November 2023 .

3 Nov-23

Kavyanand program was held on 30th |
November 2023 e

Total

= s

-
iy B £



—T ".‘r—— % ?darCh__z_q_z—i—_______ W
' - g"- Date Programme/Workshops
0.
' f L. | December 23 to | (Monthly program for the year | 4,20,000.00
March 2024 2023-24)
1) Multilingual poetic meet !
= . tittle named Kavyanand
program
2) Natyanand program
3) Swaranand program
4) Nrutynand programme
(120000*3 months)
2. | 19" December | Christmas Celebration 2 6,00,000.00
2023 Margao Jingle Event for
Children
Carol Singing,Star Making
Workshop/Competitions
-~ —~ 3. | Dec’23 Film club % 6,00,000.00
(4,00,000/- enhance to be
e 6,00,000/-
4. | 14 January 24 [ Geet Goyanche Asmitayeche | Z 45,000.00
* | on the occasion of Republic ;
Day
5. | 23 January 2024 | Geet Ramayan programme
December 2023 | Any other Programmes e

to March 2024 /Workshops/Ev ts,
ajor programme of mnswa‘l,
) Dance and Drama :
7. | March /April Purumetachem Fest
2024
Yearly




Expenses of R'wmdra Bhavan Ma

LA AR W T W e e
_____ rgao 1roin A AEQTT s L (Unaudlted\ 130
. Particulars RNl Jun-23 [ Jul-23 | Aug-Zo 3,06 7aat—2ct-23 | Wov23 Ta;
lectricity Charges 3,03,049| 3, 34,1 ,116]__3,45,330 =2 0] 3,45,208 3,79,502 a;i?d?ota_l
curity Charges hgaanl __‘ | 13,64,329 13%1:060
Contract Basis Staff e, B T 64,329
Payment 1,19,219 y 9, 1 4L gurly - —2 61,523
|Housekeeping charges 3,94,538 1,97,269 1,97,269 3‘27,269 1,97 269 1115??3?—23
@rden Mintenance 3,96,142 27.550 1’32‘142 7‘,92,,234
AMC 1,30,617| 27,5591 1.39051] 1ovam| —g=t
o 117,410 _3,07,089] _3,18,693! S.01,128] 1544 355
[Water Charges 18607 17,287 18,576 23,681]  3090| 145004
|Generator Diesel 35,912 35,912 > 1a T1R%a) .-
|{Petrol Charges 10,304 11,083 2 — ,290 _ 46370
|Spares & Repairs 9486 1,89,713 19,176] 1,52,3841 91,183\ 12781 47745
'Office Expense 5,677 13,591 61,116 14,123 5,150 11959] 126719
|A.C. spares 2,066 ' _2,066|
|Printing & stationery 2,700 960 1,985 322 ~8,138|
|Transportation 300 : 600
| Postage | 142 S 142
|Labour charges 1,550 2,150 _ 12,200 400 3,150 16,500
'‘~omputer repair 09 ! 2092
(Sitting fees 15,000 33,000 64,500}
[Newspaper 1,258 1,225 1987 - 8,515 2,278 2,557 196000 /7=,
|Veh. Expense (Office) 700 350 700 17,020 27,030} f:;,/“ ‘ )
|Electrical spares 1.05,437 7,080 y _ 8,854 3,636 1,89,655 342 UUH [ :1
|social media/website 22,620  22,620] . 22,620 22,620 _ 22620 226000 LSOSUE,
\'Telephone Charges 1,442 778! 776 776 1,443 777 -6 8.210| \ent
|Misc. 11,800| 11,800|
'Diesel Charges 4,041 8,529 23,344| ° | 12,839 48,753
[Programme Expenses 3,550 48,845( 2,54.756| 6,68,622 3.03,069] 1278842
iVeh. Expense (Chairman) i 98,227 R 98.'2*2?‘:
|Chairman exp. 450 9,026]  3,08,761| 2,73,558]  2.9LMN
[ 9,74,215| 10,17,306| 5,37,179| 17,65,844| 13,30,528| 16,22,502| 40.37.374| 20,39,319| 1,33:2L,117
Hire Charges Cancellation 18,200 26,000] 14,400 18,200{ | 4,800 132,000 213600
GST 3,276 4,680 2,502 3,276) 864 23.760 38,448
curity Deposit Refund 45,000] 52,500 17,500  37,500] 35,000] _ 35.000] 55500] 52,020 32002
Total 10,40,691| 10,69,806| 5,85,359| 18,20,336| 13,87,004| 16,63,166( 40 g9 g74

100,185
| 40.89.874| 22,47,099] 1,39,%°



Receipts from 01.04.2023 to 30.11.2023

Anexves -~ D

PTITAF A PTIAFA Hall | Conference SranFs
Month k Tiatr ) (Others) Hall Black Box Others Venue Wi
Apr-23 6,50,000 90,000 38,000 25,000 15,500 —
May-23 2,10,500 84,000 52,000 20,000 2,04,400
Jun-23["- 1,69,500]  1.45,000 31,000 52,000 2,85,000 -
Jul-23 447,000/ 1,99,000] 2,36,000 45,000 1775 =
Aug-23 2,34,000] 1,14,000 79,000 24,000 9,14,000 =5
Sep-23 1,69,000 96,500 19,000 44,000 59,300 S :
Oct-23 2,21,000] 1,54,500 66,000 41,000 6,68,400 —
Nov-23 2,59,000] 1,35,000 50,000 26,000  1,14,500[
i T e N >
23,60,000] 10,18,000] 5,71,000] 2,77, 3 13,60 -26. :
» =

g



Annexure ‘E!

LIST OF EXPENSES OF STORES SECTION FROM 11/09/2023 to 30/11/2023

| Sr.

Electrical Connection

Particulars Estimated Amount
No. Cost 4 -

1 | Folding tables and NilKamal Chairs 1,79,200/- 1,79,200/-
2 | Colourful Lights 99,000/ - 95,580/ -
3 | Crain for Mountain & Removing Serials 11,800/- 11,800/-
4 | Labour for Mounting & Removing Serials 15,000/- 12,000/~
S | Labour for Mounting & Removing Serials 20,000/- 20,000/-
6 | Grey Carpet 24,000/- 19,500/-
7 | Hard Ware items 21,500/- | 12,027/-
8 | Supply & installation & Electrical items 1

in Canteen .4
9 | Supply & installation & Electrical items

in Canteen Foyer for RBMClub
10 | Security Deposit for Temp. Electrical |

Connection L3 %
11 | Electrical Contractor Charge for Temp

Supply & installation & Electrical

Stationery items

Hard Disk

Repair of Laser Printer & Ca
Refilling

Curtain ( Vertical Blinds in \

_ A8
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1/21/23,'5:35 PM

Ermall Arrixuee 'F’
r —___,__-—-
T.i ry Ravindra Bhayan Margao Member Secretary Ravindra Bhavan Margao
AT TwaT v A
' 2\ 2023

Fwd: Ravindra Bhavan Minimum Wages (W.EF, 11/08/23)
' (

Frogs : hrd2@ecocleanindia.com Qf\\"lhe, Nov 21, 2023 03:45 PM
Subject : Fwd: Ravindra Bhavan Minimum Wages (W.E.F. 11/08/23) &2 attachments
To : Member Secretary Ravindra Bhavan Margao <rbm-
dac.goa@nic.in>

Cc : hrdsal@ecocleanindia.com, md@ecocleanindia.com,
acts@ecocleanindia.com, ophotels@ecocleanindia.com

Dear Sir,

Awaiting for your confirmation.

NATASHA TELI
Asst. Manager - HR | Ecoclean Systems and Solutions

~ T: 0832 2974 540 | M: +91 97637 14190 .
g hrd2@ecocleanindia.com | www.ecocleanindia.com
306, Third Level, Gera's Imperium Green, Mala, o
R Neugl Nagar, Panaji, Goa, India. 403001

v
e 4 :
LEGAL DISCLAIMER This e-mail may contain Confidentlal andfor Legally Priviieged Information and (s
meant for the Imtended recipient{s) only. If you have receivad this w=mail In error and mnuﬁuw
recipient/s; 1, Kindly notify us 8t co@ecocleanindia com 2. Delete this e-mail mmediately from your
system. 3. Do nat copy, forward, disclose, or otherwise use il or any part of it in any form whatsaever.
intemet Cor b ed 1o be secure urmﬂlunlllfu‘lrmﬂgnnﬂtﬂ_ﬁlm
intercepied, cormugted, lost, or can contain viruses, m“, e and o “\.
ablity It ertor, GMIgsIaNs, vifuses or |f (s _ 1 - 37y reiphont &8 B
'n:sb:l.n’r s of this. el

b g L

{ P

Forwarded message --=-----=
 From: Natasha Teli <n:1aszl@;;ggg;|c§ulndla.mm>
(_ Date: Fri, 6 Oct 2023 at 15: i
gﬁbj&tf: 'Ravlndra Bhavan Minimum Wages (W.E.F. 1.
To: <rvmedse.goa@nicin> .
Cc: Sangita netravalkar <hrdsal@ecocleanin
<md@ecocleanindia.com>, Kiran Kumar
<

| acts@ecocleanindia.com>, Usha Rajan <0p

Dear Sir,
PFA the revision in Minimum Wages for




Email =
L 4121723, 5:35 PM 600 ™ ___1_02__ 41102'%% 528.0
: NO OF STAFF : : 323.00 | 0
BASIC : 310.00 05 00 . 1.105.00 105.09
yDAq 1080 154.00 0.00 080,
HRA : 000 -~ 60.0 0.00 000 !
=i CONVEYANCE : | 0.00 .—,;é o= 517.00 633.00
GROSS SALARY : 415.00 ne 62.04 75.96
pp:l 12% 49.80 _iI‘.Jﬁ 3.88 4958
. ESIC:| 0.75% kay ;:; 0.38 038 " %
] 32;;21 525.89 450.70 55191
NET: 404,00 13673.00 11718.00 14350.00
PF{ 13% 53.95 55.64 67.21 82.29
ESIC:| 3.25% 13.49 18.92 16.80 20.57
BONUS 3| 8.33% 34.57 35.65 43.07 52.73
il LWF: 30 | 1.15 1.15 1.15 1.15
CTC| 518.16 693.36 645.23 789.75
COST: 13472.25 18027.39 16775.98 20533.38
MONTHLY COST : 134722 18027 167760 20533
{ MACHINES : 6000.00 6000.00 ‘ Y
- CHEMICALS :| 6000.00 - 6000.00 ﬂ(J.’
| BILLING VALUE ;| 173043.00 , 222889.00 |
NATASHA TELI

Asst. Manager - HR | Ecoclean Systems and Solutions
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ANNEXURE

Date | ——————-tof Concessional / Free of Cost Programs from 01/10/2 e23/12/388 :.
1103033, — et Name ofthe !
_ofiﬁz_(ﬁg" Conference Hall All Goa Senior Citizen's Federation Harshad Naik ;
_0-1-—16-_2_8_2? Black Box *Aproop =5 Md'kar

02_10_20-23 : Foyer Area Cycling Event Go Girls Go MS
- PTIAFA Aproop Gai Panandikar s o
04-10-2023| "PTIAFA, Con_ Rall, Black Box, Canteen, Foyer Area Youth Festival Directorate of Sports & Youth Cﬂﬂ‘:ﬂ-"ﬂ‘"“al Rate
05-10-2023| PTIAFA, Con. Hall, Black Box, Canteen, Foyer Area Youth Festival Directorate of Sports & Youth cuncesSfonal fate
96-10-2023| PTIAFA, Con. Hall, Black Box, Canteen, Foyer Area Youth Festival - Directorate of Sports & Youth concessional fate
12-10-2023 PTIAFA Kalarang Festival 2023 | DAC/RBM/Kalangan pregafEost
12-10-2023 Black Box Book Release Dr. Ram Manohar Lohia Research Federation concessional Rate
13-10-2023 PTIAFA Kalarang Festival 2024 DAC/RBM/Kalangan Free of Cost
14-10-2023 PTIAFA Kalarang Festival 2025 DAC/RBM/Kalangan HEe die ot
14-10-2023 Conference Hall Felicitation International Human Rights Association Free of Cost
15-10-2023 PTIAFA Kalarang Festival 2026 DAC/RBM/Kalangan Free of Cost
16-10-2023 PTIAFA Kalarang Festival 2027 DAC/RBM/Kalangan Free of Cost
25-10-2023 Black Box Meeting Speaker Goa legeslative Assembly Free of Cost
3 |05-11-2023 Black Box Book Release Sistin Menezes Free of Cost
7 |05-11-2023| .- Canteen Foyer Area/Parking Lane Cycling Xaxti Riders Free of Cost
18 |0%-11-2023 Conference Hall Natrang Samraat Club Free of Cost
18 |17-11-2023 Conference Hall Volunteer Meeting speaker Goa legeslative Assembly Free of Cost
20 |19-11-2023 Black Box Meeting Shree Dambabalem Ghodem Fatorda concessional Rate
21 |29-11-2023 Black Box Meeting =~ - Speaker Goa legeslative Assembly Free of Cost
22 |01-12-2023 Conference Hall Balmelavo 2023 Vidya Bhuvan Konkani Shalla Margao 50% Concession
23 |02-12-2023 Conference Hall Balmelavo 2024_ " Vidya Bhuvan Konkani Shalla Margao 50% Concession
24 |0s-12-2023 Conference Hall, Ground Floor Foyer All Goa Scfence Exhibntion Shree Damodar Higher Secondary School free of Cost
25 |07-12-2023 Conference Hall, Ground Floor Foyer All Goa SCI‘ET‘ICE‘EXthItIOI\ Shree Damadar Higher Secondary School free of Cost
26 |09-12-2023 Black Box Felicitation _ : Salcete Tribal Forum fcecfcaa
27 |20-12-2023 PTIAFA, Conference Hall, Canteen, Foyer Area Annual Day Programme 90th Celebratfon Vfdhya Bhartj Sanmaj Seva Sangh free of Cost
28 |21-12-2023 PTIAFA, Conference Hzll, Canteen, Foyer Area Annual Day Progtamrne 90th Celebration Vidhya Bharti Sanmaj Seva Sangh free of C
12-2023 PTIAFA, Conference Hall, Canteen, Foyer Area Annual Day Programme 90th Celel;;;nf&r_r?{‘i‘%__ Vidhya Bharti Sanmaj Seva Sa ]
2942212 22 Black Box Balmelavo 2023 /%" ——F "\ Vidya Bhuvan ¢ 2! LA free of Cost
30 | 23122023 % =) 2rkani shalla Margao M
ll
= ( 3



List of Technical Staff of Ravindra Bhavan,Margao.

Technical Section

Annexure H’

Designation

Regular Staff

Videsh Naik

Theatre Manager

Nilesh Tuenkar

Upper Division Clerk

Shekhar T. Naik

Light Operator

Tulshidas K. Pagi

Light Operator

Shri. Viraj Zambaulikar

Asst. Light Operator
(Contract)

Paresh Dessai

Generator Operator

Shri. Vishal Naik

Asst. D. G. Operator
Contract

Irineu Savio Gracias

Sound Operator

Viraj Shirodkar

Sound Operator

Baburao Tirodkar

A.C. Operator

Gitesh Borkar

A.C. Operator

Laxmi V. Matonkar

Stage Assistant

Imamsab Narasangi

Stage Assistant

Sunnyraj Borkar

Stage Assistant

Goajan Bahadur

Stage Assistant

Namu Kerkar

Door Keeper

Pramod J« Naik

Door Keeper

Santosh Bhat

Door Keeper

Sunil Gaonker

M.T. S.

Total at Actual
Wi present Requirement

1
1

3 Nos

2 Nos.

2 Nos. 3 nos.

2 Nos. 3 nos.

4 Nos. 5 nos.

3 Nos.

1 No.




\"
1) The following Staff of Goa Recruitment and E ' ; :
! g Ste } mployment § % deployed
as per the details below. The contract is renewed every 6 mo::hi:tymhigk :;_’. 2 days-

Dt A & . o b e T o 7
Sr.  [Name & Designation Designation T m
No. months service
completed
1. | Shri. Viraj Zambaulikar Light Operator T 9yrs& 10months 15392 20700.00
2. | Shri. Vishal Naik D.G. Operator . omo 13| 9yrs& 10months 15392 20700.00
3. | Shri. Ramanand Borkar Attendant | 06/02/2013 | 9yrs& 10months 15392 18117.00
4. | Shri. Mileend Borkar Driver | OW/1072015 | 7yrs & 2months 15392 ~20700.00
5. | Kum. Pratiksha Eknath Gawas | Asst. Data Operator 01/122021 2 years 19781 20700.00
DL 6 | Smt. Varsha Damodar Naik | Asst. Data Operator 01/12/2021 2 years 19781 20700.00
7 | Kum. Shalaka Dilip Ghodge | Data Entry Operator 09/12/2021 2 years 20048 25867.00
8. | Smt Smt. ReshmaA. Porob | Data Entry Operator B 119 & T monts | 20043 25867.00
, Total e 12583400 | 1,73351.00
Sl oL Rm 31,203.18
Total B
: \~M 2,04,554.18 |
———— ]
>

vice Teliability ¢
by TIP. All Fauice _K,,o
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o dumor E%DIT‘I. UrTicer
h \aroy
lejl L Telephone Exchange, .

v ; ha RS B = T LA ot o e RS R R
_ Margao, Goa - 403601. ﬂ (ST TN W1 )
- { ' BHARAT SANCHAR NIGAM LIMITED
\ = [ (A fu, of Inwlla Fntovprica)
MHPIM 16 [in]2 i
cTojt{2/d0as - S mnpyjop-T.
3 £

&

Date: 05112/2023____|

&

STo, ._ { Ravindra Bhavan Margao
THE RAVINDRA BHAVAN MARGAO, inward No__c) 21 0 '
South Goa, Margao.

05 |i2) 2022

Sub :- Non-fgfgsib!e/beyond repair condition of Landline connections.

R/Sir/Madam, S '%\
At the OLTTSEY. we thank you for patronizing BSNL services. We regret to inforryou that due to ageing

and extensive / multiple damages to underground copper cable network in your area, the underground cable

cannot be repaired and hence it is not possible to ensure desired & sustained quality of service to your
following Tel:Nos.

SL no. ] Tel nos Name of Customer
2 Uy 2700023 | THE RAVINDRA BHAVAN MARGAO GOA
2 2726980 | THE RAVINDRA BHA\(AN MARGAO GOA

In view of the above, it is suggested to kindly opt for any one of the following alternate services provided
by BSNL, which will be beneficial in the long run :

a) Conversion of Landline to Bharat Fibre (FTTH) retaining the same Telephone number : _
BSNL ‘now* facilitates retention of existing Landline number and converting the same to Bharat Fibre
(FTTH) through BSNL TIP / Franchisee who will provision and maintain the services. One ONT will be
requiredzper connection. Bharat Fibre (FTTH) service offers better bandwidth and service reliability to
the end \ser. The details of Tariff Plans available for subscription will be shared by TIP. All Tariff phm
come bilindled with free unlimited calls to any network (Landline/Mobile) throughout India. The
Appiir.atrbn Form (CAF) needs to be cubmitted along with relevant documents to BSNL.

Details of BSNL Authorized TIPs / Franchisees in Margao Area are enclosed.

. b) Virtual Landline / Aseem : , AN
4 BSNL offers Virtual Landline with ASEEM- plan on monthly basis. Being a virtual landline service, all Ilm
incomingcall will get automatically diverted to the pre-designated Mohila / mum in d:___l:“ ated W
the customer. BSNL will raise bills on monthly basis. The existing physical landline nudsto he R

first, and thereafter has to be provisioned as Virtual Landline. Hence Closure Form & Aseem CAF neex <

to be submitted to BSNL with all relevant documents.

—

c) If you are;‘ not opfing above mentioned suggestions al option gm

iandline connections with closure application and relevant doct s 10 stof
bt | e
| om Officer(Margac)
T i "&\. RIS A s .‘:'-._._ f'ﬁ
. Copyfto: | ] e "'T-:‘T' w
1) City hel' lor Tetaeom Oifionr

2) Xavier Dcosta
3) Geela Enferprises

(€ wue ou 2y
(BEWSD)
ey e e Babrie
TR T - e
BSNL Margaon-Goa

o

P10




R T e

Dﬂalls pf BSNL Authorized TIPs / Franchisees in|
are as fol|ows -

1) Namg__ of FTTH Franchisee: Citi Net (

LY
@ontact : Mr. Joshua Ross Dcosta

Mobile No. 19970461625
; 8600797300
EmaillD : citicablegoa@gmail.com
Office Address : Office No. 5, First floor J.S Vas Arcade
. Behind Indus Bank, Abade Faria Road,
E 2 “ Margao Salcete Goa 403601
2) Name of FTTH Franchisee: Xavier Dcosta
Contact T : Mr. Xavier Dcosta
Mobile No. : 9881458880
EmailllD : dcostaxvier02@gmail.com a3
Office Address : H.NO. 471, Navelim Dongarim Salcete 403707

~N

3) Namé of FTTH Franchisee: Ge

Contact s : Mr. Binod Rana
Mobile No. : 9049180827




| “ > "Vas Arcade,
: = Office No. 5, 1" Floor, J. S. Vas.

® Behind Indus Bank, Abade Faria Road,

argao, GOA.

O 75886533300/ 8600797300

Internet Service Provider @ citinetgoa@gmail.com.

To,
THE RAVINDRA BHAVAN MARGAQ,

South Goa, Margao.

Date : 06/12/2023

Sub :- Landline connections feasible on FTTH.

R/Sir/Madam,

This is to inform you that since the BSNL telephone connections given to you by BSNL are not
working due to multiple damages to the 1nderground copper cable network in your area, We can
provide you these connections over Fiber at the cost of Rs 5000/~ per connection for the installation.

¥
The telefhone numbers include
1] 2700023

2] 2726980

The Minimum monthly charges for each connection over fiber would be 499 + gst, the benefits of
this are that you will get 40 Mbps till 3300 GB FUP 4Mbps and unlimited incoming and outgeing

calling in case you require a higher plan you can reference the pamphlet attached along with this
document. q

We promise to provide the best services to you '

THANKING YOU

NET




FIBRE BASIC

40 Mbps till 3300 GB

Blazingly Fast. Seriously Reliable

C +91 75885 33300 / 76667 38853

Visit us on www.maharashtra.bsnl.co.in
Like BSNL MH on {) Follow BSNL MH on() and




Bandwidth (Download Speed)

-|r|'

ao Mbpl 1ill 1000 GB Ion[y for

Fibre Bask NEO (449/- for First 6 months. | : R
only & then Fibre Basic @ Ry, 499/- |1 Pl ”Mb”tm"'m“-

Fibre Baslc i1 40 Mbps till 3300 GB

Fibre Basic Plus 60 Mbps HII 3300 GB

. Fibre T8 plan m ? mb Mhp&s z'm 150068 |
Fibre Values Plus N s a1 =y 100 Mbps till 3300 GB

Fibre Premium Plus R e | ’ 200 Mbps till 4000 GB .

Fibre Silver Plus - ' e |1 300 Mbps tilt S000GB e

£ 300 Mbps till 6500GB | ||

hotstar

PREMIUM
PACK

.+ |Fibre Baskc Plus ort' {Hotstar onl

"|Super Star Premium Plus# |

FIBRE Premium Plus OTT# 200 Mbps till 3300 GB

FIBRE Ultra OTTH 300 Mbps till 4000 GB

FIBRE Silver OTT# 300 Mbps till 4500 GB

FIBRE Silver Plus OTTH 300 Mbps till 5000 GB

Fibre Ruby OTT# 300 Mbps tlll 6500 GB

@ *Unlimited Voice camnb-fAnytlme/A'nyhetwork' ‘_

fi- HotstanYupTv oTT Free [P!arl 799,

mu:.. .I.xb. P vy A

[conacr: +91 75885 33300 / 7sss7 assss

|'l i i i’ ..‘.
m maharashtu:blﬂ o.

- **static P for all plﬂnﬁ abiove FMC 999%e T

L LU
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Approval for:-

AO.B

-

» Repairs to the area near mini open stage. (Civi - 25
e. (Civil Work) — Es
Rs- 1,50,000’- ( VI ) ‘ ‘- --r!-"

» Replacement of damaged Auditorium seat covers — E
Rs.1,50,000/-

» Purchase of 23 nos. of square LED 2x2ft (36W) surface
light for foyer area (ground floor) — Estimated Cost Rs.90,

> Ex-post facto approval for Purchase of L.E.D lights for
fountain — estimated Cost Rs.10,000/- '

» Post facto approval Design & fabrication of display be
wall- estimated cost Rs. 1,30,000/-

» Proposal from M/s. Crystal Engineerings for rene
equipments for two years on same rate & terms
preyious year — estimated cost -Rs. 1,78,600/- i




or Approval:

1) To discuss and decide about the renewal of website hosting space a
Domain glf the website. www.ravindrabhavanmargao.com is due for r
as on 12 December 2023 total amount of Rs. 24,190/- for the

amounting of Rs.17,110/-(Rupees Seventeen Thousand One. Jun
Ten only) towards Social Media Marketing of RBM and am

Rs, 5,900/- (Rs. Five Thousand and Nine hundred only) towar
website Maintenance Charges.

2) To discuss and decide about pot facto approval for Organizatio
Tales of Melodies” by wellkown Music Director, Singer, Nmtet
Kulkarni and his son Mr. Shubhankar Kulkarni on 17™ December 2
7.00 pm to 10.00 p.m. at open Air stage. 'I'h15programmem]l e C
association with Samraat Club Margao and Ravindra Bhavan, |

activity of Swaranand. Ravindra Bhavan will be provide
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Minutes of the Council Meetin avindra B urchorer
08/12/2022

I'he meeting of the Council of Ravindra Bhavan Curchorem was held on 08/ 12/2022 1n
h N P, | S e - . + J
the auditorium of rRavindra Bhavan, Curchorem, at 03:00 pm. The meeting was

resi rer bv Shri Nile : el ) . . ‘
presided over by Shri Nilesh Cabral, Chairman of Ravindra Bhavan Curchorem.

The below mentioned members attended the meeting.: -
.i' Shri Nilesh Cabral, Chairman
1. Shri Keshav (Rajoo) M. Naik, Vice Chairman
iii.  Shri Raju R. Dessai, Member Secretary
. Smt. Jasmine Braganza, Member
v.  Shri Felix Fernandes, Member
vi.  Shri Vishwas P. Sawant, Member
vii.  Shei Mukund Z. Naik, Member
viii.  Shri Vasant Sawant, Member
ix.  Shri Jaikumar Naik Khandekar, Member
x.  Shri.Jeetendra (Navin) Khandekar, Member
xi. Shri Rudresh Tendulkar, Member
xii.  Shri Riyaz Shaikh, Member
xiii.  Shri Sanjay D. Gaude, Executive Engineer, WDXIX, PWD
xiv. Smt Priti M. Naik, J.E.SDI, WDXIX (B) Quepem
xv.  ShriSadanand D. Chari, MTS, ADEI Office, Quepen
xvi.  Shri Sarvottam Satardekar, Dy DAA, DAC
xvii.  Shri Prataprao Gaunker, Mamlatdar, Quepem

The Member Secretary Shri Raju R. Dessai welcomed the members for the meeting.

The meeting was conducted as follows:-

Agenda No. 1: Confirmation of the minutes and comphancetheroof— The minutes

of the meeting held on 11/11/2022 were read in the presence of the members.

Resoluiion no. 1: The minutes of the meeting held on 11/11/2022

were confirmed unanimously.

Resolution was passed unanimously. - g

Proposed by: - Shri Felix Fernandes, Member '

seconded by: - Smt. Jasmine Braganza, Member

Agenda No. 2: Appointment : nembers:- The Member Secretary informed the
members that letters to 8 instit lesting to nominate three members from their
respective instituti ; y to considered for appointment as members of
the Council of yindra Bhavan Lur em were sent and their reply letters Were
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“category.

(i) Shri Mayur Madhukar Naik- Jai Ho Sports & Cultural Club

(i) Shri Dr. Bhisso V. Shet Gaunker- Samraat Club Curchorem

(iii) ~ Shri Mafaldo Fernandes - Curchorem Socio Cultural Sports Club
(iv)  Shri Arun R. Patil - Kala Sadhana Curchorem

(v)  Ms. Siyali S. Tulaskar - Yuva Swaraj

Also, the following members were appointed in individual capacity as follows:=

(i) Shri Sarvanand Sawant Dessai ,

(1))  Shri Anil Gaonkar '

(111)  Shri Shailendra Kumar Salvi

(iv)  Shri Leslie Pereira

(v)  Shri Neville Pereira
Resolution no. 2: The members in institutional and individual cat
appointed unanimously. I
Proposed by: - Shri Jeetendra (Navin) Khandekar, Member :
Seconded by: - Shri Mukund Z. Naik, Member

Agenda No. 3: Budget Finalization:- The budget for the year 2023-24
before the meeting. After discussion it was approved unanimously.
Resolution no. 3: The budget of RBC for the financial year 2023-24

unanimously.

Proposed by: - Shri Vasant Sawant, Member

Seconded by: - Shri Felix Fernandes, Member

Agenda No. 4: Approval of Audited statements '
audited statements for the financial year
submitted by Chartered Accountant were p

approved unanimously.
Resolution no. 4: The audited statem
utilisation certificate were appre
Proposed by: - hri Felx



lv'ﬁ1_

! Agenda No. 5. Any other busine
A, Regarding Upgradation
an official lctter to G

S8 with permission of chair:-
Of Sound system: - The Chairman instructed to send

SIDC to invite their sound consultant to inspect the sound system

of Ravindra Bhavan e .
havan Curchorem ang to seck his suggestions regarding upgradation of

the sound system.

Resolution Np, I A:-It was re:

GSIDC to inspec

Solved 1o send official letter to sound consultant of

! the sound system of Ravindra Bhavan Curchorem.
Proposed by: - Shyi Rudresh Tendulkar

Seconded by: - Shyi Jaikum

, Member

ar Khandekar, Member

R. Brick Masonry wall above the main entrance fo the auditorium: - The

Theatre Manager informed that Shri Shoukat Ali, contractor could not be contacted to
enquire regarding the work. After discussion it was resolved to get the revised estimate
from PWD to carry out the work with light weight bricks. The Chairman directed Smt.
Priti Naik, J.E. to give a revised estimate to carry out the said work at the earliest.
Resolution No. 5 B:-The Theatre Manager was instructed to follow up with Smt. Priti
Naik, JE. and get the work done at the earliest

Proposed by: - Shri Vishwas Sawant, Member

Seconded by: - Smt. Jasmine Braganza, Member

& Stage Mechanism:- It was brought to the notice of the members that pending

work of stage mechanism needs to be carried out and the balance amount of Shri Dili ‘.: Pl
Pf!ﬁdkaik ' v}"}uh was wit uu\,!d b the Oﬁ‘C‘c haS to be rc]m mmm agﬁigéi '-
unanimously. The Chairman inquired about the absence of Shri Sﬂj“

Assistant for the meeting. Smt. Swarupa Arsekar, Jr.Steno i c i
duty as per order issued by Office of Dy.Collector & S.D.O. af <
ERO of 17-Sanguem A.C. from 18/11/2022 till further der to carr

Special Summary Revision of electoral rolls, It was disc _

work of Special Summary Revision is con’ai:f P Al gt tha BLOs have been
i by to issue him a

memorandum and seek his explanz

Resolution No. 5 C:- It was
of Shri Dilip Madkaikar. The Chairman

Ghadi, Stage Assistant and seek his




| Seconded by: - Shrij Rudresh Tendulkar,
>

Member

D.  Regarding LED name board of RBC:- Smt. Swarupa Arsckar, Jr. Steno
informed that Elite Graphics has quoted Rs.85,000/- about cleaning the ﬁmsqs on | @
LED name boards and the price includes the crane hire charges. The Che

instructed to take fresh quotations from Elite Graphics without the crane hire cha
and said that he will provide the crane.

Resolution No. 5 D:

=It was resolved to take fresh quotation from Elite (
excluding ihe crane hire charges and get the LED name boards cleaned at 1 :
Proposed by: - Shri Nilesh Cabral, Honourable Chairman
Seconded by: - Shri Felix Fernandes, Member

E.  Regarding Driver for office vehicle: - The Member Secretary infol i
letter from Directerate of Art & Culture has been received stating that 1
engage services of driver from GHRDC, Panaji. He said that it is aiso si
Multi Tasking staft of the office can be used to perform duty as driver, i
of valid driving license in addition to own duties. The Chairman direc
proposal to Directorate of Art & Culture to appoint driver trom GH

period of 1 year for obtaining financial approval.
Resolution No. § E:-It was resolved to send a proposal to Dis
to appoint driver from GHRDC/GRES for .abfﬁfn’iﬂgﬁ nar
Proposed by: - Shri Nilesh Cabral, Honourable Chai
Seconded by: - Shri Jaikumar Khandekar, Member

F.  Regarding Transformer of RBC: -
was sent to Executive Engineer V1T, Electr
certificate with respect to the estimate
necessary repairs of the transformer of |
has been received from Elecmguy
directed the Theatre anag




s o - before
- The Member Secretary informed that be

inviting tender for operating the canteen, the canteen sp ssed by PWD
;. and the rent valuation report may be

i Regarding Canteen of RBC:

ace may be asse

obtaincd, The same was approved unanimously-
Resolution No. 5 G:- [y was resolved to send a letter to PWD to submit the rent

valuation report.

»n e :
rroposed by: - Shri Vasant Sawant, Member

Seconded by: - Shri Riyaz Shaikh, Member

H.  Scheme for Music classes (Scheme for purchase of musical instruments &

Scheme for financial support to students): - The Ir. Steno informed that the proposal
for financial support for the scheme has been sent (0 Directorate of Art & Culiure and
reply is awaited. Shri Sarvottam Satardekar, Dy DAA, DAC was requested to kindly
look into the matter and inform this office accordingly.

Resolution No. 5 H:- It was resolved to follow up regarding the matter.

Proposed by: - Shri Nilesh Cabral, Honourable Chairman

ceonded by: - Shri Jaikumar Khandekar, Member

Lo

1. Programmes of Ravindra Bhavan Curchorem: - The Chairman congratulated
the staff of Ravindra Bhavan Curchorem for suceessfully organizing the Children’s

Festival on 15" November 2022 which was planned at a very short notice.

It was informed by the Chairman that whenever competitions are organized by
Ravindra Bhavan Curchorem, the staff of Directorate of Art & Culture i.e. Music
Trainers, Accompanists, Theatre Art Teachers may be taken as judges and TA, DA may
el
Cuiture informing about the same and requesting to provide a list of all the Music -
Trainers, Accompanists, Theatre Art Teachers with their contact ¢ S

Servants programme comprising of various competitions m ¢

e paid to them. The Chairman instructed to write a letter to Directo
be paid :

Shri Vasant Sawant, Member proposed that RBC may organi

nent servants, ‘|'he
same was approved unanimously.

- ant and Cultural Organiser.
er to Directorate of Art & Culture
requesting to provide a iners, Accompanists and Theatre Art

The Chairman also informed that the programme coms

presence of the Conveners, Mg
Resolution No. 5 I:- It was



programmes of RBC . It was resolved to organize Talented Gove
progranine.
Proposed by: - Shri Nilesh Cabral, Honourable Chairman

Seconded by: - Shri Vasant Sawant, Member

The meeting ended with vote of thanks by Member Secretary.



The meeting of T /2022 i &
| di g ofthe Council of Ravindra Bhavan Curchorem was held on 11/11/ 22 in : e
t torium of Rayj :
1¢ auditorium of Ravindra Bhavan, Curchorem, at 10:30 am, The meeting was

resided o shri Ni '
P ver by Shri Nilesh Cabral, Chairman of Ravindra Bhavan Curchorem.
The below mentioned me

: mbers attended the meeting: -
I.  Shri Nilesh Cabral, Chairman

i, Shri Keshav (Rajoo) M. Naik, Vice Chairman
l.n. Shri Raju R. Dessai, Member Secretary
v.  Smt. Jasmine Braganza, Member
v.  Shri Felix Fernandes, Member
vi.  Shri Vishwas P. Sawant, Member
vii.  Shri Mukund Z. Naik, Member
viii.  Shri Vasant Sawant, Member
ix.  Shri Jaikumar Naik Khandekar, Member
X.  Shri.Jeetendra (Navin) Khandekar, Member
xi.  Shri Rudresh Tendulkar, Member
xii.  Shri Riyaz Shaikh, Member

The Member Secretary Shri Raju R, Dessai welcomed the members for the meefing. #
The meeting was conducted as follows:- .
Agenda No. 1: Confirmation of the minutes and compliance thereof:-
The minutes of the meeting held on 12/10/2021 were read in the
members. L
Resolution no. 1: The minutes of the meeting held on 12/10,
were confirmed unanimously. i ‘ -
Resolution was passed unanimously. '
Proposed by: - Shri Vasant Sawant, Member
seconded by: - Shri Felix Fernandes, Me-n_lber

Agenda No. 2: Appointment of new members:-
11

-3/part File/3153 dated 06/10/2022. mber B et tatus
: ch al 5 members need to be
s in the field of dance, music,
s need to be appoin ted in individual
1, music, literature, fine arts etc)-




The Chairman intoy _ _
A med that due (o the death of one of the Government nominated

members Smt. Rajani
place ant Bhembre, another person will be nominated as a member in her.

Regarding appoin ) S _

) gh Ppointment of members in institutional category, it was decided to list out

some of the cul instituti L LS
o tural institutions and send Jetters to them requesting to nominate three

members hei AT Lo
rom their respective institutions who are likely to be considered for

appointment as members of the Council of Ray indra Bhavan Curchorem. NG £

The list of names of institutions suggested by the members are as follows:-
(1)  Jai Ho Cultural Club

(i)  Samraat Club Curchorem

(ii1)  Rotary Club Curchorem

(iv)  Utkranti Kala Kendra

(v)  Curchorem Socio Cultural Sports Club

(vi) Kala Sadhana Curchorem

(vii) Swarangan Sangeet Vidhyalaya

(viii) Yuva Swaraj
It was resolved to appoint members on individual capacity during the -
meeting.
Resolution no. 2: It was resolved to send letters to the institutior
nominate three members from their respective institutions :
considered for appointment as members of the Council
Curchorem. It was also decided to request the institutic
copy and copies of audited statements of the institut
members on individual capacity during the next cou
Proposed by: - Shri Jeetendra (Navin) Khand '_
ded by: - Shri Mukund Z. Naik, Member

Secon

Agenda No 3: Any other business with

4 Maintenance of AC of RBC: -
informed that the que tz [,'.f“ ;
and Antartica Refrigerati



Al

Resolurion No.
0. 3 A:- It wag resolved to directly issue work order for the AMC of A€

lant for th
" plant for the year 2022.23 10 Antartica Refrigeration if they are the authovized dealers
of Voltas.
Proposed by:- Shri Nilesh Cabral, Honourable Chairman
Seconded by:-Shri Vishwas Sawant Member

B. B ‘ : i :
ook Lovers Club: - The Chairman instructed the Cultural Orgamiser, Smt.
Sarvada Sawant to re-commence the monthly Gazaali programme. Shri Mukund Naik

and Shii Vi i
Shri Vasant Sawant were appointed as the conveners of the programime.

Resolution No. 3 B:-It was resolved to organise the Gazaali programme in Ravindra S :
|

Bhavan Curchorem on every 2nd Thursday of the month at 4 pm.

Proposed by:- Shri Nilesh Cabral, Honourable Chairman

Seconded by:-Shri Rudresh Tendulkar, Member

C. Regarding Upgradation of Sound system: - The Chairman mstm@tcﬂ
the sound consultant of GSIDC to inspect the sound system of Ravindra
Curchorem and to seek his suggestions regarding upgradation of the sound
Chairman informed that the sound consuitant of GSIDC is currently Tooki
sound system of 2nd phase of Ravindra Bhavan Curchorem.
Resolution Ne. 3 C:-It was resolved to invite the sound consultant of
the sound system of Ravindra Bhavan Curchorem.

Proposed by: - Shri Rudresh Tendulkar, Member

Seconded by: - Shri Jaikumar Khandekar, Member

D. Brick Masonry wall above the main entrs v
Chairman informed that the work of brick ma
auditorium needs to be done. It was brought
Shoukat Ali. contractor had earlier submitt d b
work is still pending. .
Resolution No. 3 D.:-The 1
at Ali and get the work




A
work of Ravindrg Bhavan Curch

E.  Painting work of Rp ainting
y of C: " paintin
* = The members inquired about the status of painting

orem. The Theatre Manager informed that currently the

e ———

- h 3 ¥ "
The Chairman instructed the Member Secretary to issue arn order
to Theatre Manager 10 superyj

Se and monitor the painting work of RBC.

Proposed by: - SN
e ¥: - Shri Nilesh Cabral, Honourable Chairman

Seconded by: - Shri Vasant Sawant, Member

F. Stage Mechanism:

= The Chairman inguired with the Stage Assistants of RBC
regarding any maintenance work of the stage that needs to be carried out. The Stage
Assistants informed that the pending work with regards to stage curtains and flooring
needs to be completed. The Theatre Manager informed that the office of RBC had
withheld 10% of the work order amount of Shri Dilip Madkaikar & Co. Wlmw
assigned the work pertaining to the stage curtains. The Theatre Manager also informec

that the work of stage flooring of RBC was being carried out by Shri Pradeep Chari.
Resolution No. 3 F:-The Chairman instructed the Theatre Manager to invite Shri
Madkaikar, Shri Pradeep Chari, the Vice Chairman and members of RB(—:_

inspection of the stage of RBC fo discuss the miscellaneous pending works re

stage of RBC that needs to be carried out and to get the work done at the ear
Proposed by: - Shri Nilesh Cabral, Honourable Chairman
Seconded by: - Shri Jeetendra (Navin) Khandekar, Member

G. Regarding LED name board of RBC:- Smt. Sw
informed that she inquired with Elite Graphics about
name boards because the letters have become invisible.
Graphics has informed that the service of cleaning the
Resolution No. 3 G:-It was resolved to pay the n
et the LED name boards cleaned at the earliest.

i



at the earliest or fo gran x
tNOC 1o thie .. A s lnh .
~ GRES or GHRDC, 10 this office (o hire a driver on contract basis either from

Resolution No, 3 jy.. '
tly d. e resolved 1o send a letter to Directorate of Art & Culture to | I .
urgentiy depute q drives '
river 1o Ravingdy, Bhavan Curchorem at the earliest or to grant

iver . ﬁ
On contract bagjg either from GRES or GHRDC. i
Shri Nilesh Cabral, Honourable

NOC to hire a dy

Chairman

Seconded by: - Smt, Jasmine Braganzg, Member

I Rega rding Transformer of RBC:

the transformer of RBC broke down and

transformer in Ravindra Bhavan Curchorer

the

= The Theatre Manager informed that recently
Reliance Electricals has installed a standby
m on temporary basis, The Chairman directed
Theatre manager to send 4 letter to Executive Engineer ViI, Electricity Dept _
requesting to provide feasonability certificate with respect to the estimate given by 21
Reliance Electricals to carry out the necessary repairs. |
Resolution No. 3 f--j;

as resolved to send a letter to Executive Engineer VII, '
Electricity Dept requesting

lo provide reasonability certificate with respect to the
estimate given by Reliance Electricals to carry out the necessary repairs. :
Proposed by: - Shri Nilesh Cabral, Honourable Chairman

Seconded by: - Shri Felix Fernandes, Member

J. Regarding Canteen of RBC: - The Member Secretary informed -
there are continuous booking programmes of Ravindra Bhavan Cure 0T

of Ravindra Bhavan Curchorem needs to be commenced. It was decit

advertise regarding the tender on newpapers through ¢ :
members also decided to increase the canteen rent bid |
year. It was decided that the total amount of cante
deposited in 2 instalments. The 1* instalment of 6 mg
on receipt of the work order and subsequently af
b;: deposited.

Resolution No. 3 J:- The members r




K.  Quotations vinti
: il Printing:. ¢ was brought to the notice of the members that

“ quotations for pring servi
ng 1€e8 of RBC need to be invited, The same was approved |

Resolution No, 3 k.. Th "
e £
of REC: members resolved to invite guotations for printing services =

Proposed by: -

Shri Vishwag Sawant, Member
Seconded by: - Shri Riyaz Shaikh, Member

|
L. Scheme for Music classes (Scheme for purchase of musical instruments &

Scheme for financial Support to students): - The Chairman inquired about the status -

of the *Scheme for purchase of musical instruments & Scheme for financial support o
students’. The Jr. Steno informed that the filc has been sent to Dircctorate of Aﬁ
Culture and reply is awaited. The Chairman directed to follow up regarding the |
with DAC.
Resolution No. 3 L:- It was resolved to do proper follow up regarding the matier.

discuss the same in the next council meeting. '

Proposed by: - Shri Nilesh Cabral, Honourable Chairman

Seconded by: - Shri Felix Fernandes, Member

M. Programmes of Ravindra Bhavan Curchorem: -
Sarvada Sawant placed the tentative yearly planner of
Curchorem before the members. It was decided to add Rangail Wﬁ
programmes. The Chairman stated that the Programme Co

later once all the members on the Council of RBC are duly
organize Children’s Festival on 15th November 2022
conduciing competitions in various caiegories like.
and Singing for primary and high school students.
Resolution No. 3 M:-The tentative yearly pla
organize Children's Festival on 15th Ne
Vasant Sawant and Shri Jeetendra
Children’s Festival.




e
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frmamaaiaag

Resolution No. 3 K:-
of RBC.

The _ - 2 o
members resolved to invite quotations for printing Servic es

Propused by: - Shri Vishwas Sawant Member
4

Seconded by: - Shri Riyaz Shaikh. Member

L. Scheme f :
or Music classes (Scheme for purchase of musical instruments &

Sche i

cheme for financial support to students): = The Chairman inquired about the status
of the *Scheme for purchase of musical instruments & Scheme for financial support 1@
students’. The Jr. Steno informed that the file has been sent to Directorate of Ant & :

Culture and reply is awaited. The Chairman directed to follow up regarding the m

with DAC.

Resolution No. 3 L:- It was resolved to do proper follow up regarding
discuss the same in the next council meeting.

Proposed by: - Shri Nilesh Cabral, Honourable Chairman
Seconded by: - Shri Felix Fernandes, Member

M. Programmes of Ravindra Bhavan Curchorem: - The Cultural ¢

Sarvada Sawant placed the tentative yearly planner of programmes of
to add Rangoli

Curchorem before the members. It was decided
The Chairman stated that the Programme Com:

programmes.
members on the Council of RBC are duly a

later once all the

organize Children’s Festival on 15th November 2!

conducting competitions in various categorics |
Singing for primary and high school gﬁtu:i?
Resolution No. 3 Me-T he tentative year

-e Children’s Festival on 15th

organiz
Vasant Sawant and Shri Jeele 1

and

Children's Festival.



| The meeting of the Council of Ravindra Bhavan Curchorem was held on 06/07/2023 ﬁ ';'

 the auditorium of Ravindra Bhavan, Curchorem, at 10:30 am. The meeting wﬂ 4

| presided over by Shri Nilesh Cabral, Chairman of Ravindra Bhavan Curchorem.
The helow mentioned members attended the mee
1 Shri Nilesh Cabral, Chairman
b Shri Keshav (Rajoo) M. Naik, Vice Chairman
iii.  Smt. Jasmine Braganza, Member
. Shri Felix Fernandes, Member
v.  Shri Vishwas P. Sawant, Member
vi.  Shri Mukund Z. Naik, Member
vii.  Shri Vasant Sawant, Member
viii.  Shri Jaikumar Naik Khandekar, Member
ix.  Shri Jeetendra (Navin) Khandekar, Member
x.  Shri Mafaldo Fernandes, Member
xi.  Shri Anil S. Gaonkar, Member
xii.  Shri Mayur Madhukar Naik, Member
xiii.  Shri Arun R. Patil, Member
xiv.  Kum. Siyali S. Tulaskar, Member
xv.  Shri Shailendrakumar Salvi, Member
xvi.  Shri Jyoti DCosta, Member
xvii.  Shri Riyvaz Shaikh, Member
yvviii. Shri Bhisso V. Shet Gaonkar, Member
vix.  Shri Neville Pereira, Member
xx  Shri Leslie Pereira, Member
vxi.  Dr. Sarvanand Dessai, Member
xxii.  Kum. Egna Cleetus,IAS, Deputy
vxiii.  Smt Priti M. Naik, J.E.SDI, WD
xxiv. Smt. Shilpa S. Sawant, ADEI Off
xxv. Shri Raju Gaonkar, AAO, BAL@ -

fing:-

It was brought to the notice of the members
Karekar has informed about his absence f
Liason Officer with regard to Parl
Tourism and Culture vide order |
Department of Personnel. '
conducted the meet

The Chairman inf



The meeting was conducteq as follows:-

ot

enda No. I: i
Agenda No. I: Confirmation of the minutes and compliance thereof:- The minutes

of the meeting held on 08/12/2022 were read in the presence of the members.

Resolution no. 1: The minytes of the meeting held on 08/12/2022 were read and
were confirmed unan imously.

Resolution was passed unanimously,

Proposed by: - Shrj Mayur Naik, Member

Seconded by: - Shri Vasant Sawant, Member

Agenda No. 2: Appointment of new members:- Smt. Swarupa Arsekar, It

informed that all the members who have been appointed in institutional and indiy
category have given their acceptance in writing for the same.

Resolution no. 2: All the new members were welcomed for the meeting.
Proposed by: - Shri Jeetendra (Navin) Khandekar, Member

Seconded by: - Shri Mukund 7. Naik, Member

Agenda No. 3: Approval of Income and Expenditure statements:- The d

2022 tiil June 2023 were placed before the meeting . After discussion

unanimously.

Resolution no. 2: Th

w

income and expenditure of the
June 2023 were approved unanimously.
Proposed by: - Shri Jaikumar Khandekar, Member 3 ;

)

Seconded by: - Shri Felix Fernandes, Member

T AR

Manager Shri Arun Lolayekar infors

rent valuation report pertainin;
members discussed that m




7 Agenda No. 5: CCTy Cameras:.

Smt, Swary aA . : t due to
the work of installation of galvuliy Pa Arsekar, Incharge informed tha

m sheets on the roof of Ravindra Bhavan Curchorem,
are placed on the roofs are blocked by the galvulium J i
out the repair and maintenance work of the cameras
he same as they are hidden under the sheets. It was
CCTV cameras needs to be done so that they are eas.iiy
erly. Hence, it was resolved to invite quotations for the
installation of the CCTYV cameras from the local market.
Resolution no. 5: Jt yas unanimously resolved to invite quotations from the local *’
market for the work of shifting and re-installation of the CCTV cameras. .- P :
Proposed by: - Shri jeetendra Khandekar, Member i1
Seconded by: - Shri Arun Patil, Member

most of the CCTV cameras which

because it is difficult to access t

discussed that the shifting of the

accessible and can function prop

work of shifting and re-

Agenda No. 6: Transformer set up:- The Theatre Manager informed that Reliance
Electricals agency was called for negotiation in the rates for repair of the transforn
After negotiation, the work of repairing and installing the transformer was acco
Reliance Electricals and the work was completed successtully.

Resolution no. 6: It was resolved to settle the payment of Reliance Electricals.
Proposed by: - Shri Shailendrakumar Salvi, Member
Seconded by: - Shri Mukund Z. Naik, Member

Agenda No. 7: Approval of fee structure of CA for the year 20
The Accountant of RBC Shri Durgesh Shetkar informed tha t
appointed by RBC Smt. Saileee Mahambre has submit
2022-23 and 2023-24. The same was placed bef
fee structure of CA for the year 2022-23 and 20
Resolution no. 7: It was unanimously resolved
2022-23 and 2023-24. WIS f' ;
Proposed by: - Dr. Sarvanand
Seconded by: - Shri Mayur




Al

decisions
/::owled& T::em(:tl::gzs? the Accountant ang Member Secretary without his
: Seussed by the members and the Chairman opined that '-'
henoe forth thc:fc will be no programme committee of RBC, The Chairman said that the |
programmes Will be organized as per the budget finalized by the Council. The Vice

‘hairman request :
C- quested the respective conveners of the programmes to work in cooperation
with the staff for successfully oOrganizing the programmes

Resolution no. 8: It was resolved to cancel the programme committee.
proposed by: - Shri Felix Fernandes, Memher

Seconded by: - Shri Jeetendra Khandekar, Member

Agenda No. 9: Any other business with permission of chair:-
A. Regarding Upgradation of Sound system: - The Theatre Manager S
Lolayekar informed that GSIDC has submitted a letter stating that there
empanelled sound censultants available with GSIDC. The Chairman instr
an official letter to PCE, PWD requesting for a list of sound consuitants 2
them and to guide in the matter regarding upgradation of the sound system.

Reselution No. 9 A:-It was resolved to send official letter to PCE, PWD

upgradation of sound system of Ravindra Bhavan Curchorem.

Proposed by: - Shri Leslie Pereira, Member
Seconded by: - Shri Neville Pereira, Member

B.  Brick Masonry wall above the main entrance
Theatre Manager informed that revised estimate for t
above the main entrance to the auditorium has t
Rs.1,15,580/- . After discussion it was resolved
market to carry out the said work.
Resolution No. 9 B:-It was resolved t
the local market.

Proposed by: - Dr. Sarvanand !
Seconded by: - Shri Felix




Resolution No. 9 C:- [t s resolved ¢

0
work of AMC of stage mechanism of RBC |
proposed by: - Shri Nilesh Cabral, Honourable Chairman
Seconded by: - Shri Jyoti D'Costa, Member

issue work order to Pandurang Kothare for the |

D. Regardi
cgarding LED name board of RBC:- Smt Swarips Abekas ncharge

informed that Elite Graphics has not submitted the quotation for cleaning the
name boards excluding the crane hire charges and could not be contacted res
matter. The members decided to inquire about local agencies who can be a
work of cleaning the LED name board. The Theatre Manager was also
remove the old name board which is near the front compound wall of RBC.
Resolution Neo. 9 D:-It was decided to inquire about local agencies who can
the work of cleaning the LED name board. |
Proposed by: - Shri Mayur Naik, Member

Seconded by: - Shri Mukund Z. Naik, Member

E.  Regarding Driver for office vehicle: - The Theatre manager
proposal to appoint driver from GHRDC/GRES for period of 1 year :
Directorate of Art & Culture. He said that after follow up with
Culture. it is informed that the file is forwarded to Sec:

The members expressed disappointment because the | pre

pending since long time and it is very difficult to ¢
RBC in the absence of driver. After discussio -
co-terminus by the Chairman as per GRES
Resolution No. 9 E:- It was resolved t
raies. X,

Proposed by: - Shri N




follows:-

(1) Shri Dr. Bhisso V. Shet Gaunker
(i)  Shri Anil Gaonkar

, (iii) Shri Shailendra Kumar Salvi
Resolution No.

9 F.- "
F:- The standing committee Jor passing the bills of RBC was

appointed unanimously. 4

Proposed by: - Shri Nilesh Cabral, Honourable Chairman
Seconded by: - Shri Jeetendra (Navin) Khandekar, Member

G.  Scheme for Music classes (Scheme for purchase of musicai mmm

no reply has been received from Directorate of Art & Culture regarding the prope
financial support for the scheme. The members expressed their disappoin

regarding the delays in receiving replies from Directorate of Art & Culture in

Resolution No. 9 G: - It was resolved to send a letter to Directorate of A
regarding the matter.

Proposed by: - Shri Mukund Z. Naik, Member
Seconded by: - Shri Jaikumar Khandekar, Member

H. Regarding Cultural Organiser: - Smi. Swarupa
that Smt. Sarvada Sawant, Cultural Organiser has

Dircctorate of Art & Culture. The membe
are planned as per the yearly planner
programmes in the absence of Cultural
Arsekar, Incharge to send a



L. Regarding Yearly Planner:- The
/ Ravindra Bhavan Curchoreny with bud
members for discussion, The

tentative yearly planner of programmes of
2et of various programmes was placed before the
Conveners of various programmcs were finalised. Some 11
new programmes were added in the yearly planner and Gazali programme was
rganize a programme of magician Shri Prem
pproved. Afier discussion, the Yearly planner
onveners was approved by the members.

Resolution No. 9 I:- The Yearly planner along with budget and list of respective
conveners was approved by the membpers,

Proposed by: - Shri Nilesh Cabral, Honourable Chairman
Seconded by: - Shri Vasant Sawant, Member

cancelled. The Chairman proposed to o
Anand for students and the same was a

along with budget and list of respective ¢

J. Publicity of programmes: - The members opined that most of the pro
of RBC do not attract huge audience because of lack of proper publicity. It was d
to send eSMS to the public regarding the upcoming programmes of I

Chairman directed Smt. Swarnpa Arsekar, incharge to invite quotations |

RBC on a regular basis so that the people are aware about the prog:
Chairman suggested that since RBC gets 3000 nos handbills

Times, Tarun Bharat and Bhangar bhuim. He instruct
the circulation of the said newspapers and to
pamphlets/handbills to newspaper vendors in |
Curchorem as is being presently done.
The Chairman instructed the Incharge to invil "
with inbuilt cost of frames and trans
places finalised by the council. It wz




(vi) Near Pontemol | unction, Curchorem
(vil) Sanguem Bus Stand |
Resolution Neo. 9 J:- |

It was resolved to

»ackage for send, 20
I ending bulk messages ro the public. It was decided to update the Facebook

page of RBC on a re b :
] , Qular basis, It was also resolved to allot the work of inserting the
pamphleishane

invite quotations from local agencies for eSMS 1

Thills to ne
LS (0 newspaper T Y
Spaper vendors in Curchorem, Sanguem and Quepem in the

npowspapers n MY vhi .
ewspapers namely Navhind Times, Tarun Bharat and Bhangar bhuim . It was resolved

worati ; i .
quotations for printing of banners along with inbuilt cost of frames and
iransportation and display charge

1o invite

S of banners in the places finalised by the council. i
was decided to take one-time annual permission to display the banners of RBC from the
respective Municipalities/ Panchayats in the locations decided hy the council.
Proposed by: - Smt. Mukund Z. Naik, Member
Seconded by: - Shri Vishwas Sawant, Member

K. Letter from parents regarding Children Theatre Workshop:- Smit. §
Arsekar, Incharge informed that a letter has been received from parents of
who attended the Children Theatre Workshop organized by RBC in
requesting to organize similar workshop by the same resource person Shri Ab
once again. The members discussed that the workshop can be organi :
vearly planner of RBC and it is more beneficial to invite different resm
every workshop so that there is sharing of different ideas. The mem '
organize a programme to stage a 45 mins drama requesting the child
the Children Theatre Workshop to participate in the drama. The
Shri Vasant Sawant to write a suitable script and prepare the childs
and cooperation of Shri Keshav (Rajoo) M. Naik (Vice
Sawant Dessai and Shri Mayur Naik, B

Resolution No. 9 K:- It was resolved to organiz
drama requesting the children who att
participate in the dramad.

Proposed by: - Shri Nilesh Cabral, Honot




(Accompanists) namely Shri Sameer Chari and Shri Prashant Malik
Ravindra Bhavan Curchorem conducting regular classes for the studen

months back Shri Sameer Chari has been transferred to Malkarnem sche

personal attention to the students. Hence, it was informed that t
requested that Shri Sameer Chari may be transferred back to

parents to Directorate of Art & Culture for further needful action.
Resolution No. 9 L:- It was resolved to forward the letter
regarding transfer of Shri Sameer Chari to Directorate
Proposed by: - Shri Mukund Z. Naik, Member

Seconded by: - Shri Felix Fernandes, Member

The meeting ended with vote ot




The following members were present:

(1) Shri Goving S. Gaude

(2)  Shri Ravindra Amonkar

(3) Shri Soma alias Satish Gawas

(4] Shri Rajiv Shinde

(5)  ShriJohn D’Sa

(6) Shri Venkatesh Vasta

(7)  Smt. Mamta Hussain

(8) Dr. Cosma Fernandes

(9)  Smt. Poornima R, Kerkar

(10) Dr. Shivaji Shet

(11)
(12)
(13)
(14)

Shri Premanand Shirodkar
Shri Sandeep Sawal

Shri Deepak Amonkar

Shri Anthony Vaz

(15) Shri Bhalchandra S. Usgaonkar
(16) Shri Candelario Pinto

(17) Shri Sagun Velip
(18) Shri Vinesh Arlenkar

(19) Smt. Fransquinha Oliveira

The leave of absence was granted to |
informed their inability to attend t.h‘&

circumstances:

Hon'ble Chairman, Kala
Acatlemy Coa

Member
Member
Member
Member
Member
Member
Member
Member
Member
Membcf
Member 5
Member g
Member
Member: . . ..ustl
Member

Director, Dir ‘
Cuiture
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Action by! offic
e Bostd

he minutes of the Executi?

December, 2021. o peld ©
of the Executive Boar Mectin " a1l of

2021 at 10.30 am. at

Me

inutes
was unanimously resolved to confirm the ml;l
1d on lstDccembcr, 2021.

utive Board Meeting he ction by: P-A. to M-S:

and Bﬂd et

ove the Revised Estimate 2021-22

‘Estimate 2022-23. .
The Revised Estimate 2021-22 and Budget Estimate 2022-23

was placed before the General Council for approval.

After discussion, it was resolved to approve Revised Estimate o

2021-22 and Budget Estimate 2022-23. The General Council
members unanimously resolved to approve the Revised
Estimate 2021-22 and Budget Estimate 2022-23.

Action by: A.O.

4. Expert Committee to be appoi
programmes/activities of Kala A;dnzt:l:l::a for various

(a) Gomant Ranghbhoomi Din
After review, it was decided

i ! to consti
consisting of following for Go nstitute a  commit !
1. Shri Tomazinho Card():;ant Ranghbhoomj Din: i . 5

2, Shri Arun Heblek
ar
3. Shri Anil Samant

; & solution
it was unanimoysg]
JR Y resol
sis : ved i
tmg t:"1*f following for O.mnantt0 e

] Qmaz‘nho Car dozo anghbhoomi Dj .COmmittt’;c
Arun Heblejc, o
Anil Saman¢




(b)

(e)

(d)

Bhajan Compe tio :
After review, it I :
cointating of followmas decided to constitute a committee

g for Bh ;
1. Shri Gorakshnath Man??;;:grompetmon- '.

2. Shri Sandeep Sawal, M
y Membe
3. Shri Ajay Naik, Member '

Resolution :;
It was unanimousl | '
y resolved to constitute a committee
consisting of following for Bhajan Competition: |
1. Shri Gorakshnath Mandrekar 1
2. Shri Sandeep Sawal, Member |
3. Shri Ajay Naik, Member

|
Action by: P.D,O.
Drama Competition (Marathi & Konkani) |

After review, it was decided to constitute a 1__ mittee
consisting of following for Drama Competition (i thi
Konkani):
1. Shri Ravindra Amonkar, Member
2. Shri Deepak Amonkar, Member
3. Shri Venkatesh Vast, Member
Resolution
It was unanimously resolved to constitute a
consisting of following Drama Competition (M
Konkani):
1. Shri Ravindra Amonkar, Member
2. Shri Deepak Amonkar, Member
3. Shri Venkatesh Vast, Member

|

L

Indian Music : 3o
After review, it was decided to constitute a
consisting of following for Indian Music:
1. Dr. Praveen Gaonkar
2. Shri Gorakshnath Mandrekar
3. Shri Ajay Naik, Member
Resolution ’ _
It was unanimously resolved to
consisting of following for Indian
1. Dr. Praveen Gaonkar
2. Shri Gorakshnath



ar, Me'tr;ber
Member e
sgaonkar, Me™ _mmittee
ly resolved to constitut®
g for Folk Art:
nima Kerkar, Member
thony Vaz, Member SO
alchandra Usgaonkar, Member \ eion PY? ¥
jttec
, it was decided to constitute x;?;riltioﬂi
f following for Fine Arts
i Rajeev Shinde, Member
Shivaji Shet Member
Hanuman Kambli, Member e
stitute & committe

unanimously resolved tO A

isting of following for Fine Arts /Art Exhibitio

- 1. Shri Rajeev Shinde, Member

: I"T' - 2. Dr. Shivaji Shet Member

| S Hanuman kbl N pqion by PD-O:

1) Classical Dance ; -
m After review, it was decided to constitute a committee
~ consisting of following for Classical Dance.
1. Smt. Sachika Almeida, Member
_ 9. Smt. Mamta Hussain, Member
y 3. Smt. Gauri Phalgaonkar Shaikh
Resolution
It was unanimously resolved to constitute a committee
consisting of following for Classical Dance:

1. Smt. Sachika Almeida, Member .
2. Smt. Mamta Hussain, Member
4. Smt. Gauri Phalgaonkar Shaikh

Action by: P.D.O. OpT;

(i) Western Music
After review, it was dec
: i cid i
con;sisgng of following for Wes?élm tI?/IugiO g
. Fr. Romeo Montej i ¥
5ol 10, Director, Department of West
2. Shri Schubert Cotta i

3. Shri Anthon
Resolution y Vaz, Member

It was unanj
1 ST Hmoy
consisting of fo]] Iy resolveq 10 const;

1, Fr Rome
¢ oM ' 5
Music Onteiro, Director

e yg S‘hrl i;hubert Cotta
SR ithony Ve, Member

a4 committee



4)

it was decided to constitute a committee

lowing for Bal :
1. Shri Suhas Vazsc al Yuva Kirtan:

2. Shri Vivek Joshi

3. Shri Damodar Sutar
es o

It was unanimously resolved to constitute a committee
consisting of following for Bal Yuva Kirtan:

1. Shri Suhas Vaze

2. Shri Vivek Joshi

3. Shri Damodar Sutar
Acﬂm by! P.D.O.

(k) Cantara Competition .
Aftcr. review, it was decided to constitute a committee
consisting of following for Cantara Competition:
L. Shri Cosma Fernandes, Member
2. Shri John D'Sa, Member e
3. Shri Mathias Mascarenhas .
Resolution ] '
It was unanimously resolved to constitute a comm T
consisting of following for Cantara Competition: b
1. Shri Cosma Fernandes, Member
2. Shri John D’Sa, Member
3. Shri Mathias Mascarenhas

(1) Sangeet Natak Mahotsav
After review, it was decided to constitute a ¢

consisting of following for Sangeet Natak Mahotsav:
1. Shri Ravindra Amonkar, Member
2. Shri Rajeev Shinde, Member
3. Shri Ajay Naik, Member
Resolution )
It was unanimously resolved to constitut
consisting of following for Sangeet Natak Mah
1. Shri Ravindra Amonkar, Member
2. Shri Rajeev Shinde, Member
3. Shri Ajay Naik, Member

5. Opening of more centre's of W
The Department of Western
Musica) is functioning in Goa
kind for the last 70 years. |
and people from far flung &
music facilities offered |




res of Western Music WA
ation, it was resolVe  he ve
coale after inspection

Action by P

llege of Theatre Arts .
ties for KAG's CTA bﬂk,°c‘:;’:ivcr5ity as
1 who was deputed from Goa ears of 1nitl’dl
: has been relieved after t"::c}(; to sig? d

from 31/5/2022. There ja a gl
i handled PY Pr; ijG from

payments that were
jpnatory

M DA/AO. Now since '

Principal/regular principa

to be authorized so that regular galary

college payments are not delayed. '
unt ©

‘matter of signatory for operation ©of bag iccoccouﬂ

iy Goa’s College of Theatre ATY® .

ssed in length an d 11tnal':’sl1’.l(l%1")1

d after due e
Acting Principal, Kala Acadenty
will be the compulso and other sign

= Iy signatory M
‘be any one from Kala Acadery a among

The matter was placed before the Gen
Resolution: ¥ s ;
After due deliberation and having dism.lss%on in length, 1td was
unanimously resolved that Acting Prmmpal,. Kala Aca ;ﬁy
Goa’s College of Theatre Arts is compulsory signatory for a
Academy Goa's College of Theater

account. It is further unanimous
signatory will be any one from Kala Academy Goa among
M.S./D.A./A.O.

Kala Academy Goa's College of

Action by: Principal (
Theatre Arts)/A.O.

7. Any other matter with permission of the Chair.

a. Revival of Repertory Company
I. i
The Hon'ble Chairman suggested to constitute a suitable

committee for th i ;
< P e revival of Repertory Company.
passed out students of Kala Academy’
; Theatre Arts will be given preference cademy’s College of
I. To include play production of Kala.A
Theatre Arts in the " cademy’s College of
e syllabus i.e o
o Shl‘lilcglum activities, €. under other co
“ ri Deepal '
g compcteniip;:monkar. Member suggested
B Hﬂn a.s Chief of Repertory C cd to appoint
. Company sh \ssain, Member su e
o Y should have at| ggested that Repertory
- Year which will be g €ast two pl pertory
‘The H e selected for Nats ay productions a .
4 on’ble Chairmap or National eye] Clions a
:. udgct for opening of suggested tgo 3 L
0 Repertory Cﬂmpan - a p f) :

6



may he ace { I
Meeti Placed before the ensuing General Gon
. meg H " . . ’
ot :: v-order to take proper decision to continue or
sSconti . " 4

disc -‘m[ the Repertory Company a8 peI the
availability of funds

vl T
1€ Hon'ble Chi {
Il Vble Chairman further informed that it will not be
JOSSI1hle v @ty y 1 3
| sible to start the Repertory ¢ ompany in this financial
Year.
Resolution:

After due delil
to constitute

1

eration and discussion in length, it was resolved

= a "'HTIHHIHf'r' consisting of following members:

: :j}HI Ravindra Amonkar, Member

2 "fh.'! KRajeev Shinde, Member

3. Shri Satish Gawas, Membe:r

1 Shri Deepak Amonlkar, Member

9. Shri Venkatesh Vast, M:-mlu-l

t:. smt. Mamta Hussain, Member

/. Principal, Kala Academy’s College of Theatre Arts for
revival of Repertory Company.

Action by: C.R.C,

b. Preservation and Restoration of paintings

Dr. Shivaji Shet, Member raised the point of preservation and
restoration of Kala Academy paintings. Hon’ble Chairman
further informed that, the committee consisting of Dr. Shivaji
Shet, Shri Hanuman Kambli and Smt. Fransquinha Oliveira,
Director (Admn.) is already been constituted in this regards. He
further informed to include two members i.e. Director Art &
Culture and Accounts Officer, Kala Academy Goa in this
matter. Hon’ble Chairman informed the members thet all the
codal formalities will be completed before October/ November,
2022 and the work of preservation and restoration of paintings
will commence.

Action by: Librarian Grade I

c. Organizing Artist Camp
Dr. Shivaji Shet, Member suggested to organize Artist Camp at
National Level. He further informed to see possibilities to
organize the same through Lalit Kala Akademi under the
Ministry of Culture as they are having many schemes to
organize such artist camps and they are also funding for such
schemes.

Action by: P.D.O.

d. To organize literary workshop
Shri Satish Gawas, Member suggested to organize literary
workshop for Goan writers.

Action by: P.D.O.

As there was no other matter to discuss, the meeting ended
with the thanks to the Chair.

(Vinesh Arlenkar) (Govind S. Gaude)
Member Secretary Hon'’ble Chairman

Kala Academy Goa Kala Academy Goa




The following membmL

(1)
(@)
(3)
(4)
(5)

(6)

(7)

(8)

)

(10)
(11)
(12)
(13)
(14)
(15)
(16)
(17)
(18)
(19)
(20
(21)
(22)

The leave of absence was grantec
informed their_ inab ty to af
circumstances:

Shri Govind 8. Gaude

l
Shri Vinesh Arlenkar

Al
Smt. Fransquinha Oliveira
|
. L2 B |
Shri Milind Malte

|
Representative of Director of
Education. |

Shri Ravindra Amonkar

Shri Soma aliaell Satish Gawas

Shri Ajay Naik |

Shri John D'Sa%

Shri V_enkateshi Vasta
Smt. Mamta Hu:lsaain

Dr. Cosma Fernandes
Smt. Poornima R. Kerkar
Dr. Shivaji Shet

Shri Premanand Shirodkar
Shri Mahabales%hwar Sail
Smt. Sachika Almeida
Shri Sandeep Slfi.WB].

Shri Deepak Amonkar
Shri Anthony Vlaz

Shri Candelario Pinto
Shri Zilu L. GaTnka:

8 were present:

Hon'ble Chairman, Kala
Academy Goa

Member Secretary, Kala
Academy Goa

Director (Admn.), Kala
Academy Goa

Assistant Director,
Directorate of Art & Culture

Directorate of Education,
Government of Goa

Member
Member
Member
Member
Member
Member
Member
Member
Member
Member il
Member '




. : uncil,
ed all the members of th Gcnccr;la?robcgan
etary with the permission of the

rjenCIal

_minut ' he meetis ;
g held ) g )2 - g hcid on
2w Y2 £ Ly M3 S ' eeting
eport on the minutes of th: fg-r perusal and

s placed before the member

: I' : LL:“- cr Bugg‘m“"d . R::;)git:tz
cpak e (8]

Ly ﬁeeda tg be zctivatcd and thcrefor‘cér:‘;l:nc gubmit
hted for the Revival of Repertory Coﬂ}g order to start OF
report proposing the budget requirement 1
_ Revival of Repertory Company:

. jy resolved that
u(;l::'l:gny shall gubmit
,y Company of Kala

it was unan

der Repertory
al of Reperto

After due deliberation,
committee constituted un

its report for the Reviv
Action by: C-R-C-

Academy Goa.
tion: | :
?hz;?l :bc‘::. suggestions, the minutes of l. the meeting held on
27/06/2022 were confirmed. i
iy Action by: P.A. to M.S.

2. To approve the minutes of the Execu'l,ttve Board Meet

held on 18t: May, 2022. |
The Minutes of the Executive Board Meeting held on 18® May,
2022 at 3.30 p.m. at the Conference Hall of Directorate of Art &

Culture was placed before the members for confirmation.

Resolution: -

After c.luc deliberation, it was unanimousl'y resolved to approve

;1-(1;:2 minutes of the Executive Board Meeting held on 18t May
2. | ’

Ac!;tion by: P.A. to M.S.

3. To approve the minutes I Board Meeting
ut '
held on 29t August, 20.;2 i E:Lxecu'ﬂve -
The Minutes of the Executiv I
gl.zgu:z;, 2022 at 1145 g
irectorate of Art & Cul -
confirmation, i

e Board Meeﬁng held on 29t
m. at the '1 Conference Hall of
was placed before the members for




tatemen
t4 of Accounts for the year ended 31%
)

The Audlt.:,;j T
are pla
plnced before the General Council for

March, 2022

M_])pm\pal' 1'
After disce
ussion, |
stateme ‘ v It was re
nt nf!\pnnunta for the ::L"rﬂ::lm;;)nun{)r;uﬁe t:c audited {
Resolution ‘ arch, 2022, i

It was una
nimousl
statement of Ale y resolved to adopt and .
I'A:H,cnuntu for the year e:uli'n;: ::;ﬁp{;::r;hggggucd

Action by: A.O.

Goa's Coll % QQJWM for Kala Academy
Kala Acad ) nk Accounts y
NOC by E!;nr: :1051 s College of Theatre Arts has been granted
22/11/2017 dg-“;‘::lt;i;:dl:ighﬁr :‘,‘ducntion vide letter dated
. ' natitut y > i
Es;ta: ted from Academic year 201;- ]c(:)n A
.arescntly, Dirgctorate of Higher Education released salary of
plprovcc! teaching and non teaching staff based on monthly
(a;‘i ary bills sl.}bmittcd by the college to DHE. The salary is
irectly transférred to the College bank account.
For the maint{zlmnce of the college, the expenditure is.inéurred
by the Kala Academy Goa, the bills submitted by the college are
approved and, amount is thereafter transferred to the bank
account maintained by the college and amount is paid to the
respective par accordingly. o .
As per the Pattern of Assiatance '-.a's. notified by Directorate of ,d
Education, college is entitled for Grants in Aids (GIA) for salary b
and non salary grants (Maintenance Grants). The college is
eligible for maximum of Rs. 25 Lakhs as maintenance grants

5. Salary |
\ r and Maintenance Grants from Directorate of Higher

ants for meeting ¢

-~ and Rs. 15 Lakhs as additional gr utsour
expenses. The said amount can be reimbursed through DHE by
or more installment..voncqi-the_..:g_- >

the college in one
statement of A!cco,unts of the previous years are s
the college to DHE every ycar.by.ch of October.’
Now, regular non teaching/ clerical staff including
has been ap}':oin_ted by the college. . The re
maintaining the books of accounts and other
college as per- ules & Regulations to be han
staff of the college with immediate effect
college to obtain maintenance grants

For timely disbursement/ releas
other college P& ment, the ba
operated by the Principal
the Accountan of Kala
 In absence of acco
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Theatre Arts. Action bY: princip

i d that,
It is also resolve e 't The Kala

Arts shall appoint uct . surther resolved =l dited
0, It was { mit its au
college w.e.{. year 207 { Theatre Arts 8 sutt; DHE in order

Goa's College © i
:gt:;n;it inathe month of October e:cry I:Vn‘:&lr
ts for reimbursemen i:y: cipal (C.T.A.)

| g

to claim the gran Action

: ear 2023-24-

6. Proposed budget for the ﬂ:;:ziﬁ;lh e e S ;
3-24 to the members of the General Council.
The Accounts Officer further informed the members the
proposed Budget for the financial year 2023-24 is Rs. 25 Crore.
Dr. Cosma Fernandes, Member suggested that budget
provision to be kept for Khel Tiatr of Rs. 2 Lakhs. Some of the
members suggested to allot the funds under the head for which

budget allocation has not been showed. |

Resolution: Ii
With above suggestions, it was unani

’ imously resolved to
approve the budget proposal and forward the same to

Directorate of Art & Culture fi | .
{6 arole] year 305524 or necessaryibudget allocation for

' Action by: A.O.

7 rt  Committee i
to be '
mes/activities of Kala Ac:dg:lh'l:;l for _various
(a) ir (Hymns) Singin a.
T review, it was deg ;
consisting of follow; ecided to constitut _
1, ing for Chojr utute a  commi
, Pl?rr. Co?nma Fernandes Meg{g’gﬂs) Sll.rlglng: ttee
i €0 i e |
Music, Monteiro, Director, Den

3. Shri partment of
Shri Schubert Cotta, Mirat) Western

P




(b)

Resolution

It was u i
R E??llmogsly _resolved to constitute a committee
y gD ? lowing for Choir (Hymns) Singing:
2. F\r. Cosma Fernandes, Member
< Fr. R_’_Umm Monteiro, Director, Department of Western
Music.
3. Shri Schubert Cotta, Member

| Action by: P.D.O.

Carol Singing
}‘\ftcr. review, it was decided to constitute a committee
consisting of following for Carol Singing:
I ) o Bumm Monteiro, Director, Department of Western
Music. |
.1 Shr'! Schubert Cotta, Member
3. Shri Anthony Vaz, Member
|

Resolution |
It was unanimously resolved to constitute a committee
consisting of following for Carol Singing:

1. Fr. Romeo Monteiro, Director, Department of Western

Music. |
2. Shri Schubert Cotta, Member
3. Shri Anthony Vaz, Member
i Action by: P.D.O.

Resolution: |
It was unanimously resolved that the appointment orders to be
issued to the expert committee members constituted as per the
decision of the Council. It was also resolved that, Invitations of
various progra'mmes/ activities of Kala Academy Goa may be
given to the members in advance. It is further resolved that, the
expert committees constituted for the various programmes may
give its inputs so that it will help to improve the standard of
programmes. Accordingly, the suggestion/ ideas given by the
members could be incorporated in future for the various
programmes of Kala Academy Goa.

Further it was| resolved that, the term all the expert committees
constituted for various programmes by the General Council will
be co-terminus with that of Executive Board of Kala Academy

Goa from date of issue of the order.
I : Action by: P.D.O,

Publication of Theory Workbooks for students

The students |of the subject "Theory of Music" need to buy
Workbooks for their study and practice. The cheapest
workbooks available in the market (published by Trinity College
London) are priced at 600 to ¥900. The undersigned, with the
help of some| Teachers, proposes that Kala Academy could
devise their own Workbooks for “Theory of Music® and make
them available to the students at a cheaper price, which would

be less than half of the price of the books they currer tly buy.
The finances (for this project could be used om the fees
collected from the "Open Examinations" that the Dep tment of
Western Music has begun to offer from last yeam, an

amount of 2 !1,26,500/- was cc e
applied for "Open Exami Honati
amount is expected to be 1 i , 4

yicg



. .. 8 el soon as the results of the res

|
- |
before the General Council

was unanimously umouo?nm

or students for their study and
_ p.w.M /B

tter with peri

Amonkar, Mem
er in Sitar.

) nd
Deepak Amonkar, Member 850 iyjons msowwo qeclared:

\ ) i = the com 1
Prize Distribution of & bective noaﬂncccaw

R b m.c.mmnmnnm that
ws:maé_m%.%aam%sg enhanceds  p p.0./A-O-

to the judges of Artist Cate

|
_ A of
rize winners

Shri Shivaji Shet, Member suggested that wwm w::mbo& and
Children Drawing Competition Bw%d_ Moﬁn. He further
Childrer 1y budget provision M&¥ Ll 4 oiow Rs. 1000/- t©
suggested that the prize winning amourn belo
be paid through cash. bafou. by: P.D.O./A.O.

|

| i st artist

g Member su ested that senior mo
e. Shri Shivaji Shet, M€ munmmmzoina residen tal stay at

from the various states,
t New Delhi. After €

Rashtrapati Bhavan a \quiring in the matter

with the office of President of India and w-% mmmmuﬁow may

also be provided to senior most artist of Goa. In this regard, 2

proposal may be sent from Kala Academy OT Directorate of Art

& Culture so that the benefit can be also availed by Goan
_

Artist. _
_;_ Action by: P.D.O.

7 |
f. The Hon'ble Chairman and the Member __uoownﬁm.ﬁ% brought to
the notice of the members of General Council that an Email
has been :.wommﬁn to the office of Kala Academy Goa from Shri
@%Mm mﬂ_nao. Member of General Council informing to
withdraw his name as a memb 1 i
s m wa of onn&mwp Council due to his

>m90wnimmnooﬁsn_.5mn8 . __
: N..Ba .
AR Rl Hwosww. _.._._6 Booﬁﬂmoﬁ&oa

(Vines lenkar)
Member Secretary
Kala Academy Goa
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havnn, Patto, hg !!! .

The following me
g members were present:- |

Shri Govind Ga:
ud
e Hon'ble Chalrman

Member Secretary, Kaa
Academy

Director (Admn.), Kala Academy
Director, Directorate of Art &

2. Shri Vinesh Arlenkar

Smt. Fransquinha Oliveira
Shri Sagun Velip

. Wi . Culture

- E;};!;Cﬁs;g;atwe of Director of Directorate of Education,

. N Government of Goa

6. Shri Ravindra Amonkar Member
7. Shri Ajay Naik Member
8. Shri Sandeep Sawal Member
9. Smt. Poornima R. Kerkar Member
10. Dr. Cosma Fernandes Member
11. Shri Mahabaleshwar Sail Member
12. Shri Dilesh D. Colvekar Member )

The leave of absence was granted to following members as they informed their:
inability to attend the meeting due to unavoidable circumstances:

1. The Principal Secretary (Finance), Government of Goa
2. The Secretary (Art & Culture), Government of Goa

The Member Secretary introduced himself and welcamcd all the mem

2 the Executive Board. Member Secretary also congratulated Hon_
for being appointed as the Chairman of Kala Academy Goa for !
One minute silence was observed to pay tribute to deparmd‘
Afsar Hussain, Ex- Chief of Repertory Company of Kala ‘
permission of the Chair began with the agenda ofthq ‘

To confirm

1‘



o

e to Join National

for Eﬁte Autonomous Bodies (SA .
S attached as Annexure. :
5 Action by: A.O.
will be sent £o '
Process that the post Wit ™ crwt;fc oot of DA Entry
tion Technology for filling up

: suggestions the minutes of the previous ™ 022-23-
sve the Revised Estims 0' y021-22 ¢ ad Bud etg;ﬂtiﬂ'mat:zogg-% was
 of the Revised Estimate 2021-22 and Budget
before the Executive Board for approva’:

sed Estimate 2

B m discussion, it was resolved 0 approve Re¥ )
‘Budget Estimate 2022-23. .

021-22 and

2021-22 and Budeet
Meeting. Fuﬂhe"(f;c
6 (8]

wional ts of Rs. 7.2
al for addition S‘m&‘ Culture. The Board
oo and Budget

ented the revised Estimate
of Executive Board

The Accounts Officer pres
Estimate 2022-23 to the members
informed the members that a propos
Kala Academy Goa was sent to the Directorate ofl o
unanimously resolved to approve the Revised Estimate

o Estimate 2022-23.
Action by: A.O.

3. To approve the annual calendar of programmes activities of Kala Academ 1
|

Goa for the year 2022-23. 1
d to organize Folk Art Festival in the

I The Hon'ble Chairman suggeste
month of November/ December under the guidance of commit—y

constituted for the same.
II. It was also suggested by Hon’ble Chairman to organize Sahitya Puraskar

under the guidance of committee constituted for the same.

1. Shri Ajay Naik,'Member suggested to organize Kishoritai Music Festival
a.nd.same to be included in the annual calendar of programmes.

IV. Shri Cqsma Fernandes, Member suggested to organize Carol Singi
Compet'ltinn in the month of December and to organize Choir si gfng
competition with the help of staff of Department of Western Musi: 11111151;3

e

month of February. Further, he i
g , he suggested to organize Western Music

: The Hon'ble Chairman further informed the members that

T‘.vﬂl be conducted according to the availability of funds all the programmes

olution:

It was unanimousl
y resolved by the membe organize all the above
| rs to i
mentioned programmes according to the availability of fund :
8.

: W\ Action by; P.D.0./A.0, f:j?




d.

The representation date

R of fo 5
Lecturer in Sitar L “
The post has b

\ een
Rahimat A. Khan to t:ﬁngovtacnnt since 1/6/2018 due to promotion of Shri r'
said post was revived UI:] 820‘:: Director, Faculty of Indian Music & Dance. The
Executive Board for revival, July, 2020. The same was placed Belome Hee

#rct\u r School of Dr
1e post has i
been lying vacant since 1/9/2020 due to retirement of Shri €

Sandeep Kalan
ey Thcgsua:::ar. Lecturer School of Drama. The same will be lapsed on
e was placed before the Executive Board for revival,

One : ol L s lyiusi rainer (Harmoiniiiis

i l;zisflmOf _d'I‘abia Accompanist was re-designated as Music Trainer

20m20 o ) vide Order No. KA/Est. /Revive-post/2020-21/728 dated 20% July
. The post is lying vacant for almost two years.

The said pos-t needs to be revived. The same was placed before the Executive
Board for revival in the Pay Matrix Level - 5. i

Driver
One post of driver is lying vacant sin
vasudev Kundaikar, Driver. The same was revived on 2

ce 1/1/2018 due to retirement of Shri
ot July, 2020.

LY,
Matrix Level - 2. The same was placed

The same needs to be revived in the Pay
before the Executive Board for revival. )
i

Resolution: f—
animously resolved to revive the following posts:- ‘

The members un

a) Lecturer in Sitar in the pay matrix level- 9

b) Lecturer School of Drama in the pay matrix level- 9

c) Tabla Accompanist re-designated as Music Trainer (Harmonium) in the
pay matrix level- 5 : ' 5l

d) Driver in the pay matrix level- 2 ' - ; _
Action by: Office Superintendent

D] e po:

rresentation of Ms. Goretti Vaz Pinhe:

of Western Music. sAig
d 227 September 2021 of Smt. Maria Go!

Department of Western Music for prom
Western Music. R

To consider the re
Director, De artment

pinheiro, Lecturer in Violin,
post of Director, Department of

her representation, it is noticed that ahe

Teacher in the year 22/9/1993. She was promoted U
Violin on 1/08/2001. The total service of Smt. M -

Department of Western Music is 28 years till date. &

On evaluating

However, as per requirement of Recruitim
Department of Western Music is

rchestral Direction or Conducting
University identified by Kala Acad 1y v
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& ", t&le o h
o1 POQt of stern MuSiC twice tg | -
©S but b DCPthmt o;wilc to receive stlch.ér E -’

1 ) in
vdate "-'-Sponac we have not to extend e \

S @8 per R w
ecruit which W€ :
ment Rules for Y tract for the period from

_ ire
A m 31st Clor, Fr, Romeo Monteiro

-+

Oct., 20
310!1 A fat i Board for
CCls ab?;e' th& matter is Dla(:f.‘,(l I’}Cfﬂrc the Exccutlve
the PosS of Director,

bers ¢ t
unanimously resolved 1o advertis€ in be filled up on

At of Western Music and ur:.cnrdlngly the post
gupeﬂntendent

to Shri

Action BY: office

in the State of Goa

or 15 years res dency
ist.
s on 21/7/2017

The post of Mridangam ACCOr:pa:l;:tA\::: malr:dv.n:rtised two time :
and 31/10/2018. In response to the advertisement dated 21/7/2017 W€ hax:
not received a single application. And in response to the secopd adveruselgn::rl
dated 31/10/2018 two applications were received, out of which onc. appice
did not have the required qualification for the post. Second Shrl Ch'ethan
Murthy D.R. possessed the required qualification and experience, but did not
have fifteen years residency in the State of Goa. Since the post of Mndang?m
Accompanist is essential in teaching Bharatnatyam in the Faculty of Indian
Music and Dance, and not suffer the suffer the studen

ts of the Faculty of Indian
Music & Dance, Shri Chethan Murthy D.R. was appointe

d to the of Mridangam
The post was filled on priority basis. The matter of giving
discussed in the nie

relaxation of 15 years residency was eting of Executive
2018. And subsequently, the proposal was sent to the

Government for giving relaxa sidency in the gtate of Goa for
three times vide our letter nos. KA/Est./Relax—M.A./QO 18-19/3618 dated
18/01/2019., KA/Est./Permission-Relax/QO19-20/ 1037 dated 28/06/2019
and our letter no. KA/Est./FIM& D-Relx./2020-21 dated 18.05.2020 and the

same was rejected.

Accompanist.

As the relaxation for 15 years residency lies with the Government for which
cabinet decision is required. The matter was placed before the Executive Board

for decision.

Resolution:
It was unanimously resolved to place the matter before the cabinet decision for

obtaining relaxation for 15 years residency to confirm the services of Shri
Chethan Murthy D.R., Mridangam Accompanist at Kala Academy Goa.

Action by: Office Superintendent

& Giving age relaxation for a ointment of S Uda ail o

[Hg,rmanlum]
Shri Uday Naik is working as Teacher in Harmonium since 2/7/1999 on

contract basis.

The matter regarding regularization of services of Shri Uday Naik, Teachen

@“: {Harmonium), working on contract basis in Kala Academy’s Music Centre
# . Quepem and Sanguem giving necessary age relaxation. : CRYT,

e proposal was moved by this office on 4/03/2021 through its Administrative

T
4




L N
Department, Directorate of Ar( o
The proposal s Culture, Panaji — Goa to the Government.
was sent

Teacher in Harmoniumt;ht,l:: Government for appointment of Shri Uday Naik, as
letter no. DAC/5/ADMN gthe age relaxation on 12t Feb.2020, In this regard
received from Directorat /341 /KA UNR.S, /2021/2093 dated 20/08/2021
given by Department ofep()f. Art and Culture regarding observation /clarification
dated 27/08/2013, the (}e‘ sonnel, that as per Circular No.1/49/76-PER (PLII)
employees worlcing' in var?vemmeflt has granted age relaxation to contractual

ous Government Departments to the extent of

T, their total contractual
5 Tty gr o g aer\;ice subject to a maximum of five years to enable
N - R post advertised for direct recruitment subject to the
sy r initial contractual appointment is done through a process of
't advertisement, adhering t =
g to conditions of the Recruitment Rules, etc.
. Sin i
i & CCOS%II'I Uday Naik, i.a working on contract basis for past 22 years as
arm 1murr} Teacher and in order to regularize his past service on the said post,
i. age re axau.o?l and regular appointment on the post of Harmonium Teacher,
; cabinet decision from the Government is required.
n
The -matter was placed before the Executive Board for decision and
consideration. ' PR 5
Resolution: :\

It was unanimously resolved to place the matter before the cabinet decision for
obtaining age relaxation to Shri Uday Naik, Harmonium Teacher and to
regularize his services at Kala Academy Goa. ' A= e

their Salary at present. _ :
The O Teachers who are on lecture basis’ are qualified and dedicated. Some of

them travel long distances to come for classes. If they condnct private cl aﬁ;

home, they can make far more in terms of monetary earnings. In the Dargs
KA will be losing good teachers. . = o ',,; 2

If permanent posts cannot be created for these
ceiling of their Salary could be increased, SO &
till the posts are created. 1 aking

It is proposed to increase the ]
650/~ per lecture of on
Further, it is also P
immediate effect.
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The matter of constituting  the expert committees for il
programmes/activities of Kala Academy Goa was placed before the Execypl
Board. It was unanimously resolved to place the matter before the fortheor:.
meeting of General Council in order to constitute the various committees.

Vg

Action by: P.A, to M
Construction of Residential cum Commercial Complex in the plot of Kal,
Academy Goa at Goa Housing Board Colony, Alto Porv - Goa, Al
Kala Academy Goa is having 10 nos. of MIG Houses in plot area 2810 sq.mt, a |
Housing Board Colony, Alto, Porvorim Goa which is been ussd as staff quarters,
The same are under dilapidated condition for which this office has requested
PWD to prepare an estimate for its repair. Estimate tune of Rs. 54,78,348/- has

been received from Public Work Department, Executive Engineer, Work Division-
[ (Bldgs), Panjim Goa, towards minimum repair,

It is proposed to utilized total plot area as per current FAR by constructing~'y
commercial cum residential complex which include staff quarters and T
commercial building equip with shops, guest rooms, dormitory, canteen etc. can

be leased out which can generate revenue for Kala Academy Goa and also can

accommodate the Guest and Artist for our programs, workshops organizes by
Kala Academy.

In view of above, matter was placed before Executive Board of Kala Academy for
its appraisal and approval,

Resolution: -
Hon’ble Chairman informed the members the detailed position of the staff
quarters situated at Housing Board, Porvorim. Kala Academy Goa is having 10

nos. of MIG Houses in plot area 2810 sq.mt. at Housing Board Colony, Alto,
Porvorim Goa which is been used as staff quarters. : R

The same are under dilapidated condition for which this office has requested :
PWD to prepare an estimate for its repair. Estimate tune of Rs. 54,78,348/- has

been received from Public Work Department, Executive Engineer, Work Division-
I (Bldgs), Panjim Goa, towards minimum repair.

It was unanimously resolved to construct of Residential cum
Complex in the plot of Kala Academy Goa at Goa Housing
Porvorim- Goa by utilizing corpus fund of Kala Academy whi
Rs. 6.55from all three banks i.e. Canara Bank, lndian ‘

departmentally,

Ateless :'ﬁ":_"
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Kala Acade :
M v

‘ge of ~
t;:;;zense; & purchases to pﬁnlup ‘2:\‘:?‘1.“:[1\:“ needs funds to manage day to day
needs lot of infrast e lequate infrastructure, 1t is in its 5
structure to be setup, There was inade qu:.?:fut:; d;: d:rcl:;

the FY 2021-22 q
nd as such t
lakhs that needs to be se here is a pending payment of approximately Rs. 24

-8, ttled, T
\ for grant -in-aid for SB]EW":L:CME an aided Institution, the college is entitled
1 The salary grants (actual) : non-salary (maintenance grants) components.
; regular, contract and llcc'a,n':-lr 1(; paid directly to meet the salary payments of
at staff. The college is still P asis appointments of teaching and non-teaching
. substantial expenses inn:} t adequately staffed in terms of teaching faculty and

e

4 through: the funds-of Kal:;m‘:czfiepaymcnts to visiting faculty is to be made
g expennen WAl be: alsil my Goa at present. Over the period this
= completed. Anoth ‘mal/nu as and when the fachi s
- Another major expenses that has to be borne by Kala Academy Goa

gl;h:aifgf‘lnsxiri t;)r\:ards the_ play production which does not comes under the

: requesting the DHE to consider these expenses into GIA- It

: may.be noted that the non-salary grant that our college is eligible is at present
maxnm‘lm Rs 40 lakhs per year but we need to spend the amount (by first
ad.vancmg it into the maintenance account of the college) and the same is
reimbursed in the next financial year after submission of audited statements of
the previous year. During the FY 2021-22 the amount spent by Kala Academy
Goa and that is reimbursable is approximately Rs 10 lakh only as compared fo
maximum limit of Rs 40 lakhs. If full amount was provided to the college, there
will be less burden on Kala Academy Goa in the coming years and hence it'is
requested that this matter may be considered seriously and adequate funds
(that is admissible as well as additional essential expenses that are ‘not
admissible) be provided in time bound manner for the year FY 2022-23 and
onwards. This will ensure that college will become self suﬁldmtinethg
years. The budget for the F.Y. 0022-23 was enclosed for approval.

Resolution: '
o It was unanimously resolved to sanction funds tomm

Academy’s College of Theatre Arts for theﬂn ci
admissible expenses under Grant in aid of
well as non admissible essential €2
faculty honorarium according to @
such expenses arc borne by




"rf_.f] '

Maintenance of College accounts to be delinked from common A Coun "
System of Kala Academy Goa in-order to meet Dueotorm&%

Education requirements, ts of Regul o E !
DHE provides Sal ant to meet salary payments ol kegular, Contracy
LecturI:t basis teacll:gsg(; regular & contract of non teaching staff of the coll'&
for which NOC of DHE are given as per staffing pattern and Worklogg
calculations. It also provides maintenance grants max 40 lakhs to the College as
an aided institute. In addition the College charging fees f.om students ag per
rules, All these accounts need to be audited every year and reported to DHE in
order to be eligible for reimbursement of grants. At present the accounting “‘
system of Kala Academy is used to handle all the accounts of college. Being an H
aided institute there is a need to delink and maintain the accounts of College \
separately that will enable smooth production of the reports and information ‘
that is desired by DHE. Moreover, we have recruited accounting staff to handie |
the accounts. Any guidance/approvals to certain expenses (that are met form
funds of Kala academy Goa) can be taken from time to time. It is also proposed
that funds required to meet the expenses required from Kala Academy Goa will
be transferred as and when funds are available with Kala Academy Goa to
college general account or maintenance account since grant in aid fund comes
only after spending in the form of reimbursement subject to audit settlement.
Kala Academy Goa needs to transfer periodically adequate funds so as to ensvre
that College takes full benefit of GIA and spends the full amount it is eligible .
Le. Rs. 40 lakhs. Moreover, DHE has installed online modules to manage
accounting which has to be used by every College. Proposal to delink the College
accounts from Kala Academy & to follow its own accounting system was placed
for approval.

Resolution:

It was unanimously resolved that due to Directorate of Higher Education
requirement for the financial year 2022-23, accounts of Kala Academy’s College
of Theatre Arts shall be maintained separately with major responsibility of
maintaining the accounts will be with the staff of Kala Academy’s College of
Theatre Arts. Whenever necessary administrative and financial approval shall be
taken from Kala Academy Goa. The Principal (College of Theatre Arts) shall

prepare the implementation plan and submit it to Kala Academy Goa for
approval and implementation.

s

Action by: Principal (CTA)/ A.L.

onwards for Kala Academy Goa’s College of Theatre

The ngctoratc of Higher Education requires that every a.ided Col
submit its audited statements of every Financial Year inorder to b
grants reimbursement. It is proposed to utilize the services of the

as that of Kala Academ Goa to audi '
21, 2021-22 and furthei"r.  the accauie SIS

Resolution:

Resolution:
It was Unanimously resolyved to utilize the services

my Goa to audit the ace ; h
paid from the maintenance grants o?m%c?;'

the auditor jg unwillj
Mg 10 spare his servic Kala
Arts may arrange for a compr:atent ﬁ?ldltorcea' gk ..




7

L 2 =

When the Gov —saia Academy Goa's College 7]
, overning B
g‘; the College. Now s{ng:dwwaa formed, there were no regular teachers a oved
proposed in Goy * We have regula i
erning B gular teachers, the nomination of teachérs

co-termi ; ¢ oard
faculty ;‘é;ggh Stt}\wi Executive Hf((::r?ia::;) E)\%ﬂ&; hic made. The term of the GB is
a5 : . It is proposed to nominate senior

Board Gan ar
. garam Narvekar to represent teachers on Governing
Resolution:

; y
t was unanimously resolved

representative of ¢ to nominate Shri, Ganparam Narvekar as
Kala Academy Goa's College of Theatre A:-’ts as college teacher

in the Governing B :
DELAE Governingg ;:r d(i It was further resolved to retain Shri Ravindra Amonkar
ard until the term of Executive Board of Kala Academy Goa.

Action by: Principal (CTA)
;gproval to continue the functioning of the College from Rajiv Gandhi Kala
andir, Ponda for A.Y. 2022-23 or till the completion of ation work

of Kala Academy Goa Campus.

At present the College is functioning from Rajiv Gandhi Kala Mandir, Ponda Goa
as temporary measure till KAG is restored and operational. RGKM had
permitted to use their campus for one AY 2021-22. We have already requested
RGKM Ponda to permit us to function for the coming AY 2022-23. The rent to be
paid to RGKM is still not fixed by PWD officially. It is proposed to request RGKM

:o reduce the rent as the amount admissible under the maintenance grant is
€ss. '

Resolution: :
It was unanimously resolved to request Rajiv Gandhi Kala Mandir, Ponda to L
continue operating of college campus for the academic year 2022-23 until

— r

restoration of Kala Academy Goa is completed. 1t was further resolved that being
a educational institution, the rent for use of premises of Rajiv Gandhi Kala
Mandir, Ponda by Kala Academy’s College of Theatre Arts may be waved off by
Rajiv Gandhi Kala Mandir, Ponda.

24.
The KAG’s College of Theatre Arts
The (Theatre) The first batch of 19
students and subsequent
may be noted that the colleg
DHE at the same time. NO

apply for affiliation to

It was une
Higher Ed!
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a) Shri Cosma Fernandes, Member suggested to include the more content of gt
of Tiatr in Bachelor of Performing Arts curriculum.

Action by: Prineipal (G'!f‘-"f ;

b) Smt. Poornima Kerkar, Member suggested to start the scheme of travel grant
Goan writers (Sahitya Pravas).

As there was no other matter to discuss, the meeting ended with the th
the Chair.

-5 (Vinesh Arlenkar) ‘
e Member Secretary =
e Kala Academy Goa e

(Govind S. Gaude)
Hon’ble Chairman
Kala Academy Goa




Step by step process for

Autc_mornous Bodies (SABs)
n National Pension System (NPS)

State
to joi

Any S : T : |
ny SAB, desirous of joining NPS, is requested to undertake the following process :- ;

o A ‘Particular

Government Order / Confirmation Letter from State Government l
Appointment of Designated Office for Coordination with NSDL CRA
Letter of Consent by the SAB (5 4ate ﬂ@g;gg‘i |
Master Creation Form by SAB N AT Mm ’ ‘
Registration of Administrative Nodal Offices - ’
Creation of Accounting Head for CRA Billing |
Subscriber Registration I'
Contribution Upload Process % . e S A \
' :

WI~N| || w |-

The details of each process are as below :- N o e

1. Government Order / Confirmation Letter from State Government

The State Government under which the SAB is in existence, to provide a

No separate agreement with NSDL CRA need
Government has already executed ag



3. Letter of Consent by the SAB .

. Master Creation Form by SAB: : e .. ;

i I:';r-l

_ e
&% NSDL

Tachnology, Trust & Reach

SABs may sh ;
y share a duly authorized Letter of Consent to PFRDA under copy to -
a) NPS Trust

b) NSDL CRA

©) Head of Department & Nodal Officer Designated by State Government for NPS

The format of Letter of Consent is available at :-

ngscra.nsdl.gg.inzggte—fotms,gbg

g
1
A SIVSE SSLL - 4o

SAB may submit duly authorized Master Creation Form to CRA before joining.
Master Creation Form captures the following SAB information :-

a) Registered Name of the SAB
b) Address of the SAB

) All available Contact Details of the SAB
d) Model* of Contribution uPiaadAm
Details of Nodal Officer i.e. Sir



. ‘ | L3lc

5. Registration of Administrative Nodal Office Technology, Trust & Reach
5

SAB }‘ i .ly W h l'l n n g
ma 1d9”t| tl e O”!CES hiC s H" be fU Ctio illg as |
a. Vel Slg]lt (,” n n ver ht A]]thor ty Also terrmed as DTA office

b. District Treas .
ury Office (DTO) i.e. the administrative office to perform the day to day

activities on behalf of the subscribers.
C. i i i i
Drawing and Disbursing Offices (DDO) i.e. the administrative office to whom the

subscn.ber is attached and who are responsible for collection and forwarding of
Subscriber details like registration, maintenance, contribution etc to the DTOs.

On identification of the following offices by the SAB, the same shall be registered in CRA
system by submitting the physical forms as follows :-

a) Form N1 for Oversight Office

In most cases the Designated Office to coordinate with NSDL CRA (¢
‘Oversight Office. In this event, the same may be mentioned on th
registration form by way of a handwritten note. In case the O
operate as the DTA, DTO & DDO the same may also be mentioned

(DTA) registration form by way of a handwritten note,

b) Form N2 for DTOs
0

c) Form N3 for DDOs (In case the DTO is regi:
may not be submitted.) Tere

The forms are available at
.



i ANSDL
. Subscriber Registration : |

Technology, Trust & Reach

Employees of SAB registered f
or NPS with NSDL CRA may a for Perrmanent Retirernent
Account Number (PRAN), through the SAB, as follows :- o l

a) Online PRAN Generation Module (OPGM)

Using OPGM, the SAB enters subscriber information in NSDL CRA system for PRAN
generation. The salient features of OPGM are :-

= PRAN is generated in 3 days
* Lower Account Opening Charge

OPGM access can be customized as per the SAB's choice

3
[}
wyoAE & A S a—

( b) Submission of Physical Common Subscriber Registration Form (CSRF)

SABs may advice their NPS eligible employees to fill and submit the phy
them for attestation. Once attested, the CSRF are forwarded to
agent i.e. Facilitation Center (CRA - FQ).



i

1
!
b

b) Fund Remittance Process :-

Once the electronic fi
the bagkal wP:iE:;:Z f:e (2CF) is. uploaded to CRA System, a Transaction ID is generated on
ot B Yee d ua:x Rem.'“arlCe is to be initiated in a prescribed manner to the

. The details of this are auto generated alongwith the Transaction 1D in the

Contribution Submission Farm.

NSDL C i - {
RA provides complete hand holding for the entire process once an SAB is registered.

A brief presentation on the same is available at -

npscra.nsdl.co.in/state-standard—operarting—procedures-for—nodai-ofﬁces.php

SABs do not need to give a separate confirmation of Fund Allocation
Manager Allocation as the Ratio selected by respective State Government shall be

automatically applicable for the SABs.

For any queries in this regard please contact the below officials :-

Ratio for Pension Fund

2

ble

Landiine

- ﬂame of Official > N Desig_r}atlori 2 . Numbef ' j _.M:ablle Number |

Mr. Ankush Deshpande Vice President 022 - 2499 - 4540 | 9819 - 064 - 405

Mr. Sunil Samuel Assistant Vice President | 022 -2498 - 4279 | 9820 - 147 - 412

Mr. Abhishek Dhuri Senior Manager 022 - 2499 - 4266 | 9920 - 823 - 875

Mr. Akik Desal Manager 022 - 2499 - 4751 | 9096 - 081 - 242

Mr. Ramesh Kumar Manager 022 - 2499 - 4315 | 9867 - 270 -908 |

Mr. Chetan Karkera Assistant Manager 022 - 2499 - 4663 | 8702 - 578 - 741

Mr. Sonukumar Singh Assistant Manager 022 - 2499 - 4296 | 9860 - 085 -739

Mr. Manoj Bhatt Assistant Manager 022 - 2499 - 4818 | 9870-110- 567 e g
Mr. Rakesh Chauhan Assistant Manager 022 - 2499 - 4863 | 7718 - 020 -140 | rake ¢

™ Mr. Deepak Marathe Assistant Manager 022 - 2499 - 4693 | 7378 - 986 - 847 | deep

Mr.-Saumitra Rane Assistant Manager 022 - 2499 - 4568 7‘208 -ﬁ_‘_l_z;- 263 |

Mr. Swapnil Kochrekat Assistant Manager V22 - 2499 - 4708 9773 :‘-‘,‘Sﬂg

Mr. Dileep Mahato Executive 022 -2499 -4575 W_

Mr. Anirugha Nakashe Executive 022 - 2499 - 4685 }

Ms. Dhara Kapadia Executive . m-g&sg»

=i o
- ol
3L <28y
= ,;‘I,I
&, b
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J KALA ACADEMY GOA | ;
Minutes of the Executive Bo ® » gth 2022 at :
11.45 am. at the Conference of Directorate of g _Culture i
ganskruti Bhavan, Patto, Panafi. [1
The following members were present:- \

1. Shri Govind Gaude Hon'ble Chairman 2
4 1 1 1
2, Shri Vinesh Arlenkar Member Secretary, Ka.a i
Academy .
3. Smt. Fransquinha Oliveira Director (Admn.), Kala Academy b
4. Shri Sagun Velip Director, Directorate of Art 8 E
Culture '
5. Representative of Director of Directorate of Education, _
Education, Government of Goa H
6. Shri Ravindra Amonkar Member |
7. Shri Ajay Naik Member
i 8. Shri Sandeep Sawal Member _
e 9. ShriDilesh D. Colvekar Member e

The leave of absence was granted to following members as they informed their s
inability to attend the meeting due to unavoidable circumstances: &y T v

1. The Principal Secretary (Finance), Government of Goa
2. The Secretary (Art & Culture), Government of Goa

3. Smt. Poornima R. Kerkar, Member

4. Shri Mahabaleshwar Sail, Member

5. Dr. Cosma Fernandes, Member

The Member Secretary welcomed all the members of the Executive B
with the permission of the Chair began with the agenda of the

ks - : .
1. To confirm the minutes of the meeting of the Execu

18t May, 2022, = '
' The Action Taken Report on the minutes of

18.05.2022 was placed before the members f

The Member Secretary read point No. :
resolved that resolution bearing N
Whereas resolution bearing No. Sr.




EIV“V 3 Office &=
JAD ~n from 7
Utive E[B.NVADM/F.QQ-Q:;/ma dated 19{08;2022 't;?xe Director,
o Ctorate of °€r, WD.DIV -v (B-N) addressed rsed to KRS
Cademy g Art & Culture, Panaji- Goa and copy ©

i ' ear )
ﬁwmm‘ restoration of Kala Academy was made in f‘f:g }:,-yst m wl'uchf
i:lf' gl hosted by Government of Goa. The exiﬂtémgc ghts arc a
: 1Stalled dur{ng the year 2004 such as gound and 1ifﬂ51.11t to avail in
Qt:‘t"dated version/technulom;_ As such, the apﬂrcs are ;‘,cd i iﬂst
grea imarket- Considering the up-gradation, there is ;;cx -
ed and enhanced system for Kala Academy Compies ;

¢ Fire Fighting 20
p-.-.‘:cau'r.u)n5:11‘5*r
publiﬂ

It i ' s
IS also to state that there is a mandatory afety and

CCrv Surveillance System, considering the s do incidents a8 a
measures to safeguard the complex from any i
place,
5 ! o PWD in
T?l?;lc:;l;:;ll Sanction submitted by Executive Englff:; ’tl?;::: 5
regards to the ancillary work. It was unanimously dt.rd
a) Sound System & Cinema Projection System: sterr. reeds to Ee
It was discussed that an advanced Banag B uditorium)
installed for all the venues i.e. Black Box, BN (A ah as play
and OAA which will cater all type of programmes ,Suc ival, etc
production, western concert, orchestra, classical music festival, '

m
It was also proposed parallel patching to operate sound system fro
orchestra pit or near stage area.

A new version Dolby Processor with sound system compatible fgr
Atmos sound bar along with sound speaker was proposed for Main
Auditorium (DMKM) and Jury Preview Theatre for cinema projection
system. Considering the usage of Digital Projector, the same can be
proposed under the guidance and recommendation of Entertainment

Society of Goa a nodal agency appointed by Goa Government and
who look after organization of International Film Festival of India and

other film festivals.

b) Stage Lights & Stage Craft

It was unanimously resolved to install latest stage light equipment

requirement of
mpatible for the

Stage Clraft mainly consists of
are mainly used for




3. Any other matter with permission of the Chair.

As there was no other matter to discuss, the eting ended wi e
thanks to the Chair. LR

Member Secretary
Kala Academy Goa

and fire detection
be installed in
Emergency service

System which is mandatory in nature. The same to
consultation with the Department of Fire &

It was also decidecl to up keep the Fer mﬁooﬁngkl

design theme with same material as in the original estim:
broken tiles (China Mosaic).

It was also decided to make the entrance circle with mﬂ‘

material as it was noticed slippery condition in mon
growth in algae.

N _:.'.-' |||.1"'
» d'

Wincsh%a%a‘r]'
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MINUTES OF gy,
BAINA HELD o “RAL Cou;
N 01 DECEMBER 5 nn NG OF RAVINDRA BHAVAN,

The 1 5th Gen
eral Counci il
01%' December 2023 (Fri ! Mesing of Ravindra Bhavan Baina was held on
9 (Pride - 3 v : '
Bhavan Baina. The M fj]y) at 10.30am in the Conference hall of Ravindra
i ceting was presi S U
Jadhav. bresided over by the Chairman Shri. Jayant

List of Memb
€rs who attended the meeting is enclosed as Annexure 1

Chairm :
il an of Ravindra Bhavan, Baina Vasco extended warm welcome to ail
new
y elected members. Member Secretary also welcomed the members of

General Council board and the following Agenda items were placed before the

General council board with permission of the Chair and handed o

session to the Honourable Chairman.

The following points were discussed & approved in the sazdm

LN

Agenda No.1

Confirmation of the minutes of the last meetin
Theatre Manager enlighted the minute of last me
2021 to all the members of the said me: _

approved unanimously.

Agenda No.2

To discuss and fina g?
Cultural Section. ol
A) Chairmiag

“T




B) Chairman of indrs
iy Ravindra Bhavan, Baina inlormed in the meeting that Split '.
L 18 necess i > _ ' ;
essary in the Kathak, Vocal s Hurmonium Classes Rooms.

The same is : '
1S approved in the mecting unanimously,

€) Chairman suggested that a 3 Members committee be formed to finalise
the programme at Ravindra Bhavan Baina, Vasco, consisting of
Chairman and 2 other Members namely 1.Gaurish Naik 2. Dilip Kajale.
D) Chairman proposed that a fee of Rs 100/ per month be levied to each

student of Music classes. The suggestions is approved by all.

Agenda No.3

To discuss and finalise work of Technical Section.

A) Capacity of Diesel Tank increased from 800 Ltrs to 1C
order has been issue for construction of new additional
Diesel Generator set 380 KVA with G.1 Sheet (ISI) of |
Member Shri. Ankush Chari opined that Gl sheet met:
Tank. At this point Chairman instructed to Theatre
Member Shri. Ankush Chari and Shri. Prakash
And solve the problem.

B) Sound system Regarding
Modification and Upgradation of Sound s

However Contractor failed tc
mentioned Work Order.



Agenda No.4 .

To discuss and finalise to nominate 5 members as per clause No. 7(VIIT) of

the constitution of Ravindra Bhavan Baina, Vasco to select the members
from Reputed Institutions.

The issue was discussed in the meeting and it was agreed that 5 members

be Co. opted from reputed Institute organisation. The same is approved
unanimously.

Agenda No.5

To discuss and finalise to nominate 5 members as per clause No.
the Constitution of the Ravindra Bhavan Baina Vasco from Variot
issue was discussed in the meeting and the same was approve
members on the Committee from various fields. The same was
unanimously.

Agenda No.6

To discuss and approve for proposed maintenance

1. Installation of additional C.C.T.V C:

a) Swantantrya Veer Sawarkar Au
b) Back side and Sub station
c) Mini Theatre _
. d) Conference Hall N
e) Rehearsal Rooms -_'»’jf'i e
f) Guest Room = S
o) Parkingiis S




i

54| ¢ E.
5 Repair work |
TOVEEAR Qtycg 20 KVA UPS with e plicement work of Exide battery - |'
6 R . -
epair work of 10 KVA UPS with replacement work of Exide Battery 12 |

V42 AH Qty 32

7 Copstruction of Small Sheds Qty-11 for Split A.C Outdoor Units and
Main Auditorium AC Duct.

8 Re-Construction work of Shed No:2 covering 500 KV Generator set.

9 500 KV Generator set Silencer and Canopy repair work. '

10 Purchase of additional Fire Extinguishers CO 2 type 5 kg, Qty-15 for 1'
installing at Manohar Parrikar Sabhagraha, Conference Hall, Swatantrya
Veer Savarkar and Back Side Sub station and also Admlmstratweﬁfﬁﬁe ol

11 Painting works Sl
a) Paining of Canteen Ladder and shutter
b) Painting of Parking Area.

c) Painting of front Main Gales Qty-2.

d) Painting of Main incoming high Tension electricity Pole of
Railing of Compound

e) Transformer Painting.

f) Painting of Generator Silencer

After brief discussion the above mentioned work has agreed and

unanimously.

Agenda No.7
To Discuss and approve the issue of Annual Maintenance ¢
Various Technical System follows :

a) AMC of Elevators Qty-2 (Lift)
b) AMC of Sound System, DLP Projector and Se
c) AMC of CCTV system e

d) AMC of Stage Li-ghting fsysiaem_,_.
e] o

)

g)
h)
1)
i) AMC
k) AMC



Agenda No.8

To discuss and approve to Purchase an( Installation and Commrsmomng of

Technical work i.e. 11 KVA SF6 SC Switch Gear and 11 KV Cubical Meterin
and 11KV Breaker. .-

It was discussed in the meeting and decided to Purchase and Insta
as well Commissioning of Technical work. As such administratis
Govt. has been accorded to purchase 11KVS F6 switch Gear with Insta
work of Rs, 4,54,300/- including 18% G.S.T vide Directorate ¢
Order Ref. NO. DAC/ADC/AA/ACB/Panel was approved unanimn

Agenda No.9

To Discuss and approve to replace underground Cable of Stre
repair Terrace light.

Issue was discussed in the meeting and approved

Agenda No.10

To Discuss and approve the increase in the
premises of Ravindra Bhavan Baina, Vasco.

It was decided in the meeting
applicable with the effect from 1‘sie

1) Swatantrya Veer S
Per Session Rs. 1
Per Session Rs.




Agenda item No.11

To Discuss

and finalise about Shortage of Staff, o

Theatre Manager informed that due to shortage of staff in Administrative

Section and Technical section it create problem for smooth functioning of
Ravindra Bhavan Baina,Vasco. The letters has been forwarded regarding
deployment of staff. Theatre Manager intimated that letters have been

forwarded to Directorate of Art & Culture, and there is no action till datei'mm

approved :n the meeting unanimously.

Agenda item No.12

To Discuss and finalise about Canteen and Library.

Theatre Manager brought to the notice of the Board that , f
Bhavan Baina, Vasco do not have its own Canteen facility, so also

other Canteen facility‘ available nearby Ravindra Bhavan Baine

Regarding Libr

Theatre Manager brought to tl
Swatantrya Veer Sawark




Agenda item No.13

To Discuss about purchasing of New Computer Sets.

Theatre Manager brought to the notice of the Board that all the Compum
sets installed at Ravindra Bhavan Baina are very old and do not
satisfactory services and suggested to replace them by purchasmg

Computer sets in place of old ones. The same is approved in the
unanimously.

Agenda No.14 Following other points were discussed with the pe:
of the Chair.

1. Chairman opined that Cultural programme committee
held every month at Ravindra Bhavan Baina to
programmes. The same is approved in the meetine

2. Regarding Annual Pooja of Shri. Satyanarayan.
Chairman informed that Annual Pooja of S%mci
organised on 23 December 2023 and the
meeting unanimously.

3. Chairman opined that opening Camgm ]
be live Telecast at Mini Hall of Ravis
necessary arrangement be m
2024, '

4. Monologue Competi
Shivaji Mahara
2024 thrc

5. Chai




. Vice Chai { Tip
airman Shri, Dr. Dharmendra Prabhudessai suggested that to

provide ID Cards for all the Board Members of Ravindra Bhavan Baina.
The same is approved unanimously. :
- Smt. Archana Kochrekar Board Member suggested that a FOUNTAIN !
be installed at in front of Swatantrya Veer Sawarkar and she further
stated that STATUES like dancing Narthakis etc be installed at in front

of all Auditorium of Ravindra Bhavan Baina and the same is approved \
unanimously. P ATR RO TR R

———

- The issue of office shifting Dy. Collector Murmugao, Mamlate

Murmugao and Health Centre of Murmugao came to the discussio
the meeting. It felt necessary that the above mentioned all
the Murmugao need to be shifted from Ravindra Bhavan Ba
premises in view, Swatantrya Veer Sawarkar Auditorium lik
functional on completion of A.C Chiller work, accordingly their
be invited in the matter of shifting the offices and vacate _

Bhavan Baina premises. The same is approved unanimou

Ravindra Bhavan Baina Vasco the same is approved
10. It was discussed and resolved in the said m
Theatre on the 1st Floor of Ravindra Bhavan B
renamed as “MANOHAR PARRIKAR S
proposal proposed by the Chairman and Se
and all members. The approval of t
Directorate of Art and Culture

approved unanimously.

The Meeting ends with
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' MINUTES O |
SIS ;g!?:z EGSENERAL COUNCIL BOARD MEETING OF THE
10/01/2023 AT oa_mnxﬂﬁzg ;’iocm'nr, PANAJI-GOA, HELD ON "; i
:30 P.M. NFERENC ¥
MENEZES BRAGANZA, PANAJI-GOA. E HALL OF INSTITUTE 1

, General Council Board Meeting of Institute Menezes Braganza {
Society, Panaji-Goa, was held in the Conference Hall of Institute ‘
Menezes Braganza, Panaji-Goa, on 10/01/2023 at 03:30 p.m. under
the Chairmanship of Shri Dashrath Parab, Chairman and following

members attended the same.

1%

it Lo

i ——

Shri Sarvottam P. Satardekar,
Dy. Director Accounts,
(Representative of Art & Culture) .... Member

Shri Arun Sakhardande Member

Shri Anil Samant Member

Shri Ramesh Vanskar .... Member = e
Shri Vinayak Narvekar i

Ms. Shailaja Bale
Shri Mahesh Vegurlekar
Shri Sagar Javdekar
Smt. Kalika Bapat

Dr. Saish Deshpande



. | X
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The uorum
fthe meeting was delayed for 30 minutes as there was no q

the meeting,

' thi
At the outset, Chairman (IMB), Shri pashrath Parab welcomed the

Wly appointed Member Secretary, Shri Gorakh Mandrekar and de
eneral Council Members present for the meeting. Further he greeted/

';' : . . h
: m | tulated Dr. Saish Deshpande, Shri Anil Samant and Shri Rames
r respective field and thereafter

Vanskar for getting awards in thei

agenda items were taken up for discussion in the meeting.

1. To confirm the minutes of the last mee held on
07/2022.

e

The Member Secretary had sent the minutes of the m
through the same and inquire with them whether they have any qUeTIe

| in regards to the said minutes. There were 1o queries from the

members, hence the same were approved.

It was unanimously resolved to approve the minutes of
General Council Board Meeting held on 26/07/2022.

| Proposed by: Shri Ramesh Vanskar.
i Seconded by: Shri Vinayak Narvekar.

2. To discuss and propose budget prepared by Executive Be
for the year 2023-2024. tive Bc

The Member Secretary brought to the notice of the memb

the forthcoming programmes of the Institute. The list o
budgets for the year 2023-24 at Annexure-A was o
b Member Secretary said because of Covid-19 pande




gl

<
?mgr a.mmes were not conducted all the expenses were less. For the
c";iz(;ai j::;igjij; i‘l:r :;:zsazl of 1?3.1,2?,090,00/ - [Ruli)ees one

, but this Institution has received only
Rs.62,00,000/- (Rupees sixty-two lakhs only) which was not sufficient
of conducting the programmes of the said financial year. Again
Rs.40,00,000/- (Rupees forty lakhs only) proposal was placed, but Dy.
Director Accounts said because of last quarter of financial year it is
difficult to get the approval of grants because of closing. A lengthy
discussion was held on the budget and finally approved the same.

It was unanimously resolve and approved the proposed budget l‘
prepared by Executive Board for the year 2023-2024. -l

Proposed by: Shri Janardan Verlekar

Seconded by: Dr.' Saish Deshpande

3. Toapprove the programmes held in collaboration w
institutions from 1st August, 2022 to 31st December, 2

In regards to collaboration programme, Smt.
suggested not to allow any association to perform/
programme again and again in the i
Secretary said that in last General Body Co



t talk. As in such cases
no

o they cannot express their feeling they can ested to avoid

Hence it i8 sugg

2 ﬁe
- We are force to give the hall free of cost. peise association of

~ BWing hall free of cost, except genuine difficulty

decision by the Chairman of Institute Menezes Bragan

d approrved to avoid giving hall

It was unanimously resolve an r decision by

free n o
of cost, except genuine difficulty of the agsociatio

the Chairman of Institute Menezes Braganza.

Proposed by: smt. Ujwala Kamat Tarcar
Seconded by: Shri Sagar Javdekar

4. To discuss and finalise upcoming programmes.

: ike
The Member Secretary informed the upcoming progr ammes like,

Masik Srujan Sanwad on 20/01/2022 - Lalit Sahitya on four languages
i.e. Hindi, Konkani, English and Marathi for college students and guide ;

them.

Multilingual Kavi Sammelan -India Level on 25/01/2023 in first
session Poem writing workshop and in second session kavi sammelan
in languages like Konkani, Marathi, Hindi, English, Gujrati, Rajasthani, <
Malaylam, Kannada and Sindhi. g

: Kathak, Bharatnatyam workshop for students, Dance teachers & _
; .: Music Trainers will organize on 29/01/2023 in the memory of Kathak
| Dance Scholar late, Smt. Shubhalaxmi R. Mandrekar. e

Loknatya (Ranmale) programme on 04/02/2023 in collabar
with Navdurga Sustha, Borim, Shiroda-Goa.

Yuva Jagruti competition for School in col.lab'
Abhivyakti on 11/02/2023, '



PO
Ve iae . e
aditllo Vishny - Punyatithi of late Shri Vishnu Surya Wagh,

Kartutvan Mahilancha Pravas
inviting women’s (mahilas) from remo
zero to hero.

programme on 08/03/2023 by
te areas how they grownup from

Painting workshop and Lecture cum Exhibition, date will be
finalised after the Committee meeting.

In regards to Writers Meet (2 days) programme, the Memt
Secretary said that the last time the said programme was

The members suggested the places like Keri/ Ponda/Kﬁﬂ?g .g L
get in less rate, we will check and decide afterwards.

[t was unanimously resolve and approved the

programmes.

Proposed by: Shri Ramesh Vanskar
Seconded by: Shri Avinash Ramnathkar

5. To discuss about repairs of
Menezes Braganza, Panaji. :

The Member Secretary saic



D 40 Mick  --- 04 nos.

Shure SM 58 ----06 nos. 12 nos.
Digital microphone cable 12 mts. =~
Small mick stan with holder --==-
Cordless Mick ---- 02 nos.

24 /32 channel mixer

Spares and Lubricants for DG
CCTV 7Cameras and DVR
Tiles replacement/rectification
Power pack ----01 no.
Projector not working condition
purchase of Chairs

Matting on Stage in Main Hall

tank which are in use€

on, therefore we

This Institution have Fire Tank and water
for long period and the same are not in good conditi

have to Purchase new Fire tank and water tank.

In regards to wall tiles (at the entrance), Shri Mahesh Vengurlekar
| said that there is a digital printing at Savita Arts, Panaji is printing the
| matching designs. We can check with her about the wall designs tiles

if she can do so.

The Member Secretary said that all tyres of vehicle No.GA 07
K0643 (Tata Manzo) are required to be replaced.

One Rack for painted photos - Shri Mahesh Vengurlekar -
purchase by requesting for quotations from different dealers -

In regards to water proofing the file has been 33n£ o ~

;. of Art and Culture for approval, but ti] date not receiy
. the same. ” :



wle t[

7 | |

The Me : | |

o mber Secretary also suggested to put Solar system for the
building. Long discussion was held on this point,

It was unanimously resolved to repairs/replace /purchase of the

various systems of Institute Menezes Braganza, Panaji-Goa

Proposed by: Shri Mahesh Vegurlekar.
Seconded by: Shri. Janardan Verlekar 1z

6. To discuss and decide new editor for Govapuri.

The Member Secretary informed that the present Edito:r, Bha L

-

Ramnath Pai Raikar is not wﬂlmg to continue the work of Edttm; ﬁ

requested Members to suggest any other name rather than O
Nayak for Editor for Govapuri of this Institution. All
accepted/approved the name of Dr. Jayanti Nayak as Ed: '
of this Institution.

Seconded by: Dr, Asha Gahl th.



; 81
¢ maintenance of this

the corpus fund; which could be utitised 0 his institute.
tute. This is as per the pattern of assistance of thi

id that the funds W€ received is not
tha

Further the Member Secretary sél s and for

o L ro ramme
Sufficient for this institution for organising gd cted to use the '-
- u II
Mmaintenance o S0, enquiry may KE ‘
f this institute. 4 ssion held on this topic. \

revenue for organizing programmes. A Jong discu
All the members suggested to make & letter in
same.

Fming DAC about the

fo

se the interest on

It was unanimously resolve and approved to u T
i i ce of this
Fixed Deposit and Revenue from corpus fund for the maintenan

Institution.

Proposed by: Shri Janardan Verlekar
Seconded by: Shri Arun Sakhardande

8. Any other business with the permission of the Chair.
1.  Dr. Saish Deshpande suggested to organise/ celebrate programims
World Theatre Day on 27,/03/2023 by keeping the programme "
workshop on ‘Parisanvad Sadrikaran’ on topic of Bharatnatyam

Kathak along with our Goan students to give them platform and e
them. We will try to do the same, if we received funds.
also suggested names of best teachers and dancers i
Bharatnatyam. L

[t was unanimously resolved to approve to
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programme of World | |
e g ‘Theatre Day by keeping the workshop on ‘Parisanvad |

Opic of Bharatnatyam and Kathak i
s by spending less
Proposed by: Shri Saish Deshpande
Seconded by: Smt. Ujwala Tarcar

2. The Member Secretary said that we cannot provide Driver for

Chairman even on contract basis, as this Institution is autonomous body

of Directorate of Art & Culture. Further he said that till date the paymes

approval from Chief Minister and Minister Art & Cu

from funds of this Institution. All the members agreed a
pay Rs. 20,000/- (Rupees twenty thousand only) to the Cha
from funds of this Institution for the year from April 202

and further till Chairman’s co-terminus term (Shr

[t was unanimously resolved and appr
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on 31/01/20

p3 and requested for

Ka Sahityik Avdaan’

oration with above college.
of

and approved that Department
one day gtate Level

31/01/2023 with

£ ﬂllt was unanimously resolved
E ndi, Govt. College Khandola planning to organize

Mnﬁr
on ‘Mohan Rakesh Ka Sahityik Avdaan’ 01

K _‘mﬂz_ﬁboratmn.

- L

~ Proposed by: Dr. Asha Gahloth
Seconded by: Smt. Kalika Bapat.

Having no other item to be discussed the m

of Th
anks by the Member Secretary, IMB to all present.

(Shri Gorakh Mandrek |
s . p
L ey (IMB]) (Shzé]}l)ag;;hr th(IPara.b;)
man (IMB)

eeting ended with a Vote
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TPIIIE:UI'II;II?;P I'(I‘)F THE EXECUTIVE COUNCIL BOARD MEETING OF
UTE MENEZES BRAGANZA, PANAJI-GOA, HELD ON

17/10/2023 AT 10:30 A.M.
AT INSTITUTE
PANAJI-GOA. MENEZES BRAGANZA,

Executive Council Board Meeting of Institute Menezes
Braganza, Panaji-Goa, was held on 17/10/2023 at 10:30 a.m. at
the Conference Hall of Institute Menezes Braganza, Panaji-Goa,
under the Chairmanship of Shri Dashrath Parab, the following
members attended the same:

1.  Shri Dashrath Parab .... Chairman

2. Shri Raju Gaonkar, (A.A.O. Art & Culture) T
Representative of Directorate of ehe o
Art and Culture

3. Shri SagarJ awdekar

4.  Shri Mahesh Vengurlekar
5. Dr. Asha Gahaloth

6. Smt. Kalika Bapat

Shri Milind Mate



)

nle

2) To_confirm Fodi
20/12/2022. the minutes of the meeting held
£ _tl . on

Member Se
cre
Executive Co : etary read the mintites of the meeting of
uncil Board held on 20/12/2022

S nimously resolved to approve the minutes of the
utive Board meeting held on 20 /12/2022.

Proposed by: Shri Sagar Jawdekar
Seconded by: Shri Mahesh Vengurlekar

3) To approve the audit :
for the Iinancial year
2022-23. report for the financial year

Member Secretary placed the detail report before Committee
that Chartered Accountant has informed that he will give the
tentative audit report on 17/10/2023, but the same was not
received. Further, he said that this point will be discus sed in next
General Council Meeting. o bt Lo

It was unanimously resolved to appro
the financial year 2022-23 in next General Co

Proposed by: Sagar J awdekar

Seconded by. Smt. Kalika Bapat.

4) To confirm and approve the xnend
April 2023 to September

s

The Member Secretary Circ
incurred from April 2023 to Se
Institution are  paying
security /hous




Fakaf

i
e

It i
mcurre:iw?‘s unanlmouuly rololv
rom April 2023 to S .
security/ housekeepmg el
chairman, salary to Driv

:mnbnd approved the expenditure

sleatrias er 2023 towards payment to

e Iy, water bill, honorarium to
Cwspaper, petrol, programme etc..

Proposed by: Shri Sagar Jawdekar

Seconded by: Dr. Asha Gahaloth

S) To discuss a
Y nd finalise upcoming proposed scheduled

(i) Rangabhumi Din on 05/11/2023 for full day conference.

: A Ie.ngthy discussion was held on the topic of Rangabhumi
Din and it was decided to organize “Dashavatari” Drama by Goan
Artist and a panel discussion on topic ‘Gomantak:ly Ma:aﬂn
gangabhumlche Vartaman Aani Bhavishya’ on the Rangab!

in

It was unanimously resolved to organize “Dashavata
a panel discussion on topic ‘Gomantakiy Marathi F ‘
Vartaman Aani Bhavishya’ on the Rangabhumi Din.

Proposed by: Smt. Kalika Bapat

Seconded by: Dr. Asha Gahaloth

(ii) National Book Week Celebrs
November, 2023; .

It was discussed and
competitions i.e. Panel discussi
aani Mulyankit Mahatva.,
Saahitya” of G.A. Kulkar
Kadmabari “Pura,n by Dr.
Elocution Compeé



Rangabhumi Aani : g .

s Coma;éﬁiﬁrlmanche Yogdaan, Felicitation of Eminent
Pustak” for the hjg1.1‘3(2‘17153f01* students on the topic “Mala Avadalele
CoripsHNaR" Tor e 1 ?]condmy School Students and “ Painting
Foundation; Dey rell 1gh School Students and on celebration of
Iatitta Furéher e:lsiet 1-?2 r(;{ll;ar]t;erly jm:irnal ‘Govapuri’ of this

; ; mbers said th
on National Book Week will be decided in due it)zzieo??g:m g

It was wunanimousl

A y resolved to organize a Dicti
c%?r;;eultmps on ‘celebration of Foundation gal'.])]ay, release O:f
q erly journal ‘Govapuri’ of this Institution and decided to

organiz i :
tingle. e more programme on National Book Week in due course of

Proposed by: Dr. Asha Gahaloth

Seconded by: Shri Sagar Jawdekar

(iii) Zoome Chandrama program on the eve of Kojagiri
Purnima in place of monthly (masik) Srujan day of
September and October, 2023. The same event may
schedule in the next financial year 2024-25. o :

LR S S S

The Member Secretary said the musical programin
Chandrama” will be organized on the occasion
Pournima proposed by Smt. Rajani Thakur a
Goa, along with her group. The Execut
to conduct the program of ‘Zoome Char
Menezes Braganza and all the Yo
Chandrima” programme may a
year 2024-25. ad



56\L |

6) To disc e 8
olfitaitmm:ll s:taal:l:arﬁn::i;e regarding the Govapuri to be
— .., ———aard of UGC care
and its publication, GC care listed quarterly journal
The Memb :

stand er Secretary said that the work of obtaining

ard of UGC care li
list : . :
process as early as possizlzfi quarterly journal will carry out the

Fu
ol printirglegftge Member Secretary informed in the meeting that
sund g rovapuri was delayed because supply order was
by oversight to higher side bidder so delayed to process of
correction. ' After the correction order place to the lowest bidder
and now it is ready to release at the time of Foundation Day.

It was uqanimously resolved the work of obtaining standard
of UGC care listed quarterly journal will carry out the process as

early as possible and printing of Govapuri will release at the time
of Foundation Day. |

Proposed by: Shri Sagar Jawdekar
Seconded by: Smt. Kalika Bapat

7) In regards to booking of Institute Mene

Panaii-Goa, the following issues to be discussed:

A. The Concession and Collaboration wit
will be granted subject to st
Organiser before 10 days. The pe

L

considered. L




It was A
organiser requ';::‘;:m‘mﬂy re;lolved and approved that when
Lottt IR e ;1 colle}boratlon or concession, then the request
sk i ch this office from the organizer prior to
amm east before 10 days and avoid/stop giving hall free

of cost to the private
rates. P / general programs, than the concessional

Proposed by: Shri Sagar Jawdekar
Seconded by: Dr. Asha Gahaloth
B. It is noticed and observed that if Three ion in b

halls were reserved, then very next day’s first sessio
difficult to provide/manage technical services.

The Member Secretary inform that when there are three
sessions reserved in both halls, then very next day’s first sessior
is difficult to provide/manage technical services. On this iss Ziog anm
the members given their suggestion to manage the techmicat
services from the head office, if possible. -

It was unanimously resolved that to manage
services from the head office, when there are three
reserved in both halls. il
Proposed by: Shri Sagar J awdekar

Seconded by: Dr. Asha Gahaloth

alisy ab g

HC :i: |

_—



I S
. resolved and finalised to i
charges of Security Deposit Rs, 5000/~ in Main Ha?l gc;e;{:

3,000/- in Conference Hall i
. nstead of Rs, 2000/- with
approved the minutes (Action by Theatre Manaéerrl bt

It was unanimously

Proposed by: Shri Mahesh Vegurlekar

Seconded by: Smt. Kalika Bapat

8)  The following issue were discussed with the permission
of the Chair. permission

op of l_

(i) Shri Mahesh Vegurlekar said that cartoon workshop o
cartoonist for students will organise after holiday andwili ﬁ%

date for workshop in the month of December, 2023 and
the same by proper modality and framing sub-co
same. 3

It was unanimously resolved that cartoon

cartoonist for students will organise after holic
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It was un
anlmouuly resolved to organize the Ranmale’

(Taluka Level)
programme in ¢ :
M ue course of time by proper

iii) It ' i
(iii) was decided in the meeting to organize the programme of

Natyageet/Bhaj inviti AL
el /Bhajan by mviting Shri Ajit Kadkade in due course of

It was u i
g;tz.ageet/ Bh:j::ll?; ?Sifuffg’ ‘)Sl}‘::idgi?tolzgmemis g:ff m ?,i
(iv) Shri Mahesh Vengurlekar informed that the Rack for keeping
painting was not as per sketch shown by him. Member Secretar
said that they will call the supplier again and show him ¢
changes to be done and also requested Shri Mahesh
to be present on the day when they called the Sup:

It was unanimously resolved to make change
for keeping paintings as per sketch. (Action by T
Proposed by: Shri Mahesh Vengurlekar.

Seconded by: Shri Sagar Jawdekar

«v) All the members sug
Institute Menezes Bi

1
.
[

i
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It was unanimously resolved to move the name plate of
Institute Menezes Braganza on top where it is fix at conference hall
or else fix hook to hold banner of program or make new frame
taking measurement to hold banner and place the name plate of
IMB outside the hall. (Action by Theatre Manager)

Proposed by: Smt. Kalika Bapat.

Seconded by: Shri Sagar Jawdekar

(vi) The Member Secretary (IMB) informed in the meeting abon
the amount withdrawn of Rs.20,00,000/- (Rupees twents lakhs
only) for maintenance from corpus fund with a

Government. The said amount of Rs.20,00,000/- withdra

corpus fund have to be reimbursed to respe

However, the members were discussed and st

the bills of maintenance i.e. light, water etc

which are due for payment.
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(vii) The Theat
re Manager of this Institution has informed in the

meeting that mo
st of the work of repairs of the various system of

Institute
Menezes Braganza, Panaji-Goa, has been done by this

T Further he stated that we required to purchase
. : .
ess mike and collar mike for the use of this Institution.

Institution.

It was unanimously resolved to purchase cordless mike and

collar mike for the use of this Institution. (Action by Theatre
Manager)

Proposed by: Shri. Mahesh Vegurlekar.
Seconded by: Smt. Kalika Bapat

(viii) Member Secretary informed that a letter is
Motors requesting to send the Mechanic to ins

condition to repair the same. All the mem _
letter to Mamlatdar of Bardez to relive L yriver

his services are Very much needed to this
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ix

(ix) All the members suggested to purchase new wooden chairs

on stag'e in both halls and also placed Red Carpet on the stage at
the Main Hall of this Institution.

It was unanimously resolved to purchase new wooden

chairs on stage in both halls and place Red Carpet on the stage at
the Main Hall of this Institution by following codal formalitie:
(Action by Theatre Manager) % R

Proposed by: Smt. Asha Gahaloth. . g
Seconded by: Shri Sagar Jawdekar L ot

(x) It was recommended by all the members t _
decide the program to be organised, in the  _
then after finalised the same.

Proposed by: Shri Sagar Jawdekar i

ik el

Seconded by: Smt. Asha Gah

yiad i . 2




e L
towards samm
e elan, Providing, they should include and invite
S
or the said Kavi Sammelan and selected the names of

Poets for
sammelan i.e. Sanskrut: Ms. Sunita Fadnis and Shri

L i 1
axman Pitre, Konkani: Shri Paresh Kamat and Shri Nilba

Khandekar, Marathi: Shri Dashrath Parab, Chairman (IMB) and
Smt. Radha Bhave and Hindi: Dr. Shubhrata Mishra.

[t was unanimously resolved and ex-post fact approval to
collaborate programme with Uttar Pradesh Bhasha Sansthan,
Lucknow by providing Conference Hall, Sound ¢
Refreshment, Publicity and Memento’s towards

Prowdmg, they should include and invite Goan Poets for w md

Sanskrut: Ms. Sunita Fadnis and Shri. . an P1
Shri Paresh Kamat and Shri Nilba Khande
Dashrath Parab, Chairman (IMB) and Smt. . R
Hindi: Dr. Shubhrata Mishra.

Proposed by: Dr. Asha Gahaloth

Seconded by: Shri Sagar Ja



